
BEFORE THE NATIONAL GREEN TRIBTTNAL
PRINCIPAI, BF]}{CH, NE\[/ E}ELHI

ORIGINAL APPLICATION No. 606 OF 2018

TN THE MATTER OF:

Compliance of Municipal Solid Waste Management Rules,2016

N.D.O.H. 28.02.2020

INDEX

S. NO. PARTTCT,ILAR PAGE NIO

Action taken Report on behalf of State of Nagaland in
Compliance of order Dated 25.4.2019.

Annexure R/l
A /1^^., ^l +Lo loloci J^t- ",i+l- *o^--.1 t^ I\1"-i^i^-ln L \rP-Y t r LllL T(rLLJL \l(rru vv rLrr rL.6(rr Ll LU lvrurrlL.rPul

Solid Waste sllbmitted to the Central Pollution Control

Board.

Annexure R/2 (Colly)
A Copies oi the Minutes oi meetings heid ciateci

18.7 201.q, 26.8.2019, 2.11 2019 and 4"22020 by the

State Level Committee in pursuance and in compliance

of the order dated 25.4.2019.

Annexure Rl3 (Colly)
A r-^^io. ^{- NOiiilCatiOnS^ L \rPrvJ rr r

25.9.2019 issued by the Urban

model cities, towns and villages

Annexure R/4

A copy o1 the Notifioation ciated 17.6.2419

in the Nagaland Gazette.

Annexure R/5

A copy of the status report.

Annexure R/6

A copy of the Notification dated 2.12.2019.

AqiaA i< /i ?i^lio -nJuulLu tJ-a-L\, I t qltu

Development notifiing
in the State.

published

l*13

lLt -lt

l6-26

27- 29i

Jo
5.

7.

i3r-
I

3si
j

I
I

q2_l3(-

I

2.

a
^).

4.



8.

9.

11

Annexure R/7

A copy of the Action Pian submitted to the Centrai

Pollution Control Board.

Annexure R/8

A copy of the minutes of meeting dated 6.9.2019 of the

Task Team.

Annexure R/10

A copy of the Monthly progress report submiued to the
l.fDarD f^- fl"o ,-nrfL ^f T^-',^n, 1n1n i- ^^*-l'iatlno ta\-r\-if iui tiiu iiiuiilii ui Jclilu4i i l-vLv ur uurrtPrrcLtlete l(,

the order dated 8.4.2019 in OA 67312018.

q3-83

EU- 9o

9l- 1o1

lo2- lc

Annerure R/12

A Copies of the status report along
letter dated 15.2.2A2A submitted

Pollution Control Board.

with the covering
to the Central

Filed by

i ,i\

K. EI{ATOLI SEMA
Advocate for Respondent

State of Nagaland
3 1 0, l awyer's Chamber

C.K. Daphtary block
Sunreme Corrr^t of India Tilak laneuuHrvrarv LvurL

New Delhi-110001
Mob.9818139636

Enrollment No D- I 93 1-A/2005
E,mail -en ato li@ gmail . com

I

t39 -14[\
I

I

Filed on. 25.02.2020
\T^- -. T\^11^i
-L\trW rJglill

Annexure R/9

A copy of the Nagaland Sand and Mining Guidelines,

20t9.

Annexure R/l1
A Copies of action plans submitted to the CPCB for

Kohima and Dimapur Towns.

l0

12.

1.6-138

13.



J
T.

BETORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI.

0RIGINAL APPLICATION NO. 606 /20L8

IN THE MATTEKOF:

Compliance of Municipal Solid Waste Management Rules,2015

ACTI9N TAKEN RryOJtr oN BETIALf O.r STATE OTIIAGALAND IN

COMPLIAI{CF pF ORDER DATED 2s.4.201e

I, f e nLro s/o Lt*rrs ,' t o'/ having office at

Civil Secretariat, Kohima, Nagaland do hereby solemnly affirm and state as

under:-

1. That I am the TvtL? gtttt'itttY
Government of Nagaland,

and being familiar with the facts of the case based on perusal of official

records state that I am competent to swear this present affidavit in my

officiai capaeiiy.

Z. In compliance with the directions issued by this Hon'ble Tribunal vide

order dated 25.4.2A19 the Deponent is putting on record the current

status and the following aciions and steps taken by ihe State: -

RE: IMPLEMENTATIOI{ OF MUNICIPAL SOLID WASTE

MANAGEMENT RULES. 2016 1M5!t Btlleej

i. That in order to effectively deal with the issue of waste

i,1

---f;Fts,

4PH}.,
;(ffi,*{)d;ffi

management the State has notified "NAGALAND INTEGRATED



ii.

'v^iASTE N,IANAGEfuIEhIT IIOLICY 2Ai9" for sustainabie waste

managernent in the State of Nagaland. That in order to achieve

sustainable waste management throughout the State by 2030, the

said policy has been noiified as an integrateci policy encompassing

the following rules framed under The Environment Protection Act,

1986, with clear standards for appropriate segregation, storage,

handling, kansport and disposal:-

a. Solid Waste Management Rules,Za'16;

b. Plastic Waste Management Rules ,20'1.6;

c. Construction and Demolition Waste Management Rules,

ZAM;

d. E-Wasie l,{anageli'reiit P.'.ules, 20i6;

e. Batteries (Handling and Management) Rules,2001;

f. Hazardous and other Wastes (Management &

Transboundary Movement) Rules, 2Ai6.

That in terms of the directions issued by this Hon'bie Tribunal the State

has submitted quarterly reports on 30.7.2019 and on 20.12.2019 to the

Central Pollution Confrol Board submitting the stalus to review the

progress on all the directions issued in order dated 25.4,74$. That the

latest data with regard to Municipal Solid Waste submitted to the

Cenkai Poiiution Conttoi Boarci is marke'i and annexed as Annexure

ryl

L



IJ
iii. The State level Corruniitee, 'SLC,' lias been consttiuieci uncier ihe

Chairmanship of the Chief Secretary as directed by this Hon'ble

Tribunal and had its first meeting on 15.02.2A19. Pursuant to the order

dated 25.4.2A79, the State-Level Committee headed by the Chief

Secretary has held meetings on 18.7.?A19, 26.8.2A79, 2.17.2A19 and

4.2.7A24 review the implementation of the Municipal Soiid Waste

Management Rules, Plastic Waste Management Rules, Biomedical Waste

Management Rules and the various directions issued by this Hon'ble

Tribunal.

Copies of the Minutes of meetings held dated 25.05.2018, 75.A2.2019,

78.7.24W,26.8.2419,2.11,.2A19 and 4.2.20?0 by the State Level Committee

ir. ttrrrcrrrtr.- en,-l in ,-nmnlianCe Of thC Ofdef dateCi 25.1.2A79 ihe iSii i 
l/ 

qi J qqi aL! ql ru ll r Lvrt at

marked and annexed as Annexure fV2 (COLLY),

iv. [n compliance of Rule 23 of the MSW Rules, a State Level Advisory

Body,'SLAB' has been constituted vide l.lct;fication dated 11.5.2018 by

the Urban Development Department for acivising the municipal

authorities in implementation of the MSW Rules.

In compliance of the directions passed by this Hon ble Tribunal on

5.3.2019, the State has issued Notification dated 15.4.2A119 wherein 3

modei cities, 3 model towns and 3 model viilages in each of the 11

v.



(Eieven) Districts have been notitleci which wiii fuily be macie compiiant

of the "Solid Waste Management Rules, 2016". That another town

Chun:.ukedim.a Town under Dim.apur District has t'een included as a

model town on 25.9.2019.

Copies of Notifications dated 15.4.2019 and 25'9.2019 issued by

Urban Developrnent notifying meCel cities, torvns and 
"'illages 

in

State is marked and annexed as Annexure fV3 (COLLY)

In compliance of the direction of this Hon'ble Tribunal, Special Task

Force has been constituted in every Disfrict. In compliance of Ruie 13

read with Rules 11 and 12, preparation of actinn plan for the villages are

going on in the State as Per Rule 13 of the Solid Waste Management

Rules 2476.

Status report on submission of action plan received from the Villages

from various districts of the State are as follows:-

the

the

v1.

vii.

Sl.No Name

District

ihe No oi Blocks No of Viiiages in

the District

irio oi Villages

that have

submitted the

Action Plan

1 Dimapur 6 213 273

2 Kohima 7 94 94

J Longleng J 40 40

4 Mon I 114 11il

5 Peren 4 85 85

6 Phek I 95 95

7 Tuensang 9 117 117

\*\:l
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5
a Wokha 7 IJJ IJJ

I Kiphire 5
n47J 93

10 Mokokchung 9 85 85

11 Zunheb':to I 1Lotv,, 16q

viii. The Rural Development Department of the state have also prepared an

action plan r,r,hich is to be implemented in each village of the State.

Efforts are on to incorporate waste management at the viilage level as an

essential component in the viiiage cieveiopment pian anci no approval

will be given without incorporating waste management.

The maln features of the action plan to be carried out by each village

n t'6'-

a) The Viiiage council shall be the nodal authority for fostering the

clean and green village drive.

b) Institute a Committee on SWM involving every section of the

society and formulate protocols and engage community members

for garbage collection and segregation'

c) Village Council to conduct awareness campaign, Communify

Education, workshops antl IEC activities on management of solid

and Plastic wastes.

d) provide waste bins and collection points to collect and segregate

waste.

e) proper collection and transportation of solid waste and timely

disposal.

f) Identify site for segregation and waste disposal for the village.

ffi
KK"*'y$i

g) Incineration of hazardous and biomedical waste.



ll.

r
6

h) Financial planning for the implementation of the solid and plastic

waste and biodegradabie waste management in the village.

RE: IMPLEMENTATION OF PLASTIC WASIE M4I.{AF,EMENT

RULES {AMENDMEI{T). 20.18.

The State of Nagaland has been actively taking actions and steps under [he

Plastic Waste Management Rules, 7076. That the State Pollution Control

Board had issued a Public Notice which was published pointing oui the

salient features of the Rules and notifying all manufacturers, importers,

Stockists, Distributors, sellers and users of plastic to comply with the

provisions of the said rules.

That in the irear 2018, the State pursuant io the meeting held on 6.8.2018

under the Chairmanship of the Chief Secretary along with HOD's of

several departments, notified the policy for reskicting the use of plastics

with a view to eradicate the menace of piastic anci to contain the serious

consequences of environmental and ecological challenges posed by the

rampant use of plastics with immediate e{fect.

That the State has constiluted a State Empowered Committee to monitor

the ban of single use plastics in the State on27,2.2019. The said Committee

has been given the task for drafting guidelines and also to formulate a

ll1.

1.



iv.

7
time frame for enforcing total ban of plastics in the State as notified. That

the first meeting of the said Committee has been heid on 11'3.2019'

Pursuant to the constitution of &e Empowered Committee,

corresponclences fuav,,€ been issued to the Dislrict Commissioners in the

State to constitute a Task Force to implement the "Policy of restricting the

use of Plastics in the State" which was notifier"l on 29.11.2018' That

correspondences has also been issued to the Administrators to take steps

to implement the said poiicy and submit Actiou Taken Report.

In continuation of the Notification dated ?9.11,.2A18 on the "Policy for

Restricting the Use of Plastics in Nagaland" the State has imposed a total

ban on all single - use plastic in the State with a view to eraclicate the

menace of plastic ancl the serious environmentai and ecoiogical challenges

posed by rampant use cf piastics. That the follorving singie use plastic

products have been totally banned:- a) all plastic carry bags, with or

without handles, irrespective of thickness and size; bi plastic cutlery

including plates, plastic cups, Slraws, stirrers etc; c) cutlery and other

decorative made of Styrofoam; d) polythene; e) nylon; 0 polyvinyl

chlorides; g) poly - propYlene; and h) poly-styrene'

A copy oi the Notification dated 77.b.21i9 pubiished in the Nagaland

Gazette is marked and annexed as Annexure fr#"

That the State is preparing an a.ction plan titled "Action Plan for Plastic

t
o

v.

I rrl,
Y

'.t*

aste Management in Nagalanci". lt is also preparing an iiiustrative info



vii.

O
O

graphic on the singie use piastic Lran in the Siate. For the Swachhia Hi Seva

campaign, directions have been issued to all ULB's to set up Ward Level

Plastic Collection Centre (WLPCC) and Material Recoverv Facilifv (MRF)

to coilect the segregated piastic waste. Further, for storage and iogistic

faciiity, it has procured bailing machines for all district headquarters so

that the plastic waste from all the ULB's w'ithin their respective dislrict can

be collected at the headquarter.

Apart from taking up the issue of impiementation and requiring the gram

panchayats and the urban local bodies to submit action report, the State is

also taking initiative to involve the public at large to create awareness to

say "no to plastic".

RE: STATUS REPORT ON BIQ-MEDICAL yYASTE I'iI4ANACEN{EI\'IT

-t"t 
"

In compliance with the Biomedical waste Management Rules, zAM

^ 'l -.1ittee under Rule 1i and District Lcvci i\;{onitcringA(lvtsory \-oIItI

Committee under Rule 12.4 &. L2.6 has been constituted in the State. That a

status report of the Irlagaland Biomedical Waste Management has been

prepared. A copy of the status report is marked and annexed as Annexure

rys.

That the proposal for setting up a Common Biomedical Waste Treatment

Faciiity (CBMTF) in Dimapur anri Kohima Dislricts was submitted to the

L

ii.

,*

1(W:
authority. However, the reaction has been received to select only



ii.

0J

one Disitici for seiiing up ihe treairneni faciiity atrd iire issue is iii

deliberation.

Guideiines for dispgsal of e- waste in ihe govertunetrt departments,

autonomous bodies/iocal bodies and I€U's have been issued by the

Department of Information Technology and Communication. With regard

to e-waste management presently fwo ULBs, viz., Dimapur Municipal

Council and Chumukedima Town Council, are collaborating with an

authorised e-waste channeliser, viz., E-Circl.e, to channelize the e-waste

generated within its jurisdictions in conformitii r+'ith Schedule - IV of the

Rules. Other ULBs have also been directed to follow the guidelines for the

disposal of the E- waste.

A copy of the Notification dated 2"12.2A1;9 is rnarked and annexed as

Annexure fV6.

RE: CONSTRUCTION AND -pEMOLITIQTN_ WASTE MANAGEMENT

RULES,2016,

The wasie generaieci is usuaiiy uitiiseci'ny ihe wasie generaiors ior oiher

construction and development works as filler for road or house

consffuction. That the assessment of construction and demolition lvaste

./.*-
a,"o'

RE: IMPLEMENT

generated withrn the State is yet to be conducted so as to prepare a policy

document for management of such waste'

*
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lc
R& HAZABD0US AIYD QrtIEB }t]$SIES-(MAFq'AGEMENT AND

TRANSBOUNpARY MOVEMENT) BIJLES. 2016

it is stated that the hazardous waste generated within the State is

negligible, ho*vever, an inveniory and assessment is required io be made to

ascertain the same. As of date, the Nagaland Pollution Control Board has

identified one hazardous waste generator M/s IOCL rvhich generates 10

MTA. That the State is in the process of identifying a site for setting up of

TSDF.

COMPLIANCE WTTH REGARD TO OA 67312018

The State had already constituted the River Rejuvenaiion Committee,'RRC'

and the action plan was submitted to CPCB. However, the report of the

CPCB showed that Nasaland has furnished incomplete acticrn plan and

therefore revised action plan for rejuvenation of River Dhansiri, I)imapur

falling under Priority I was submitted in July, 2019. A copy of the Action

Plan submitted to the Central Pollution Conhol Boarcl is marked and

annexed as Annexure [t7'7.

In the meeting of Task Team held in CBCB on 6.9.201.9, the action plan

submitted by the State was approved with recorrunendations.

A copy of the minutes of meeting dated 6,9.2019 of the Task l'eam is

marked and annexed as Annexure tVS.Further, Action Plans for Priority -

ffiIt,

11.

iii.

*

ol
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IV and V is being prepared.

i.



iv.

ll
With regarci t0 sewerage wasieiwastew-aier, ihe ongoing work on the STP,

I&D and sewerage network in Dhansiri River is 95% completed. Further,

the consfruction work on gravitv sewer, interception and diversion works

is ongoing with 337o of the work compieted'

r'!-., r.^^^rlmcrrr Of SOil anC }4/ater COnSenration is implementing a pilot
r IIE LrtrPAl LlltEr rt

project on mitigation of flood and river bank erosion in Dzuma River

which is a tributary of the Dhansiri River through integrated catchment

area treatment approach under Dimapur district funded under flood

management and border areas programme of ministry of Jal shakti. The

project envisages lreatment of an area extending to 1'6,178 ha of the

catchment area.

In addition, The trrlagaland Sand and Mining Cuidelines, 2019 has also been

prepared by the Geology and Mining Department for implementation in

the State and is annexed as Annexure It/9'

The monthly progress report submitted to the Cenkal Pollution Control

Board for the month of January ?020 in compiiance to the orcier ciaieri

8.4.2079 in OA 673/2A13 is marked and annexed as Annexure tyf0'

v.

T''

vii.



l?_

RE: IMPLEMENTATION or DIBECTIOIY II{ 9A 5,EV',?018

1. In relation to arnbient air quality the State has constituted the "Air Quality

MonitorinsCommittee(AQMC)"on5'2'2A1'g'Thatsubsequentlythe

Committee has submitted au action plan to CPCB for non-attainment

Towns/ Cities with respect to air quality Nlanagement for Kohima and

Dimapur Torvns in compliance of orcler el.ated 18'10'2018 and 15'3'2019

passeci bY this Hon'ble Tribunal'

copies of action plans submitted to the CPCB for Kohima and Dimapur

Towns is marked and annexed as Annexure [yll.

2. That the latest quarterly report was submitteci to the centrai Poiiuiion

Control Board pursuant to the submission of action plans of non-

aitaiiirreni cities on 15.2.2020. Ccpies of the status report along with the

covering letter dated 15.2.2A2A submitted to the Central Pollution control

Board is marked and annexed as Annexure I{12'

3. That in compliance to the direciton oi this F{on'ble Tribunal a monitoring

cell comprising of the Deponent, and for other officials osD, Department

of Environment, Forest ancl Climate Change; Member Secretary' Nagaland

Pollution Control Board; Deputy Director, Urban Development

Department and Assistant Director, Municipal Affairs Department have

been constituted. That tlvo assistant legal consultants have also been

I4

(pruQa**a

CT

to assist the cell.



t3
4, Further, to evaluate and understand the current vu'aste management stafus

in Nagaland, the Monitoring Ceil has enkusted a third party, an

environmental based NGO, to assess the waste management practises in all

the ULBs. The report presents the prevailing and actual waste managernent

scenario in Nagaland.

5. I say that the facts stated in the above paras are ffue and correct to the best

of my knowledge and information.

,L.\J.\ \
DEPONENT

VERIFICATION _,
Verified at Kl*tlttl on ihis thel S*rof Febi'ua ry,ZAZAihai ihe eontenis of

the above affidavit are true and correct to the best of my knowledge and

belief. No part of it is false and nothing materiai has been concealed there

from. 1(
\ ., -\,-J;a---.r

\

s"r"T":i:fff"0
Berurc "'-

Al:ttm 'loni.r.
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Scc I

ontnrittcc for rron thc i tatioI

Nl/ EXU P. E glLkut)
.t
,\ />

9
rl'

I ruinutcs of t hcltl in thc
}!t-e ,rt nJn tn $t:rtc 6irral Solitt \\uiiiT

411$_!_i trJn cd icrr I Wastc lr,l

1'uqious tlircctions

:tn t Rulcs. 201(r. I'llslic \Vaslc n

2016 nntl to rcvi
/t N

:nt I

also subrttit the inventory of animal HCIrs tcr

Department to ask DMC to subrnit DPR at the

n

r\ tttcctittg ol tlru' State level monitoring Committee was held uniier the Chainnanshiptf thc

('lricl Sr;cLctrrl'Nagaland in the conr*rln.. Hall ot'the chiel's.cr.r.ry orr l8'r'.1u1.r.20,19' at

ll'00 tttrtttt,u,tit.ui, o,r 
'arious 

clirc-ctions rhat rvere issued b1 tlr. NriirlriCrcen fribu:'t:i::
ir: sutrtttissioti ol'action plan. status r.pon oou.,i;;p;;.n,J rlro the iniplerttenlation of vartoLts

N,ltrugenrent I{ules.
To begin rvith, 1he Chairman welcome the officers of the various departmentt,p]"-:t^:l and

cntpltasizecl on the imporlance of the NGTs di;ii"r; that has to u. il"roi"Jt,T"i::,r.i]|ti[:
nll the departmcnts present to take the directions of the NGT seriously and tceeprng rrr vrL " t

financial situation of the State. the chairrnari.,rrr,"ir.a-.n to'pri'ntt of thc directi\'es' so as

ltot to attract penalties and rlonetary compensation.

OSD E,F & CC highlighted the agenclas / discussion points for review by the chair'

a)

OSD, llF "t CC ha'e Sighlig6ted on requirentents of qr'rarterll'progress report fbr Solid Waste'

l)lustic Wasrc and Bionretlical \\'astc-. to i,c subnriiied to CPCt] bi this lr.lontll'

r.lntjeL Il\1\\rr{ures cPCB [*s,or r]cccpted,l,'.';.;:,,.,;;r,'t"iit"tr bl the Stnte and has asked

the Statc (io'cr,*re,r ro set .p t5e Conrmotr d.;,;;;;i & Disposrl nacility and thc 'l-ribunal has

ciireclecl the sattle to l:e set up u'ithin 2 nlonlhs;

3. to complete irl\'entory of HCF and BMW generatton;

+. io 
"nrul. 

rhat HCF's obtain the authorisation of SPCB to operate'

I{calrh & Fanrily *retfare $'as directed ro.o*pi.t]^tr1't i"""ito-ty of llcFs Ry 25-07'2019 and

subntit to NPCB at tlre earliest'

iilt.ri,l*r, Serr icc's atrd Animal Husbandrl' to

NI)CI) by 25-07-2019'

"ffl. Ciri.f Secretary then directed the lvlunicipal

earl iest.

KN,IC and DMC are also to be asked to identify land for selting up of cornmon Treatment Plan

io, Binn.,.ai.al Waste and intimate by 25'r' July 2019'

;; ;;; iL,. suggestion of lvlernber Secretary NPCB it rvas decicled to subt,it tire proposal ol
KlvlC to NIoEF&CC-- for I'unding'

b) I nr p l.gm en tir tio n o f l\{ u n ic i u:r !.Qg!&!-ly$.!g

Nagalup,J his notilled the Nagaland Integrated Waste lvlanagernent Policy 2019. With regard to
rhe in:plementation of the Municipal solid rvaste managemenl Rules 2016, the urban
Dcvelopnrent. Muricipal affairs and Rural Development departnrents to suhmit a action taken
ond status repoil,
N4ernber Secletarv. NPCB has pointed out that segrcgrrtion ol u'aste is happening at source-
collection of vegelable attd other \\'et waste from.homes aud also pr"rrchasilg tionr vegetable
vendors lbr pig by {hose rearing pig. In regard to dry w'aste it u,as state that NPCB has nlrade alonn to be filled by the scrap dealers to indicate horv much rvaste is collected and sent-fo,recycling companies.

N{trnicipal deparlnient has also supplemenled on the door to door collections ol the rvasre andstated that thev are flt present collecting lionr l9 rvards and r,,,itlr addition of ll neu rehicles itrvi)l i*prot'e"l-he1'also stated that tl:c1'hrrc orepared a concept prun or.'r subr,ittcrl. rrrrich *iilrr,quirc rdditional lunds for implcl)tcnltliru. r -

u, lriltlrtlllcntillton oI l,r.csli^ Il,
Nagaland Covcrnment hr dretll Ian:lge

Npc-B to submit. rrrt*r##i'atit'ba*ned the usetGrETJGGrics. 
Nodnt deparrnlent and
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Kohima Municipal Council to submit a status reporr.

Pl lED dcpartnrenr h*
r.^o or,ro.l,, "^^- ---f 

tnto,t*.| that action ptan for ttre ongoing construction of STP at Dimapur
,:i:"}.':*t teen prepal:l *J ,uu".,i, ^il eiri:?::;;''"iiii. action pran to be send to
[F'&CC Dcpartment and NpCB.

s) ntation of the W NI t)R 1

EF & CC has been .tiund AuthoritY

i) Im ntlti the

Member Secretary, Nagaland state Biodivef:'yi".^'1ll::::l:l ?:"::'.;*"UJll::T.[tt:::11Member Secretrry, Nasaland State Btodtversllv rioalu Prsrrrrtwu't- ql .rlq %o is covered and is

pointed our thar "", "FJiis i;,,:-:.t:: ?y:"'":: iliill'X[*,:.ii',, oon* onry ror r5 vilages

fli'Jlll"".I,,*i;#':,'1ffi1ii!ri'?'.Ti i:j:{::iiliii:}t*;*r:;*L:"i'[Ji]:*"iikelv to cover 7070 by the eno oI trle vear' 1;t;il;; t"^i.," taken up more villages.

ft4.'rifr.t Secretary highlighted the fund constt

to discuss on issues for identification and NotificatLn of the wetlands of the State.

EF&CC Department to prepare the action ptan on restoration of water bodies in the State as per

the guidelines issued by CPCB in consultation with the other line departments'

ln tiris issue the Geology and Mining Department has stated that the Nagaland Minor Mine'ral

Concession Rules,2004 covers aU the aspecfr'"iiir. sand nrining resulations therefore no actlon

required as of now, may amend if requireO in iuirr.. Geology ind Mining Department to

examine rhe NMMCR 2004 and consider f;^-td;ilut* ^r.llguiaelines 
for sand mintng tn

the State.

h)

chief Secretary directed NsBB to complete at least ferv PBRs in each of the 74 Blocks of the

State. with regard,, i* i""r.iaiconstruintu'rr'J ul'Nsen thc chief secretary has asked the

NSBB to write to rir,*.. n.fun*.n, through the nodal department for consideration'

lT depMnrent is requested to submit status report in this regard' The chief Secretary Directed

the IT Dcpart*e,r ro r]"u. u relook und re-examine the existing Rules olthe Department keeping

in vierv of t'e g-rr'rril'rrl.rffi.q Rules 2016' He also suggested making use ol E-Circle

i;.;;;J in Din",npu, which deali in collecting and disposing of E-rvaste'

j)

l() nitori Revierv- The next meeting r,vill be held before

l) StcDs tal<en to sDrend an'arencs$:

u't,*@dlnformationandpublicityDepartnrenttosubmitareportin
this regard,

Deputy Secretary, Chief Secretary Office is also requested to give the photos and videos

received from inlormation and public relation department taken in awareness campaign to the
Department of EF & CC.

m) NGT hn.s t me ma or citiesitou' tre adonted as
antl thereafter successfu exneriment

cit ies/tnn' ns/v iIIn ge.l.

Srate UDD has notified lhree citiesito\ms and three villages in each
citics/towrs/villages vide Notification dated 15.4.2019. A status report to be
Dr,r,elopment Department and Rural Development Department.

Itetl in qm:rinin

districts as model
submitted b;,Urban
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The meetirlg concluded with a note of thanks from the Chair'

IB

Sd/-TBMJEN TOY, IAS

Chief Sr*riury to tlle Covernm,ent of Nagaland

Dated: 25'r' JulY. 2019
File No. FOR/SWM 146-t12018/832
Copy to:-

l. The Home Commissioner, Nagaland, Kohima for information

Z. The principal Chief Conservator "ii*.t, 
&HoFF foi-infot*ution and necessary action'

3, The Principal Secretary, Urbai brrrfop*tnt O.p,tt*tnt, Nagaland' Kohima for

information and necessarY action
4. The Principal Secretary, R,ral Development Department, Nagaland' Kohirna for

infolrration and necessary action.
5. The Commissioner & Secretary, Municipal Affairs, Nagaland, Kohima' fbr information

and necessary action
6. The Commissioner & Secretary, PHED, Nagaland, Kohima for information and

necessary action
7. T[e Commissioner & Secretary, AH & VS, Nagaland, I(ohima lor information and

neces.sary action.
8, The Commissioner & Secretary, Geology & Mining, Nagaland, I(ohima for inlormation

and necessary action.
9. The Comrnissioner & Secretary, IT department, Kohima, Nagaland for inlormation and

necessary action
10. The Development Commissioner, Nagaland, Kohima, for information and necessary

action,
1 1' The Member Secretary, NPCB, Nagaland, Dimapur, for information and necessary action
12' The Member Secretary, NSBB, Nagaland, Kohima, for informatiol and necessary action
13. fhe Head of Departmenr, R.D/ H&FW/AH & VS/PHED/U.D/Geology & Mining/lpR/lT

OrYtNolo
(MOALTLA)

Under Secretary to the Covernment of Nagaland
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I\{eeting minutes of rhc mecring hetd in rhc Confcrcnce Ilall of:l[:t:tJtffl;,ffi;'Ti
on 26(tAugust, 2019 at 02.01i P.M by the Stale Lo'cl CoITt^ .rnt(t plasric waste
implemcntalion' of lrrunicipar Solirl -ivaste 

Managemen' o'"t;oil'r",l."r"r*r,.rrif,,
Management llules, 2016 Biomctlical lVaste IUanagemcnt-flltt'
implementation of various directions irru..l Uytirr'if"*;Ui. Xttional Grcen Tribunal'

The meeting of the State Level Monitoring Committee rvas held on.26'h August' 2016 at 02:00

P.M under the chairmanship of the chief t*;t*y' Ntg;';J to 
{1cuss 

the issues relating to

tlre submissions of action plans, status repo( on ,ction plins on-yar]9us waste management rulcs

and also for rhe discussions on the directions isuJ iv irr. fior'utt National creen Tribunal'

The chief secretary, Nagaland, welcomed the officers of various department and requested the

OSD EF & CC to brief on the various issues'

OSD EF & CC briefed about the quarterly report rvhich was submitted to the Central Pollution

Control Board, he also i.qr.r"a ott ttr. department present to update on the status report on

various waste management rules.

Stntus on imnlementation of BMIVR'2016

Stalus of inventorisllion of Ileattlr Ca

Action Plan in regard to solil.y^a:te_Managemenr has been submitted ro.cpcB. on rhe shtus

ffiHllfiJiffHii'J ffif,yy',Ilri;:*t., r,u, ,tut.o ir,"i'ir," r, is yet to u. oone, trr.
i'rI r,.n ;ii,; ;,;;,'u,. a.pJna.nH,fiili,i,l^31 H:TJ:T::.i lr: "m"., r,nr*'.',u,.0

ii,.lii:flf :}'[:xf i;::iilffi ,,ffi ll::;f;fi]if .{i,ilffi ;1,"f *j
ilff,i',,1,:X'ss 

a resolution on rhe 
'rie 

;;;; ..d ;;;i;';;',J,lilh ffi ffi :l,Xl,jfm:

l9

Health & Fanrily Welfare has stated 109 government and 155 private Health Care

facilities has been regisiered to Nagaland Pollution bontrol Board (NPCB), however, 50 more

Health Care Facilities is yet to regis=ter, rvhich are mainly PHC's due to shortage of doctors but

they are also in the process ofand soon to be registered,

Regarding the implementation of BMW, Rules, H & FW department has highlighted that they

had a serious of meeting out of rvhich the first evaluation was on the supply of equipments,
which was held on March,20l9 in the presence of the World Bank, Nagaland. They have issued

the tender for supply of gears but said there was no much of lakers, which lead to the delay in
procurenrent. Another problern highlighted was the delay due to the legal notice from Delhi
based advocate, so they had to keep the process on hold.

Unless they get the clearance from World Bank and also without the bidders they cannot
procure the components for protective gear rvhich has to be done as it is suggested by the World
Bank.

The delay in setting-up ofinventory is attributed to the reason stated above.
Veterinary and Animal Science Department informed that due to insufllcient funds they are
finding it difficult lo implement the rules. Chief Secretary asked the department to ,"ni rh.
proposal to the governnrent based on their requirement.

Status on CBWTI.'.

Ilt N{.:n,i:I. Secretary, NPCB has mentioned that land is made available for CommonBiomedicar waste Treatment Facitity (cBwrF) by Dimapur uno ioiin.,u, in this regard, DMChas fonvarded its DPR to Municipal-.A.ffui" Deparrment and KMc to Department of EF & CC,the chielsecretary has directed Municipal Affairs to forward back-to # & cc department so €rsthe EF & cC department could sent to itaopp & cc for urrirtun."-oifunds for the constructionof CBWTF in Nagarand.l,.. ghi:ls:.r",u.y-uLo requested osD, EF & cC to assign on officerparticularly to foltorv up with the DpR i, ifrJUi"irt.y.
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,, YIP P:l:loprncnt Departmcnt has also highlighred on rle status of implemcnt ation ol rule 
-22-of tltc,SMW rvltcrc thcy lrao to iacrriiry an;;;;;"rr. suitablc land, howcver. thcy havc.statcd that

only lltrcc to four ULB'.s has land uuoitoUt.. They havc also to wrirtcn ro ULB's in this regard.
Thc Ctric'f Sccrctary has clirected the Urban Development Department to write to Dcpuly
Lonlnllsstoncrs in this regard and follow-up to be done from his office.

Stntus on PWIVIR 2016.

l'hc action plan for the state has been submitted to CPCB. Urban Development Department and

NPCB to monitor for effective intplementation of the same.

Status on imnlcmentation of thc action nlan for air Pollution in Kohima and Dimanur'

The action plan submitred ro CPCB had been approved for implementation. NPCB has also

,"vritten to ali the departrnent conccrn for the statui of the implernentation of the action plan'

Chicf Sccretary directed that all conccrn departnrcnts/ agencies to implement the action plan

diligcntly.

Stntus on dunrning of rvaste in dimrnur and Kohimn

NGT have specilically noted the dunrping of rvaste/garbage in nullahs and roadsides in Kohima

and Dimapur torms. KN4C and DIr4C Subnritted a vcry bricl note on action taken to solve the

problcnt lor prcparing thc quailerly rcpgrt. OSD. EF & CC suggested for making an action plan

rvith tinre line in this regard to soh,e the problcm.

Monitorins Cell -
OSD EF&CC infonrred that a four nrenrber monitoring Cell is already functioning .

Stntus o[intnnrtinl tralning to thc Dcnuh,Commissioncrs and olher officers of the State.
Training ol DCs and other officers to be done by Urban Development Deparlment. Urban
Developnrent Deparlrnent rvas asked 10 organizc the sensitization training to all concern officers
and stalfofthe state at the earliest.

'I'o Ilctsonnllv nronitor bv Chicf Secrcton,about rrrogress tyith DC
A Vidco Conlercncing with all the Deputy Commissioners of the Slate ,"vas scheduled on

28.8.201 9 at 0l.00 P.NI

Stutus o[ action nlan Rivcr Rciuvenation -
Mcntber Secretarl'NPCB infomred that the revised action plan has been submitted to CpcB andhe *'as hopelul thar this tinre it will be approved by CpcB. Regoraing inrioring ot p.noitl, iolt lsrate osD (EF&cc) rhat the appeal fired in the Supreme court-is ,tirT p.,iJirg.

@rRutcs-
E-waste man.genrenl o.oft potifi rra$repared by.NpcB and submitted to IT & c and IT&cdeparltnent has also rvork out sorne 

'rodaliries 
for the disposai ;ii;;-;;rte. chief secretan,opincd rhar rhe rures/ rnodalities may be t .pt ,rrrii. and easy ro implement in the state.

and
Ceologv ana Uining-ffirtnrent informed that
for sand nining or .iu.i U.O nri"ing ir-tt.r.
Departntcnt should come up rvith g-uiO"tirr.,
Novenrber 20 I 9

l],..n[S,l.ra(n]cnr r. ;;;;;'. ;il#iil:

lrhough NMMCR is there no specific guidelinesjn the Rules. Chief Secretary direcled that thefor sand and stone mining f;";';;; ffi: t!:

Ir lcnrlrcr. Sccrc,.rffi 
n thinronncd rr,nr rr,l''rrin',Inir ha'c direcrcd arr rrre .,;,:"T^d1::.ll:.1 y NSBB in NcT and also

infonncd thal lhe 'tribunal 
navc airecrcJ;ii#il'arrroaYrt ltted by NSBB in NCT and also

preparariorr 
.or 

pBRs b1, Jonrn.l, 2020. Ir rvas arso :'"t:,::rt:l.,]11111 
the. tollation oi iMc.;;[:i:t]i:;,i,lJ,iff ,?,:1ilffi ili:;1::::,1]ilJ'il.''?i'liJ,liJh,?H,ii$:r:l ;1]:i':ll1l,i. nronthi1' R;.; ;;;ffi: lrntan or N,lenrber

nteeting wirh Rural Dei,elopment department
and NSBII in rhis regard,
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The rneeting concluded with vote of thanks to the chair,

Sd/. TEMJEN TOY, IAS
Chief Secretary to the Covernment of Nagaland

FileNo: FOR/SWM/46-1120181832/ |VA. 
- 

Dated: Kohima l0th September,2\lg
Copy to,

l. The PPS to Chief Secretary, Nagaland for information and necessary action'

2. The PPS to Minister, Enviionmint, Forest & Climate Change, for information'
3. The AHOD's Urban Development, Rural Development, MunicipalAffairs, PHED, AH &

VS, Ceology and Mining, IT & C, H & FW
4. The HoD's Urban Development, Rural Development, Municipal Affairs, PHED, AH &

VS, Geology and Mining, IT & C, H & FW, PCCF & HoFF
5. The Member Secretary, NPCB, for information and necessary action
6. The Member Secretary, NSBB, for information and necessary action
7. I-he Administrators KMCIDMC for information and necessary action
8, Office copy

fudrl1
(MOALTLA)

Under Secretary to the govemment of Nagaland
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N{eeting minutes of thc meeting held in the Conference tlall of Chief Secretary, Na.galand

on 2th frovember,2019 nt 11.00 A.l\I of the Statc Lcvcl Committec for monitoring the

implernentation of I\{unicipnt Solicl Waste Management Rules, 2016, Plastic. Waste

IHanagement Rules,20l6 Biomedical Waste lVtanagJment Rules,20l6 antl to revierv the

impluncntation of various tlirections issuetl by the Hon'ble Nationat Green Tribunal.

1-hc mceting of the State Level Monitoring Committee was held on 2'h November,2019
at I l:00 A.M undir the Chairmanship of the Ctiief Secretary, Nagaland to discuss the issues

relating to the submissions of action plans, status report on action plans on various rvaste

managiment rules and also for the discussions on the latest directions issued by the Hon'ble

National Green Tribunal.

The Chief Secretary, Nagaland, welcomed the officers of various departments and

requested the OSD EF & CC to brief on the various issues.

OSD EF & CC briefed about the quarterly report rvhich was submitted to the Central

Pollution Control Board and also mentioned that the delay in submission of second quarterly

report is due to the new directions issued by the Hon'ble NGT. He also presented a power point

highlighting the status report and the action to be taken for compliance.

Status of imrrlementation of NtS\YMR in Ntodel Torvns/CitiesAy'illaees.

OSD EF & CC stated that as per the discussion with Chief Secretary, Chumukedima

Town Council has been identified and they have submitted a report, which will be submitted to

CPCB along with the second quarterly progress report as desired by NGT. He also stated that

acrion plan from all the villages has been received and requested the RD Department to give

status report on the implementation of the various rules in Notified Villages.

Principal Secretary, RD Department informed that they have worked out training
schedule for the 33 notified villages r,r'hich will be conducted in the month of November this
year, he also stated that IEC activities could not be conducted due to fund constrain horvever. he

assured that it rvould be done by coming months.

$tltus of Performance Audit of Regulaton' Bodv

The performance audit of regulator body of NPCB has been completed.

Status of Ouarterlv Renort to be Submitted bv Chief Secretary

First quarterly report was submitted on 30th July,20l9. Second quarterly report is delayed due to
thematic areas required by NGT; the report shall be submitted by November.

Status on Imnlementation of Wetland Rules. 2017.

OSD EF & CC stated that a brief document on Doyang has been prepared and Ministry has also
sanctioned some funds for its developnlent. Process is on for preparing a document tbr Shilloi
lake. The Department of EF&CC is also undertaking identification of water bodies in the State

The action plan submitted to CPCB had been approved and is in the process of implementation.
NPCB has also rwitten to all the departmcnt concern for the status of the implementation of the
action plan. First quarterly report which rvas due in Sept 2019 has been submitted to CnCn Uy
NPCB.

Status on dulnning of rvaste in Dimanur and Kohima

KMC and DMC has Submitted a very brief note on action taken to solye the problem for
preparing the quarterly report. but the follorv up action is yet to receive. In this ,.goi.l the Chiel
Secretary hns directed the N'lunicipal affairs depurtntent concemed to take note and'comply ar the
carliest.
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H:'&) 73Monitorinq Cell

OSD EF&CC informed that a four member monitoring Cell is already functioning.

Status of imnartins trlining to the Denuty CommipsioneJs and other offiqers qf the State.

Urban Development Department and Swatch Bharat has conducted sensitization programme for
all the ULB Administrators and officers from other line departments in Dimapur on 2l'r Sept
2019, Sensitization programme for Deputy Commissioners was also conducted on 27u October,
20r 9.

To Personallv monitor bv Chief Secretarv about progress rvith DC

OSD, EF & CC stated that review meeting minutes have been received from all most all the
districts and requested the authorities to continue the same for the upcoming months too.

Status of Action nlan on River Reiuvenation -
Member Secretary, NPCB informed that the action plan has been approved by CPCB with minor
modifications such as to specify the frequency of meeting of monitoring Committee and include
extra parameters in water quality assessment; he confirmed that the revised action plan shall be

sent by next week. OSD EF & CC has mentioned that our appeal in Supreme Court regarding
payment of Rs. 2 Cr. Compensation to be paid is still pending.

Status on Sand N{ininq and river bed mining.-

Geology and Mining department informed that they are in the process of preparing the draft
Guidelines and will submit the guidelines at the earliest.

/
..

Officer representing NSBB informed that after the review meeting 60.18% has been achieved in
constitution of BMC's but the preparation of PBR is still lacking behind due to fund constrain.

She also stated that as per the last revierv meeling co-ordination meeling with EF & CC and RD
Department was convened and necessary directions is issued to Project Directors of all the

district and DFO, In this regard EF & CC department has also written to Home Department to
give necessary instruction to the villages which comes under their jurisdiction for constitution of
BMC's and preparation of PBR's.

Status of ETP. STP. CETP:-

As per report of NPCB there are six (6) ETPs. NGT has asked for performance report of the 6

ETPs in this regard Member Secretary, NPCB was asked to submit a repon. There is also one
STP under construction by PHED Department and PHED has submitted action plan but yet to
ascertain whether the action plan will be approved or not,

Status of Non-attainment Cities

The action plan of Non-attairunent cities i,e, Dimapur and Kohima has been approved and is now
in the implementation stage.

The power point on the provisions of the various Managemenl Rules was presented by
Assistant Legal Consultant. She also presented a brief overvierv on the immediate action the state
can take for comply ol the various management rules such as Solid Waste Management Rule,
2016, Plastic Waste Management Rule, 2016, Bio-Medical Waste Management Rule, 2016, E-
Waste Management Rule,2016, Llazardous & Other Waste (lvtanagement & Transboundarv
Movement) Rule,2016 and also on the information as per thematic areas as directed bv NGT.
The consuttant stated that to ensure conrpliance a Waste Managetnenl. Cell is required ro tr..r..
alt the issues relating to \\'aste management. rvhich rvill also acce lerate thc- process of
compliance. The aclion is to be taken rvithin three (3) ntoltths, before 20th Februarl',2020 rvhich

include assessment of various rvaste in all the ULBs. preparing of Bye -larvs. action plan and IEC'

Further the consultant stated that agrees Life NGO rvas lvilling to take up thc task of Assesstncnt
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sN of various waste in the State within a time frame of two to three months if the Govemment Funds
p\r'it. Chi.f Secretary directed the deparlment of EF & CC to sit rvith the consultants and work out

' the financial forecast lor the assessment.

With regard to the establishment of Waste Management CellChief Secretary agreed upon

the proposal trhich can be under the Urban Developmeni Department and directed the consultant

and the officials from Urban Development to chalk out the modalities.

The meeting concluded with vote of thanks to the chair.

Sd/- TEIUJEN TOY,IAS
Chief Secretary to the Govemment of Nagaland

FileNo:FOR/SWM/46-ll2018(Vol-1y780 Dated;Kohimal4thNovember,2019
Copy to,' i. The PPS to Chief Secretary, Nagaland for information and necessary action.

2. The PPS to Minister, Environmint, Forest & Climate Change, for information.

3, The AHOD's Urban Development, Rural Development, MunicipalAffairs, PHED, AH &

VS, Geology and Mining, lT & C, H & FW, Transpo(
4, The HoD'J Urban Development, Rural Development, Municipal Affairs, PHED' AH &

VS, Geology and Mining, IT & C, H & FW, PCCF & HoFF, Transport

5. The Member Secretary, NPCB, for information and necessary action

6. The Member Secretary, NSBB, for inlormation and necessary action

7. The Administrators KMC/DMC/MMC for information and necessary action

8. The Assistanr Legal Consultant, Monitoring Cell, Office of the Chief Secretary,

Nagaland, for information and necessary action.

9, Olfice copy

(MOALILA)
Under Secretary to the government of Nagaland

0\"
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Meeti of the el Nl[onitorin mmittee held the
Chairrnan of Chief on 04-02-20A0 at 10.00 AM to review a

itor the im tion of the wMR 7,0t6, B 2016. PWMR
201.6 ns of thq Hqn'ble National Green Tribu.al.

The rneeting to review and monitor the implementation of the vlsWIv{R, PWMR,
llN{\\/MR and r,'arior-ts other directions of the i.lo:r'ble NCT was helcl on 4'h Februarv. Z02A at
I0.00 A.M in thc c'o,f'erenc:c Ilalr olchicl'Secretar1,. NagalantJ.

(lhief Secr-etarY tvelcorned allthc mernbcrs t'.r thc nreretirrg and highlighred the inlportancc
of this nreeting.

OSD (lrF& CiC) gai'e a brief'overvierv on the grading given to the stare on the progress
ol-the various waste management rules and other orders of the NCT. The grading was carried out
by CPCB based on the quarterly repoft subrnitted by the State in f)ecember 2019.'fhe shorr
comings in the various parameters and the non subrnission of inlormation to the CpCB were
highlighted to the members and all concern deparlments rr,ere asked to take imrnediate steps to
cornltiy, and furnish tlie inforrnation .

As per the infbrmation.submitted by the State. CPC'B have given grading for the progres.s
in the implementation of thc MSWMR 2016. tIMWMR 2016, [,-waste managcmenr rules,
hazardous lvaste rnanagement rules, re.juvenation of polluted river stretches and abatemcnt of ajr
poliLrtion in KgJrirna and Dinrapur.

It4ernber Secretary NstsB hightiglrted thc progless in the fbrmation of BMCs and pBRs
in the State'"vitli a rcquesl to the home dcparrrncnr ro write ro all rhe VC('s. Chief'secretary
asked the n-SBB to take up the matter rvith the home depa(menr at the earliesr.

With regard to O'A No.597/2019 Shri.Rajendra Tyagi Vrs LrOI & ors pHED ro submir
the action taken report (ATR)to nrinistry of Jal Shakti atthe earliesr

In v{.r\ No.823/2018 of O.n No. 160,'10t8 Shree Nath Sh)rrma Vs Lkrl & Ors NPCB to
prepare the State Lnvironmerrr Plan and suhmir to ('p('u u,irhin this month.

Regarding River RejuVenation. a.s djrected in the NC'l'order dated 29,I l.Z0l9, the RiVer
Rejuvenation Committee (RR(l) have to prepare the actions p)an lbr 5 (five) river strerches of'the
state relating to Priority-lllancl Priorit)-lV', witirin the tinre fia:re nrcntloned.

Regarding llaz-ardous irnd Other \!'aste (Marragement and 'l-ransboundary 
lvlovement)

Rulcs' 2016. Membcr Secretarl'NPCB stated that onlv onc unit gencrate a hazardous rvasre in
Dimapur and that NPCB will fbllow up for fulfilling the necessary guidetines for disposal and
tre&tment. of hazardous rvaste.

;l
l
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LJrban Development Department to take up steps fbr creation of Waste iVlanagernent Cell

to deal with all the matters pertaining to waste management in the State in compliance to the

Hon'ble NC'l"s directions.

With the next appcarance of the State before the Hon'ble National Green Tribunal fixed

on 28th frebruary'2020 it r,ias decided that all concern departments to furnish rhe latest updates

and progress to the departrnent of EF& CC for corrpiling and filing thc infbrrnation prior to the

hearing.

The rneeting concluded rvith vote of thanks to the Chair

Frle No: FOR,NPCB-2Jt6,'l8i 7e t:.

Sd/. TEMJBN TOY, IAS
Chief Secretary to the Covernment olNagaland

Dated: Kohima" the 06'h Februarv. 2020

Copl'to,

L The PPS to Chief Secretart-, Nagaland fbr inforrlation and necessary action.

2. The AHOD's Urbarr Development, Rural l)evclopment, Municipal Affairs, PHED. AII &
VS, Geology and lvlining, I'l'& C, H & FW. Water I{esources,

3. The HoD's Urban Development, Rural Development. Municipal Affairs, PHED, AH &
VS, Geology and !1ining. tT & Cl, H & f:W, PCICF &. HoFF

1. 'fhea1ernber Secretary, NP(.8. NSBII. fbr infbrmation anci necessary action

5 'l'he Adminisftators KMCiDMC for information and necessary action

6/ Ot'fice copy, .,/i ' ,? _

',L.|.^r5ns., )a'

,*,rro rr'*|rj"
L.lnder Secretary to the governmenl of Nagaland

\,i|\/
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\*r1 /



A,vru ExuPE &l

L7
GOVERNMENT OF NAGALAND

URBAN DEVELOPMENT DEPARTM ENT

NAGAI-AND: KOHTMA

N-Q*Tlfl-cJJl o-N

Dated Kohima, the 15th nP'ii, zoro

NO.UDD/7-GEN/173-SW/2OLO :: ln pursuance to rjirections of l-lon'ble National Green

lri[iurral, principal Bench, New Delhi Order datecl 05.03.201.9 in Oriflinai Application

trJc.006/20:1.8 in Para 32 (ii), the Governor of Nagaland is pleased to notify the following 3

(thr"ee) cities/towns/villages in respective districts in NaSaland as model

cities,/towns/villages for compliant of "Solid Waste Management Rules 2016" with

irnrnediate effect.

A. MopEL clIESlMUNlelPAuItESl

Z&,11p)

No. Name of Cities
Kohima

r Dirngpur _
I ltt-oxolsnrng_

B. I{Qp-LLJ.QWNS

IsL No, Na me of Torvns
Mon
Tuensang

C. MQQEIJI.I=.LAGES

Sl. No.
-f- Kohima

District ; rrdffle of Villages

i i) Kohima Village

] ii1 Jotsorna

I

lpur

otrcil u ng1.n

L_ _ i_

t;ff

ii) Noklak Village 
i

iii)Chessore Village 
I

I Anatongre-- - -

Dimapur
Mokokchung

District

iii) Khonorna.:.."-..-.-
t) lnanel(ltu
ii) Padampukhuri
iii)Ruzaphema

ii) lJngma

Tuensang

iii)Seyochung Viilage i

Tuensan

i I) Wokha Vil
ii) Longsa
iii) Lakhuti
iy ruensang vm.g. - i

ii) Chui



LE

i) Benreu
ii) Tening
iii)B'Jalukie
ffiwXfromi
ii) Lazami
iii)Surumi
i) Phek Village
ii) MeluriVillage
iii)Kikruma __.1

2. The remaining cities, t<.rwns and villages of the State will be made fully compliant in

respect of environmJnt norms within one yeir, from the date of issue of this Notification'

i
-1

_.1

I

N o.uDD/7-G EN/173-SW / 2OLO

sd/- TEMIEN TOY, lAs

Chief Secretary to the Governrnent of Nagaland

Dated Kohima, the 15u APril, 2019

Copy to:-
I. ff,* principal Secretaryto Governor of Nagaland, Raj Bhawan, Kolrima.

2. The Principalsecretaryto Chief Minister, Nagaland, Kohima.

3. The OSD to Deputy Chief Minister, Nagaland, Kohima'

4. The Sr. pS to Minister, Urban Development & Municipal Affalrs, Nagaland, Kohtma.

5. The SPS to alt Ministers/Advisors/Chairmen, Nagatand'

6. The OSD to Chief Secretary, Na(aland, Kohima'

7. All Additional chief secreiary / Principal Secretaries '/ 
Comrnissioner & Secretarles 7

Secretaries, Nagaland.
8. The Commissioner, Nagaland, Kohima.
9. The Comnrissioner & Secretary, lnformation and Public Relation, Nagatand, Kohinra"

10. The Chief lnforrnation Comrnissioner, Nagaland, Kohima'

l-1-,The Director General of Police, Nagaland, Kohima.

12.All Head of Departments, Nagaland.
13.The Publisher, Nagaland Gazetted, Kohima.

14.The Director, Urban Development, Nagaiand, Kohima.

15. The Additional Director (HoD), Municipal Affairs, Nagaland, Kohima.

16.The Member Secretary, Nagalancl Pollution Control Board for necessary action.
17. Al I Deputy Com m issi o n ers/ADCs/S DOs(C)/ EACs, N a ga la n d.

ls.AllAdnrinistrators, Municipal Councils/Town Councils, Nagaland for necessary acttoti.

l9.office copy. 
M ,/ x,,
\t Lflort\"

(ABH|SHEK SING{'1) IAS

Principal Secretary to the Government of Nagaland

i) Yachem
ii) Tamlu Village
iii) P

Zunheboto
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GOVERNMENT OF NAGALAND

U RBAN DEVELOPMENT DEPARTMENT

NAGALAND : KOHIMA

NOTtFtC,a.Tl"eN

Doted Kohimo, lhe 25th Sepiember ,2019

NO.UDD/7-GENlt73-SW/2010 :: ln porlirrirr.rodificoiion io this Deporiment s lrlollficotio'-t

of r:ven nunrber cloted ls.O4.2Olg, the Governor of I!ogolond )s pieosed to notify

Chumukedimo Town, Dimopur Disirict, Nogolond os ModelTown for conrplionl of "Solid

Wosle Monogement Rules 2O16" with immecllote effect'

NO.U DD/7-GEN/1 73-SW/201 o

SC/- TEMJEN TOY, IAS

Clhicf Secretory to the Governrnent of Nogoloncl
Doled Kohimo, the 25th Septernber, 2019

Ccp'1 ic:-
L The Corrrnrr. & Secreicryto Governot of Nogcrlord, Roj Bhowon' Kohi'ncl'

2. The ACdl. chief Secretory to chlef Mlnister, Ncrgoiond, Kohimo.

:1. The CSD 1o Depuiy Chrei Mlnister, Nogolond, Kohimo

4. Ttre SPS to oli Minlsters/Aclvisors/Clroirnren, Nogolond'

5. The SpS to Ad,zjsor, Urbon Development & A/unicipol Affolrs, Nogolond, Kohlrno'

6. Tt-re CSD to Chief Secretory, Noqqlonci, Kohimo'

7. All Adciitionolchief secrelory / Piincipolseci'etorles / Commissloner & Secreiorres

/ Sccretories, Nogolond.
8 T-rc Comnrissioner, Nogolond, Kohirno'
g. lne C-on-rrrrr. & Secretcriy, lr-rfornrcrtiorr & Puh.rlic Reicrtions, Nogolcnd, Konirrro

10. lirr: Chief lnformotion comnrissroner, Nogolond, Kol'rimo,

1 l. All Feod of Deporinrenls, Nogolond'
1 2. I l.e Publisher, Nogolond Gozetie, Kohirno'

13. Tl.e Dlrector, Urbor, Developmenl, Nogolond, Kohinrrc-r.

14. The Aciditloncrl Director (HoD), Municipoi Affoirs, Nogolond, Kohirno'

i5. lhe Merrber Secretcry, Nogolond Pr:llution Conlro; Boord for necessory oc;ior-

I 5. AII Depuiy commissioners/ADCs/SDOstC)/EACs, Nogolonc]'
1 / All Admin'sirotors, Municipol Ccuncils/Town Co"-rncils, f.\logolond'

3 C,\[fr:e '-opy.

^\ ^r) ,n

[\ U|][4 \'1w a.r\l
(BENDANGLILA)

Deputy Secretory io the Governmeni of l'logr:lcr^c
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No.62 Kohlma Monday, lune 17,2019 lyaistha 27, tg4l(Saks)

NOIITICAIION
Doted Kohtmo, the lTmJune' 201?

NO.UDD/r.GEN/O7.PWM nA:6 l: ln conlinuolion lo Stote Government's Nolificolion doled 29'l 1'2018

on lho ,,policy lor Restrlcltng lhe use of proiilcrin Nogclond", rn.'6"t"inor of Nogolond is pleosed to-

imposo "Iotol gon on ofi ifngf;-Use PloJlc in ltoeiona" *iii"i o-view to erodicote the menoce ot

ptosllc ond the serious enviroimentof oni eCotogi;ot cnottengeiposeA by romponl use of plosiics'

2, The foltowlng singlo-use plosllc products rhollbo lololly bonned in lhe stote:

{o} All plostic corry bqgs.. wilh or wilhoul hondles, lnespeclive of lhickness ond slze:

(b) plostic cutLiv iniil?ine plotes. ptosttc c-ups. strows. sliners elc.;

(c) cultery;;;;ih;, oecLiotire ni"ae ot sivrolo(Im (Thermocoll:

(d) PotYlhene:
(e) NYton: , ,6 r, ^rit)' Corv'vrny- Chloride.s (P-'Y,C)

id) Potv-PtoPyiene:'oria 
- '

th) Poty'styrene.

..Single.useplostlcs,oltenolso.relenedloosdisposobleploslics(use-ond-fhrowllems},are
cornrnonry ,,[eJ r.i prosrlc poctofrie-;d'fttiryir"tiii"rfioed ro'be used on'Iv once before

rhey ore ,nrjii,ioil&' ii.i**i" nise incrude, "'o#;il;iir"mt' 
catry bass' food pockasins'

bo,lles. strows' contoiners' cupr ond cullery"'

3.Anyindlviduol.instilution/commeritolestobllshmenl(educotionolinstltutions,offlcos,holels,
shops. resrouronrs..;r,Jii],ji-ri.Iiiirrions,'iiirJri"r "srobnshme'n-tL-oonor"t 

hoils etc'l sholl obide lhe

oforesold totol bon IiE onv o'"och sholl be lioble for penoltles'

4. Ihe Districi Administro,,on./Locol Bodies sholl decide ond levy ponolfies ogoinst lhe defoulters

in their lurisdiction'

s. A Disrricr Tosk Force orreody constitured tn respe-crive Disirrct shor stricry monitor qnd funclion

os squods ror vigironc* ju,porr."d;;r;;'iilil;ffi-"tlororoon on srocking, distribution' selling ond

,i. dt ou slngle-uso Plostlcs'

6,Ihetolq|bgnonollsingle-useplosiicsshollberoqeeffectiveofter3{Threelmonthsfromthe
dor€ or pubric.,ri;'#cifr"*r6or"rrJ."rn;;;il; si"i;;i N&;k no n rne.pub[c interest ond for the

monufocrurafi. srockresr. shopk660"rj'iJ'iiipiii "rt 
rnerr siJcrs ond no finoncr.r ross is coused to

I.*'This1! rssuedrn,,lh..rl^Tfioror ot srore cobrner in irs meerng herd on 10.06'2019

comrnunicoreo iiJ ou.' N o'-c nti'zlao t e (rt! doled I 2'06'20 I 9'

sd/-
s. N YAN B E t:%ff#"? kfr? * o

SccretarY to thc Co'
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NAGALAND BIO-MEDICAL WASTE MANAGEMENT

STATUS REPORT

DIRECTORATE OF HEALTH AND FAMILY WELTARE
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STATUS:

As per the rules a total of opproximately 6000 health rvorkers were immunizcd involved in

handling bio-medical waste with Hepatitis B. The immunization of health carc workers wittr

Tctuus is in process regularly.

4. OCCUPATION SAFETY
protecting the occupational heatth of health worken is critical to having an adequate

rvorkforce of trained and healthy health personnel. Health protecting health care workers has

the added benefit to contributing to qualiry patient care and health system shengthening' The

purpose of personal protective equipmeni ii to prevent blood and body fluids from reaching

the rvorkers skin, mucous membranes or personal clothing' It must create an effective barrier

between the exposed rvorker and any blood or other body fluids.

STATUS:

Every health care rvorker rvill be ensured for occupational safety by providing appropriate and

adequate personal protective equipment. Personal protective equipment includes gloves'

apron/ go*n, boot, goggles. masks etc. Procurement of personat protective equipment is

completed tvith contract au,arded and sample tested at site. The final consignment of all the

goods will reach the respective health facilities by June 2020.

5, SEGREGATION AND COLLECTION

Bio-ntedical rvaste shall not be mixed with other general $'astes. Bio-medical rvaste sltall be

segregated into containerVbags at the point of generation in accordance to Bio-medical rvaste

managelnent rules 2016 (amendment) 20t8. The collection containers shall be also labelled as

pcr the rules.

STATUS:

Every health care n'orker is sensitized about segregation of bio-medical waste as per the rules

at the point of generation. Procurement of colour coded bins is completed and contract

aryarded rvith saliple tqsted on site. The final consignment rvill reach the health facilities by

June2020.Theprocurementofnon-chlorinatedbagsisinprocessanddistributionofthe
S.lmetoalltlrehealthfacilityrvillbecompletedlatestbyJune2020.

6. DISINFECTIONi PRE.TREATMENT

Bio-medical *,aste shall be treated and disposed off in accordance rvith Bio-medical rvaste

management rules 2016 (amendment) 2018, and in compliance rvith the standards provided in

in the rules by the health facility. Pre-treatment, treatment and disinfection of different

category of rvaste can be done by different treatment equipment Iike autoclave' tnicrorvave'

hl.droctave, shredder; ETP etc. the standards and operating parameters of the treatment

equipment are to be as per the bio-rnedical rvaste management rules' Different categories of

rvaste are to be treated in a different manner as stated in Bio-medical rvaste management rules

2016 (amendrnent) rules 2018'

STATUS:

Procuremenloftreattnentequipmentiscompletedandrvillbedeliveredtoallthehealth
facitity latest by June 2020. For the disinfection of bio+nedical rvaste in District Hospital

micro$,aves rvill be issued, disinfection in the remaining health facility is to be done by

aulocla'e. Fo, t1.,. liquid rvaste disinfection Effluent treatnrent Plant (ETP) is already installed

in wokha District tiorpitot and all the remaining district hospital to install and follorv the
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STATUS:

In compliance to the provisions of the Bio-medical waste matlagement rules 2016

(amendmen! 2018, the State Govemment have constituted the Advisory Committee and

District Level Monitoring committee to monitor the compliance of the provisions of the rules

in the health care facilities and in the state as a whole.

10. ANNUAL REPORT

As per the Bio-medical waste management rules 2016 (amendment) 2018, every health

facility have to make available the annual report on its website and shall submit an annual

report to the prescribed authority in prescribedform on or before the 30n ofJune every year'

STATUS:
ln compliance with the rules Bio-medical waste management annual report has been

' submitted to the prescribed authority
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DEEP BUzuAL PIT AND SHARP PIT
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Biomedical waste bins samPle
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NAGALAND: KOIIINI,.\
INTCAT'ION

36No. I'l &C/15- t-i/i 9

No Tl'&Cil_s-15/19
(.opv to'

NOrrF.r(jATroN

Srrbject:- Grridelines for Disposal of Inlornration comnrunication .re"hnorogy 
(ICT)relatctl proclucts/cquiprnenfs (e-wastc) in the G'r,cl.nment r)cpartments,Attfonomous IJoclies i [,ocal I]odies anrl pSlJ.s rrndcr thc (lo'ernmcnt ofNagaland.

\virile thc'c ha's hcetr att irrcrcasing growth o{'Ini'orrration ancl (ror,rrrrricatio, -fcchnologr,,(lcr) irrfi'astrttcttirc irl all Govc.,.,*1,',f Departrnenrr,",r..'""i the gror.r,ing r.oqrrirer.r.rc.r frrr crailrfLrnctiorrirrg o1- (io'crnrnct.tt offices ancl *,i1cr.cas trrc averiiqe rilc per.i.d of 1c.firrodr:c"ls/couipment is llo:'trralll 3 years, jn,the state 
"iN"g.rrrd. thc r;,rr,"rnnl"nt r)eparinrc.tsare allor'ved to cotrtinrte tuith tlicscicl-r,rod,ctsicqurfnrl.toeve, trrough Lhe' are becomirg non-repairable/bcy'ond ccononric repairTtecrrnorogicary; otrot.i.. l'here his at_.o t,".,, un increasingnunrbe. of ICT prod,cts/cquipment in Govern,rent offlces across the State for.ffice aLitomationt'hich are either bccorning non-rcpairable/beyond ..ono,ol.ut rcpair / technologically obsolete,

Tlrc [)eparlrrertt of I'].&c i's thc Nodal Departr,ent lor ail ,..a:rers rcla(irg to I('r'i, rhc Srate arrdtltctclo.c a L:ujclclinc to aciclress tlte concc', Iir'condernrali.n ancl iris,os.r o1- ohsolet. JCr-ProdLrcts r' ilquipnrent was i'ssuecl ,idc Notificalio, No. liacrii 3- r g/08/r 7 clatecl 9,r, Nularch 20 r5.

I"ttrthc:r' itl collsona,cc with the E-wASl'E MANAGEMIiNT RIJLES.20r6, Goi,crnnrent orIncjia' a'eviscd Guideli.e in supersession of the earlier Notiflcatio. is hereby notifled w,ithintttrcdiatc effcct (copy cncloscri). 'thc guideline rxav als<"r hc dowrrloaclcd lron]h ttps://n a gala n cl. qor,. in,

Il:;r;;led 
u'illt lire concttt't'ence of Finance Departr,,enl coDr,cl,cd vide U.o No t67 l)atcil

Errclosed: As above.

SdA Temjen 1'o1,, IAS
(lhief Secretary to thc Ciove.nn.,.nt olNagalancl

Datcd Kohinta the I)ecenrbJr. .10I 9

Datecl Kohirna tltc Dccember. 201 9

l l-hc oSD to ilon'ble Cllief Minister, Nagalarrcl for kinel informarion of IJon,ble chicf\,linisrer plcase.
2,

3.

1.

.t.

6.

The PS to ali Minister/Advisersi(lhairman of Roarcls fbr kind irrtbr.nratiorr please.l-he osD to chief Sec,etary. Nagarand for kircr inrorrrration pt.or..
Ali ,{HOI)siHODs for kincl inforrlation.
Director (l)rinting & Stationery) for prihlicarion in thc
Ofiice Oopv

Seclcia

Nagaland (iazcttc.

YL.t\i\\ .. .\ \

/'\ . ,,\"'t
rrc.o" v;No"lri
ry tql\ie ( o vt: r.r rnr c: r r

\
\

Principal of Nagaland
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Qt1ilgltgrs lql.Ditposr}r_of Infornrg.lL 
CJglSle.{ prgtjucts.@r*_is+rq,.!@

I Ila cl<gl.ou n d

\\rhile the,e ltas lrcelt a0 ittcreasittg gronth of iCT ir:lrastructur.cs i, alr Gove,r,e,tDcpartttlcttts attcl tilc.c i's grcater reJia,ce o, tcT fo' oifice auto,ration in daily iunctioring of the8:;x:il :?::: '[*,iT,:"r,n;*ii;;;.;':n;:ri:nrr rcr p."oi,or ) 
"quipm"n, i,,

econonrical rcpair / tech,ologi"uf fV iit aol",.. 
s/ e vrLtr!r ttecorlll'18 notl-repairable i beyond

This is pri,ra.ill'cltre to the fact that.che average rife pe.iocr oi rcl lrr.odr:ots / ecluip*e,r is
lJ:ii::I,fii::,;J:"i[.i3il l,fn:ruXii:;:F,s,,po, ir,. 

-iui"n,i,y 
or u.ug.

It is therela,e f'eit that a policy t.ust be in place to address thc concer-rrs fbr cris,osar olctltlcietlrned IC-l Prociucts / trquipment i. ua.ious cjo,crr:.ert-Dcpartrrents

z\ccordirrgli" lltc [)cpat'tttre:tt of Info,,ation l'ech,ology & c]o,rrnu,jcation had is-sLredNotiflcatio. No' il'&('/t:-tt)uosltz aui.a q'u Mor"h'jil'r'.uir,r,irg a ser of ,or.rns / gLricreriresi' ttre Sratc .f Nagara,cr ro acr .r ;-;;i.,;;;;";.r;;i*'f,,.,, disposar of,.rforrnation andCo:rr rl urr icirt i on l-eclr rro Io gy 1 IC.l.) r.lur"d i,",.,rr.

Fttltltcr'' irt cotlsotrattce u'ilh the Il-wASTL- MANACiE\,rrNT r?.tJI,ES,2016, c.vel.r,crt of.
lil,J;,l,Jll:]:.! [\],':"1;l]: ', 

,,,p,.'...,,in,, or thc earrier Notincatio* i,-r,",,fi issue,i r.hjs
a) Ail (iovc.n*eut Dcpartuleuts uncJer GoveLrrr-nert of NagarandLr) All Autononrorrs Bocrjes/Locar Ilodies Lrrrder (ioverrr.,.,.,, of.Nagara,dc) All IrSl..),s rruclcr Govel.ullent of Nagalancl

2 Guidelines l'or. I)isposal of ICIT products /Equipnrcnt

2.1. ICI' Prorlucts / Iiquiprnent ;

l(lT [)r'oducts/[rquip.re nt incrudes the fo]lorvi^g itenrs:

a) I)ersonirl CouipLrtcls
h) Server..s

c) I.aprops
d.1 I)r'inrels
c) Scanners
l') I'PSs
g) I)ata (lo:trrlr:rricatiorr Iiclriptnerrt.
h) Dr-rnllr Icr.rrrina]s
i) Package Soitrvar.e

Page I of 6
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j) PhotocopierlXerox machine
k) Netrvork equipment.
1) liandhcld / Portable De vioes

rrr) Other Eiectronic ltenrs.

The al:ove list is not exhar.rstit,e anci is subject to the irrterpretation i apltlovalol'the concernecl

Departmerrtal e-Waste Boarcl.

2,), G.ounds fbr Disposal :

AII lc'l'Products / Eqr.tiltrnent cari be disposed on f'trllowing grotrnds:

2.2.1. Technically Obsolete :

a) Completed 3 years life-span ancl not in working conditi<;n. OII
b) Compietecl 3 years lit'e-span ancl technology outdatecl thclcby atl'ecting peribt'ntarlcc

and otrtltutt that is expecte(l otrt o['it.
c) Pacl<age Sofiware can only be condenrnetl by c'teclaring it as tecltriically obsolete

when uo r.ttore trptlatcs or sttppt)rt are avaiIiltrle lir.lm OF]M.

2.2.2. Ileyond Econonticitl Rep:tirs (BIiR) :

lCl'Products/Lic1triprler]t cr-ut be declared ]]ER rvlten these Procitrctsi lltluiPutetlt caLuot be

rrpgrac-led I rnaintainecl economically / rvalrant extcrrsive repttirs trrtcl lcplacetlellt of sttL'r-

assemblies or accessories and the combinecl oost of which exccecis 50% ot'the cllrrellt cost

of an equivalent system. If requiretl the sanre can be ascertaiLted [lont the verldor who ls
giving Annual Maintenancc Contract sltpport.

2.7.3, Non-rcpairablc :

ICT Prodr-rcts/Equripment can be conciemned clue to nou-avaitability of spare-lrarts.

7.2.4. Physicalll' damagcd :

ICT Products/llquipments that have bcen rlamagetl be.v-onci rcpair dLle to tlre or anY otltcr

reasons beyorrd huutan control can be cottdcmnect as Physicaliy Darlragecl.

3 Nlode of Dis;tosal :

All corrcerLiecl Deltaltr)te11ts. ALrtou()mous Bodies / [,ocal I]odies arrcl PStJs under tllc

(ior,ernrnelt of .Nagalcnrl, wishing to disposc o1' IC'1' relateci prodtlctsieqiripntetrt shall

constrtllte an e-\\/aste lloaLd cornprising olthe fbllowiug tttetttLrers.-

I Concerneci Departntental, Autonomous Ilodies / Local Bodies arlcl [)SlJs Mentbet's

?. Representative c-rl' Firritrrcc Depztrtnlerrt.

i. Rcpt'eseutative o1'I1'&C Depttrtment.
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however, all these items(excepr
/ specifie<1 lile till the tinre these

itrms rttavbe

a, The table desclihcs on)y the average Iife oJ. an equipment,
iterns u:rde' caregory-l) cau be r-rsed beyorrd the rnentioned
itern.s contitrue to serve the 1;r:rpose. Obsolete

6. Clalcrrlating ratcs of rlcpreciation.

I'lrc dcp|cciatiort valLre fbr thc itenrs (catcgory-wisc) nray be calculated as per the folJoiv:ng
criteria:

Categon-l:

As ntost of the itet'ns in this categot'y are consumable items and ofjunk value after one-tirne r-rse,
there is no need to calcltlate thc ciepreciatiorr value. once usecl, the resicir:al value of-tirese iterrsrray be treated as NIL' The SMF (Sealed Maitttenance Irree) hatteries u,cler this category mav be
hazardous for health and envirottnrent and therefole, if not in use, irrrnrediately be declared as e-
Waste.

Ci:rtegory - II:
'l-irc deprcciatiorr vaiLrc lor.itcrnr.s r:rrdcr.this categor.y itlay be calculated as rrnder

b' on corrtpletiotl ol'llroclttctive life period (colunrn no. 3 of the above table), if reqr.rireci,the
itenls ntal' be rcplaced w'ith cquillrrent of latest aucl better configurariorrs.

tl on corlpletion ol'l:nci of i.iI'e Pcriorl (coluurn no. 4 of the a.boye tahle), thc
dcclarctl as e jcctlonic lvaste (e-Wasre). if not in use.

Items

I ttems under Category lt

t-i-I Eg: Base Value (tNR)

t-
50,000.00

I

1

r-
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The e-waste Boarci is authorize<l to recomtneuci ciisposal of ICll' related

pr.oducrs/eqr.ripme.t ;;-r;, these gr-ridelines ancl the e-Waste lvlartagenrent IlLrles' 2016'

Govertlttrctrt of luJil'

Thc riisposal reporr will bc prcparecl by the corrcerned DepaLtment e-WaSte IJOafd' baSed

on these guideli.es,.ilr. "-wori. 
Board *i]rrir" rr..itv ,r'r" disposal trocie aud tire concerned

Department "un 
,rirpor" lt trritrugt,'l'endeL, Auction or Scra.p depencling on as-sessed residual

'alue 
of the lC'f Products / Ec,-ripn'ren, uni't' p"tihe p'otedtrre iaid c1ow. in (ieneral Finance

Rules 2005, as follows:-

I . For the Prociucts/Eqr.ripurent with resiclual valtte above lttrllees frvo L'rhhs' the

. Deparrn.,.n,, "un 
]iriuri i, through Aclvertised Tender or PLrbiic Artctiort'

2.F.orProcir-rcts/Ecluipmetttwithresidrraivatltrelesstltlrnllullces,|'w'tr[,irlilts.titcrlltldttll
clisposallrvillbedetermitredbyDeparrrrrents/CotrrpetetrtAtrthority'1<ucping.invtcwtilc
necessity ,o uuuiJu..un-,utution uli.,rt', ,roclucts/L',quipureut a*c1 cottsccltte'tiai bl.ckage

ol space una urro tr.,. 6eterioratio,, in-rlui.," ol ProciuctslE.l,,ipnre't ro be disposed of

3. The iclcrrtiiietl e-Waste shall be disposed throtrgl-r e-Werste rccvclers' coilectors' uraterial

lecover)/ ccntl'es, scra, cleale" u' o*if""izecl b"y the Nagala,tl Pollirtiorr Cot-tt'ol IloaLd

lNPC'i).; tionr time to tinrc'

4. All disposecl e-waste shall be maintainecl in an inveutory as per Aunexnre - I and copy' of

thesameshouldbesub,nittedtothel)spartrnentoflT&Ctbrrecorci'

5.CtassificationoflCTEquipmentandLifespan

--T;oductive 
I 

llnd ot'Lil'c

lil'u - - |I 
-- 

i lire

I t'ri,,ting Cottsurttab-les., !1]l'' | ":.
-i Ll.l'-- -r -'- -'-

Priuting (lt,,rsu,la,ble; --(lrr[, i A; pcr I lnrnrediatc. orl

'l'orters, Cartridges), UVf-"' Cl)s' ] trsage i noir-trsabrlit'-
r vrrvr r)

t]PSBarrerics -- - I l- -
'l.UGtr-tr4ubrle 

-- 
pl',un",t, Pen ]3yuars 1)years

J.)rives, Exterrtrl Hard l)isk Drivcs 1 I

Items

(IIL)D), i.aPtoPs, Notcbooks' I i

Dcsktop. Colllputcrs-Ptintt-'ts' I '

Scanncrs, CoPtets, NlLrlti-

eut.gorffi--
(lr4edir.ul)

I Functional l)evices (MFDs)' i I

I Proicctors, Ul)S Systems' All 
I

I Nemorking itcttts 
-, 

- - -i--
---l-s"i*'i. FAX, t t'ngx, E'lectronic 5 'vears \ / )eaIS

I Attc,rclo,r.c Systeurs' Digll'l I I

I Cattreras, DVD PIaYcrs' 
'fVs' ' 

I

I icot, LEDs. AiL conditioners' I i

I Precision Air C.onditiorrers (PACs)' ' 
1

r. O-t]:q blectronics-Il94!- 
-- 

t- --l '
I

t_
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Category III:

1'hc depreciation value for itcms under this category ma)' be calculated as urlder

i. I)rive the Shift towards I{efirrbishing

WhiletlrefbcusoflraspredotlrinantlybecrrorrRecyclirrgofunusedeiectricalandelecll.otric
equiprlent.tr,.cn'".nnrclrtofNagalanaitrtcirclstoboosttheicleaolRe.furbishingAclivilies
in tlrc State. ,\ttle and use o.f Rc.fut'tri'i'i lu",-ts is the propet'\)Q)) lo lrull; retrlize the Reduce-

R ctts c - Ile c.1; c la nt o ll o'

Tl-rcDepartmetrtofltrfornlatior-t1-eclirrologY&Collunicatiorlwoujdliketoencouragcall
coucerned l)epa.tmeuts / Autonot'ou'^gnfi"s / Local godies' PSUs .tnd"t t'c Governrrre,t of

Nagaland ,o p,o*o"1t.'" "t 
of Refurbished electronic equipmeut

8. Arvareness & CaPacitv Building

i\lilncliastatisticspertairrirrgtoelectr.ical&electr.orricwasteprocessirrgpoin|towal.dsthe
trroetv ruroraanized |ecycling cctrtres that' in rnally cases' also engagcs in t]11.raous Aotir"ites

such irs rnetal extractiori. About gSy" of i1.,; recycling i'rappens in the un-recogniz'ed sector' This

is a matter of srave concer.n prin-,ority: t,";;;rJ;i,f" liie tr,rexing risks, the individuals in the

sector arc exposed to. In crrcier to C,'"ri'tail the ranrpar-rt gro$'th of the ulr-recognized scctor and

to provide lormai, safer artci fr.tr., oipl""tn"itt io the u*-recog,ized sector employees'

.TileNagalandPo}lutjolrC,otltrolRoarclwiilbecorrductingvariotlsa\^,arcllesscalnpaignsttl

educatc tl-rc genc|ai poprtlacc on ttt"li""rse cflccts of u"]tt e-Waste disposal practices ancl

rir ciispose. W;;i; i'',iv through t'cc.gniz'ed c-Waste recycic.s' collectors' *atet'ial rccovcrY

ccntres. scrap dczrlers as authorir..a ur'"i;;lagalana PoliutioD c'ontrol Roa'd (NPCII)

Page 5 of 6
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FORMAT FOR STATE WISE REVIEW OF COMPLIANCE TO HON'BLE NGT

DIRECTIONS FOR CONTROL, OF RIVF,R POLLUTION

Nagaland

: 6 (six)
1. Priority - I : l(River Dhansiri)
2. Priority -III : 1 (Dzuna)
3. Priority - IV: 1 (Chathe)
4. Priority -IV : I (Dzu)
5. Priority - V : 1 (Dzucha)
6. Priority - V : 1 (Sano Ru)

Yes
If yes, please provide details in
table 1

: Yes
If yes, please provide details in
table 2

Yes
If yes, please provide details in
table 3

Yes
If ye:;, please provide details in
table 4

: Yes
If yes, please provide details in
table 5

vl g

l.

7

Name of State/ UT

No of identified Polluted River Stretches p-I to p-V

3. Water Quality
A. Polluted River Stretch (Range in year ZOlg)

In absence of FC, TC ina5,, be given

B. Has the Staie ideniified aii p'iluii,n crniributing rirains :

Action plan addressing the gaps
A. Gap a-ssessment in sewage treatment contpleted

B. Gap assessnlenr fbr inciustriai poiiuiion compieted

C. Solid waste management addressed

D. Other Wastes

Measures talien for
A. Control of Illegal Ground Water Abstraction
B. Rivcr catchment/ Basin Management
C. Flood PIain Zone Protection
D. E Flow maintenance & Watershed Management
E. Ground water rechargelRain water harvesring
F. Sening up of Biodiversity Parks, Greenery/ plantation

along the banks of river stretch
G. Removal of encroachments
Progress in line with target clates of March Z0Zl

4.

6.

Yes/ No
Yes/ No
Yes/ No
Yes/ No
Yes/ No
Yes/ No

Yes/ No
l'es/ No

D-r-m^l^-^f qt oillEltri s 'tI
,,
L I I T Au

B0D (mg/l) Min 4.4 1.8 1.6 1.6 1.4 1.6
Max 9.76 2.8 2.94 3.5 2.16 3.42

Fecal Coliform
(MPNi100ml)

Min NA NA NA NA NA NA
Max NA NA NA NA NA NA
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Table 1: Details of drains contributing to pollution in polluted river stretch

In absence of FC. TC may Ue gven

Table 3: Details for industrial effluent management (in MLD)

River Stretch: Dhansiri Priority: I
l)rarn Type

Domestic/ industrial/
*; - ^,rIII I ULI

Quantity
(MLD)

BOD (nrg/l) FC (MPN/I00m1)

I Hospital Nullah 2.33 MLD
1 Lengri Nullah 3.9 MLD
3 Sugarmill Nullah I.72MLD

Table 2: Details for sewage management (in MLD)

Generated Processed/ Treated Gup
Hospital Nullah (2.33 MLD)
Lengn Nuttah (3.9 MLD)
Sugarmill Nullah (l.7ZMLD

Nit laoE"
Dimapur - 7.95 MLD

Generated Processed/ Treated Gap
44.3 KLD 26 KD i8.3 KLD

Table 4: Details for MSW (in TpD)

Processed/ Treated
r - 115 TPD

Kohima - 80 TPD

Tahle 5: Details for other wastes (in TpD)

Type of Waste Generated Processed/ Treated Gap
BMW(Dimapur) 205 Ke/dav 125 kg/day 80 ke/day
HW (Dimapur) 1.SMT/Year Spent oil generated from Indian Oil

Corporation Depot, Kevijau Colony,
Dimapur is transported to Assam for
bioremediation

Plastic Waste
(Dimapur)

65.4 TPA 54.6 TPA rO.8 TPA

l', Waste (Dimapur) 5.6 TPA 5.2 TPA 0.4 TPA
C& D waste
(Dimapur)

Data not
availatl-le

Data not available Data not
availa-ble

':l *" i
"n ,-,-.1,

trIember Secretary

Generated Gup
Nit l00Vo

80Va 2AVo
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ACTION PLAN FOR REJUVENATION OF RIVER DHANSIRI

Dimapur is the oldest human settlement in Nagaland. lt is situated between longitude 930 43' East and

latitude 25a54, North bordering Assam on the west of the state. Mainly flat terrain of the town supports

thc settlentent to come up, hence fast growth of the town is observed in the last two decades' The

extended area of the town increases municipal limit over the years and likely to increase further irl

lbrthcor-r-ring years. 'fhe project area considered as the total municipal limit for interception diversion and

treatment of sewage and waste water as well as collection, transportation and disposal of solid waste'

Besides this the public awareness is considered as the component for sustainability and participation o1'

end users in the noble cause of pollution abatement. The treatment plant and disposal site for the solici

waste management is to be considered parl of the project irrespective of its location. Similarly the riYers

that receive polrution road are arso considered part of the project area to be studied for better

management.

Dhansiri and Diphu (chathe) are the main rivers of Dimapur district of Nagaland. River Dhansiri

originates from Laisang peak of Nagaland. It flows through a distance of 352 km from south to north

befbre joining the tsrahmaputra on its south bank. Its total catchment area is 1220 km2.while flowing as

the boundary between Karbi Anglong and Nagaland, it flanks a large wilderness very rich in wildlife' on

one side is the Dhansiri Reserved Forest and on the other Intangki National Park. There are numerous

perennially waterlogged swampy regions locally known as bils associated with this river. Point and non-

point sources of pollution along with anthropogenic pressures affect the lotic ecosystems of the town'

In compliance to the Hon'ble National Green Tribunal order dated 20.09.2018. 19.12'2018 and

0g.04.2019. Action plan has been prepared for restoration of pollution river stretch of Dhansiri riVei'

liom Full Nagarjan (station code:1796) as it enters Dimapur city area to Kushiabill. Nagaland-Assam

Border (station code: 1928) as it exits Dimapur ciry area'

ln order to improve the river water quality, proposed activities are interception, diversion and treatment

of municipal drains, establishment of solid waste processing and disposal facility for Dimapur city.

sur'eillance of water polluting industries, monitoring of drains, prohibition on illegal disposal ol u'aste

in river beds. groundwater quality monitoring and recharge of groundwater, plantation in catchment etc'

In addition to the ongoing project of pollution abatement of river Diphu and Dhansiri sanctioned by

Ministry of Environment, Forests & climate change, about Rs' 668.25 lakhs would be required fbr

interception, diversion and treatment of municipal drains and establishment of solid waste processit.tg

and disposal facility for Dimapur city and river training works to prevent soil erosion'

a'tiinE
25048',& 26000'N
93030' &93054',lF,

Geographic location

Altitude
SubtropicalClimate

1500-2000mmRainfall
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ACTION PLAN FOR REIUVENATION OF RIVER DHANSI'II

The River Dhansiri originates from the Laisang peak in Peren district and flows through a distance

of 352 km (219 miles) from south to north before joining the Brahmaputra on its south bank' It has a

total catchments area of 1,220 km, (470 sq. miles). For the first 37 kms from the source' the river

flows in a north-western direction where after turning to the north-east it flows for about 75.635 kms

upto Dimapur, thereafter the direction of flow is generally northerly upto Golaghat, Assam. The

river receives almost all the western and southern drainages of Nagaland'

Hon'ble NGT. principal Bench, New Delhi in their Order dated 28th September, 2018 in O.A.

No.6731201g regarding monitoring and restoration of water quality of identified polluted river

stretches have inter alia directed all States and Union Territories to prepare action plans within two

months fbr brirrging all the polluted river stretches to be fit at least for bathing purposes (i.e' BOD<

3 mg/L and FC< 500 MpN/l0oml) within six months from the date of finalization of the action

plans.

In compliance of the direction of Hon'ble National Green Tribunal, Principal Bench, New Delhi in

the matter of news published in "The Hindu" authored by Shri Jacob Koshy' Titled "More river

strctches are now critically polluted CPCB", Government of Nagaland constituted River

Rejr,rvcnation Committee (RRC) for effective abatement of pollution, rejuvenation, protection and

managenlent of the identified polluted River stretches under Priority-I, for bringing the polluted

river stretches to be fit at least for bathing purposes within six months from the date of flnalization

of the action plans.

itttr/,lt!.ffiltlt
. &{ f"; dfri
*.i?allll!4*X

Warer quality monitoring is being carried out by the Nagaland Pollution Control Board under

National Water euality Monitoring Programme (NWMP), the data collected for the year 2016 and

2017 are as given blow:

Under Dimapur District in the year 2016. 2017 & 2018, there were 6 NWMP locations being

monitored and analyzed in the river Dhansiri, which are discussed with various parameters in the

T'ables 1 (al (b) & (c) given below'
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ACTION PLAN FOR REJUVENATION OF RIVER DHANSIRI

I)issolved oxygen (DO) is the amount of oxygen present in the water in the dissolved ibrm, In one

of the drains at Naga Cemetery, Dimapur DO level was found very low on an average of 0'2 mg/l

during 2016. As per designated best use, DO should be above 4mgfl and in all the rnonitoring

station it was recorded above the prescribed standards.

Biochemical Oxygen Demand (BOD) is a measure of the quantity of oxygen used b1

rnicroorganisms (e.g., aerobic bacteria) in the oxidation of organic matter. BOD is one of the most

intportant indicators of pollution. At the same station at Naga Cemetery, Dimapur, the highest BOD

rn,as obscrved at 50 mgil. As per designated best use, BOD should be belor,v 3mg/1 however. the high

levels of BOD may be attributed to the discharge of domestic wastewater mostly in untreated lonn

anci the municipal waste thrown directly into the water bodies without treatment. The relatively high

ler,els of BOD can also be attributed to the presence of decaying organic matter. The other reason

for high BOD level may be due to increased runoff from urban and agricultural fields.

'fhc requirement of river water quality for wild life and frsh propagation also requires more stringcnt

conditions and river water quality has to maintain adequate Dissolved Oxygen (DO) content so as to

support survival of fish and other aquatic life.

Based on the warer quality data for the year 2016,2Ol7 and 2018 which was submitted to the

Central pollution Control Board (CPCB), in Nagaland, fuver Dhansiri has been identified as

polluted river stretches under Priority I based on high concentration of BOD, the details of the

polluted rivers stretches is given below in the Table 2 below:

I'able 2: Details of the pollutecl river stretches under Priority I in the state of Nagaland

SL.
No

Name of the"

rivers/Streams
Detflils.

Identilied polluted

,..,i,i -.5'{rglghes,,,

BOD
range

Priority
wlse

1 Dhansiri River Dhansiri originates from
Laisang peak in Peren district
and flows through Dimapur. It
flows through a distance of 352
km from south to north before
joining River Brahmaputra.

Polluted stretches

are tributaries &.

drains of Dhansiri
and downstream of
Dimapur city.

30 mg/l I

'fhe River Dhansiri originates from

of 352 km (219 miles) from south to

D,lfl.lltitt;d,#,1:ihll!!!!ltiril)\kttu),:ll.!rttir';e:i:!!:!;xt;

Peren district and flows through a distance

the Brahmaputra on its south bank. It has a

the Laisang peak in

north belore joining
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;"1 ..tcr,*r,.."a of 1 ,22Okm' (470sq miles). For the flrst 37 kms from the source" the river

frows in a north-western direction where after turning to the north-east it flows for about 75'635 kms

upto Dimapur, thereafter the direction of flow is generally northerly upto Golaghat' Assam (Figure

1). The river receives almost all the western and southern drainages of Nagaland'

LHGION:

I 1 iniver DhansiriLr

rls

i,.lllrpirulitrrr
-it;r 

[..utir1t"r

I :.,r

River Chathe

ffiH
L)i*aput

I'itlE;t,1ln

i/.::ll

l.: i: lt,:,:,;

$.liiiitil.

l.jll'i:lt Flttr.

Y

[]'n [ $iii)iil] ilr

i"irl
'I hllli itlrtr

Figurel:MapshowingtheRiverDhansirianc]RiverChutheandtheculc,hmcnlureus

'fhe Diphu River traverses its entire journey through the hills of Nagaland and outllou's into the

Dhansiri(s) 9,6 km downstream of Dimapur. The length of the river is 48 km'

The water quality of River Dhansiri and its tributaries is being monitored at six locations on

monthly basis by the Nagaland pollution control Board under National water Quality Monitoring

Programme (NWMP).

J.he Biochemical oxygen Demand (BoD) is one of the most common measures of pollutant organic

material in water. BOD indicates the amount of permissible organic matter present in water' As per

the NWMP report on Dhansiri River, it states that the organic pollution measured in terms of BoD

varying on difl'erent points or sources in Dimapur. There are no major polluting industries in

Dimapur that discharges effluents in large quantity to cause serious contanlination' Thercfbre' the

main source of pollution is due to domestic waste and municipal sewage which is being dumped and

t10ws into the nullahs & river. All sorts of waste and untreated sewage are released randoml-v into

'iil,rin l't..;ii1, ', *
11,.1;,1 I, N;:t1,:!,: tLI -

i

tr

:li
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ACTION PLAN FOR RETUVENATION OF RIVER DHANSIRI

the Dhansiri River in absence of a sewage treatment facility. It is an important aspect for revival o1'

rivcr Dhansiri in context of its utility as it is an important Perennial River. Under the present status.

it appears that river l)hansiri may serve the purpose of drinking, bathing and irrigation and fbr this

objective. municipal sewage generated should be treated properly.

T'he prajor towns located on the catchment of River Dhansiri are Dimapur city and East Dimapur'

I,lowever, the main pollution load comprises after crossing Dimapur city which has a total

population of 1,22,g34 (2011 census) consisting of 23 administrative wards with 35.000 households.

w,hereas East Dimapur comprises a total population of 27,000.

;*ls:\
s4

FiS4ure 2: Mop sltowing Dimapur city and East Dimopur olong the cotchment of River Dhonsiri

'l'here are no ma.ior industrials areas along the catchment of River Dhansiri. however. isolated

industries are present in the catchment areas. The water polluting industry along the catchment of

ILiver Dhansiri is the M/s Modern Abattoir (Slaughter house) which has an ETP with a total capacitl'

of 50 KLD. apart from this there is no such big industries consuming and generating waste water'

'fhere is
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.rhere is no underground planned sewerage system in Dimapur and similar situation exist in other

towns of the state, thus sewage management is being done with naturar srope in open drain system

leadingtovalleys.Meansofnightsoildisposalismostlythroughseptictanks,twopitprivies.

.rhere are 3 maior drains contributing to the pollution load in the River Dhansiri which tinall-v

rnerges into River Dhansiri, the details are mentioned in the Table 3 given below'

Table3:DetailsofthemajordrainscontributingtoriverDhansiri

A rnap showing the drains and wards/colonies contributing

river Dhansiri is given rn Figure 'l below'

to pollution load and submerging into

LEGIONS

?1

,^

NailoUthe Nallah
and Locationilh 6rir u.

-'.'-::'' 
I

Altitudest.
No

D;i;iFlof naltah i&:rrii rairuda,
093'44.584'E 126 m Near Puranabazaar

bridge1 ffip,t"l Nrltrh (HN) 25"54.763',N

126 m Below bridge, near

slaushter houseffi2 LengriNullah (LN) 25'55.922',N 093'44.35e',h

093'45.036'E 133 m
J srg*rnitt N4E$QD- 25" 55.194',N

HN : HosPital Nalla

LN : Lengri Nalla

SGN : Sugar mill Nalla

STP : Sewage Treatment Plant

ffi Drains(Pointsources)
Dhansiri R

M DiPhu R

. Main Sewer line to STP (Ongoing work)

Figure 3: Map showingthe three ntajor drains contributingto River Dhansiri ancl the site ofthe propo,sed

STP
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a lsugarmill

Niltiatr riScry', ' ' ,;, 
.'':'t'Pgf gtef

' 'i: ' L r. ,ri;-. r-rill:.:ii',LLl:,,,1j::l

Depth (cm)
Cnlnrrr

Yrlluii,;(HN)SL
I.{o.

23 28 27
1 ClearClear Clear
2 Septic Unpleasant

Odour
Unpleasant

0.3 0.28 0.32
4 Vetocitv (m/sec)

\l/orpr Ternneratttre (" C)
25.429.6 26.8

5 25 25.925.7
4

6 0.8 3.04
7 Dtssolved L;xYgeIl (IIrts/ I /

t.) 6.9 1.1

8 pH

Conductivity(LrS/cm) .. .-
Rl^"h..mical C)rvsen Demand (mg/l)

325 559 344
9

6.4 {1.28 5.02
10 0.8 0.7

Nitrate- Nitrogen (mg/l)
T,."hi,litrr fNTI I)

0.7
1

46 15.65 9.63
2 0tr";;; Alkalinitv (me/l) 0 0
J 384 232

-lnta 
I A lk al inifv (ms/l) 238

4 63 8992
5 1.91
6 Ammonia- Nitrogen (mg/l)

108
84 88

1 I otal Haroness \ttttsrt/
a,I"i,,,",", Hardness (mS/l) 40 70 12

18 4.39 8.787lI-*;,,- IJqrdness (ms/l') r 0.37
19 163MalY.llLJrurr \---o''

Tntul Dissolved Solids (PPm) t43 258
20

0.1 8 0.12
2t

Phosphate (mg/l)
R.nrnn (ms/l)

{J.'26

0.48 1.5 0.41
22 0.070.06 0.08,)

fi.7 17.l
Potassium (mg/l) 761 ,.1_+

0.07 0.08 0,06
25 Fluoride (mgQ

water quality of all the drains are shown in the Tuble y' given below:
T'he analysis rePort

Table 4: AnalYsis

and the

reports of different parameters for the three major drains'

The discharge tiom the 3 major drains of River Dhansiri is given in Table 5 below:

+* .:r1!jq,
-:'.::*il%;+"ffi

In order ro assess the water quarity in the state, the Nagaland po,ution control Board in

collaboration with the central pollution contror Board under the National water Quality

Monitoring programme (NwMp) monitors 6 (six) stations in the river Dhansiri. which are

monitored on a monthry basis. Groundwater quarity from r0 stations is monitored in Dimapur on a

half ,vearl.v basis. The NWMP locations with coordinates are given in the Table 6 below:

F.laf AiseUa

Hospital Nullah (HN

l.engri Nullah (LN

Suearmill Nullah GlN

-1
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Biochemical oxygen Demand (BoD) is one of the most common measures of pollutant organlc

material in water. BOD indicates the amount of permissibre organic matter present in water' As per

theNationalWaterQualityMonitoringProgrammereportonDhansiriRiver.itstatesthatthe

organic pollution measured in terms of bio-chemical oxygen demand (BoD) varying on different

points or sources in Dimapur. There are no major polluting industries in Dimapur that discharges

effluents in Iarge quantity to cause serious contamination. Therefore, the main source of pollution is

due to domestic waste and municipal sewage which is being dumped and flows into the nullahs &

river. AIr sorts of waste and untreated sewage are rereased randomly into the Dhansiri River in

absence of a sewage treatment facility. The details of the River Dhansiri are as follows:

Table 7: Details of River Dhansiri

Comparison of the Annual Average value of DO and BOD in the Upstream and Downstream of

River Dhansiri for the year 2016 to 2019 is given in the Table 8 below:

Table 8: Upstream and Downstream value of River Dhansiri for the year 2016 to 2019'

Details
1 ,,, ...:t .: ,, ti , :_':":,r

River Dhansiri originates from Laisang

peak in Peren district and flows through

bi-uput. It flows through a distance. of

352 km from south to north before joining

River BrahmaPutra'

tOaUtlteo'Polluted
tt, .'., stieiches ,

Priority
wrseName of the:

rivers/streams

Polluted stretches are

tributaries & drains of
Dhansiri and downstream

of Dimapur citY.

I
Dhansiri

(Nagaland)

River Dhansiri

sl.
No.

Yeai
Upitream (['ull

Nagarian-
, 
:',.Downstreami

(NagalandjAssam
, Border-1928)

4.26 3.3 8

1 2016
n:^^^1.,^,1 Avrroen /mo/l\

3.5 ttl*i^ol (.]wrroen f)emand (msil)
4.77 4.46

2 2017 3.39 f.l5
^L-,-i^ol f)wrroen Demand (mg/l)

s.83 5.66
a
J 201 8

Dissolved OxYgen (mg/l)
3.tt7L^*;-l rr-rropn f)emnnd (ms/l) 2.15

5.63 5.51

4

2019
(January to

June)

l)

1.83 3.3tt
Biochemical OxYgen Demand (mg/l)

Dimapur 25'557.11'N
93" 45.46', E

Nagaland - Assam border,

Dimapur, Nagaland

Dissolved Ox
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In order to assess the water quarity in the state, the Nagarand po,ution control Board i.

collaboration with the centrar pollution control Board under the National water Quality

MonitoringProgramme(NWMP)monitors28(twentyeight)stationsinNagaland.Fourmajor

rivers namely Dhansiri and Chathe at Dimapur, Dzu at Kohima and Milak at Mokokchung are

monitored on monthly basis. Groundwater quality sources are monitored from l0 stations on half

l,earlv basis.

The water quarity monitoring data have been analysed with respect to indicator of the Biochemical

oxygen Demand (BOD). The BOD measures the oxygen consumed by microorganisms in the

oxidation of organic matter under specified incubation period. At the Station 1800, Naga cemetery

in Dimapur the highest BoD has reported ar 6.,2mglr. As stated by the designated best use" BoD

should be below 3mg/l however, the discharge of domestic wastewater/sewage mostly in untreated

lbrnr and the municipar waste thrown directry into the water bodies/nullahs/drains has been

identifled as prime source ror this contaminates. The other reason for high BoD level may be due to

increased runoff from urban and agricultural fields'

.r.he 
Dissolved oxygen (Do) is the amount of oxygen present in the water in the dissolved form' In

the same nullah/drains at Naga Cemetery, Dimapur the DO level was fbund low on an average of

2.2mgllduring2018.Asperdesignatedbestuse,DOshouldbeabove4mgllandinallthe

monitoringstationitwasrecordedabovetheprescribedstandards.

Tr.re water analysis data for all the stations along the river Dhansiri for the year 2ol8 and 2019 (Jan-

.lune) has been shown in the Tables 9 (a) & (b) given below:

Table 9 (a): Water Analysis Report showing the average values of different parameters during

t"tre yeai 2018 for River Dhansiri is given ntto*t . ,

S.sl.
No.

PARAMETERSI l::196 1797. 1798 L199 1800 1928

5.83 s.63 5,82 5.70 2.28 5.66
1 Dissolved OxYgen (mgQ

7.4 7.32 7.4 7.25 6.8 1.35
2 pH

155.5
2.15

t95.6 1 83.1 t44.2 212.9 166.8
J Conductivity (P!/c@-

2.88 1?i 3.t).1 6.12 3.87
4 BOD (meil)

0.60 0.67 0.56 0.50 0.7 0.56
5 Nitrate- Nitrogen (mg4)

156.6 130.8 138.6 89.8 70.1 99.8
6 Turbidity (NTUf

0.83 0.83 0.5 0 0 0.16
7 Pr

71 83.5 78.3 1l .4 87.5 14.5
8 Total Alkalin,lY l.rg4)-

8.1 16.4 8.5 1.4 11.3 10.6
9 Chloride (mg/l)

32.1 28 3 8.5 41.3 1_+. )
t0 I n.,.,.-on Ilomqnd (mo/l) 23.8L J5

0.20 0.45 0.41 0.1 8 2.6 0.5
1l

76.6 89.5 80.6 63.6 71 .5 72.6
12 l"otal Hardness (mg/l)
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,

frairtoN coDE
PARAMETERS

: ' - '' r'::'rri rrril

r-ol "i,,r,", Hardness (ms/l)

sl.
No. 1?96 139,:t7l:, 1798 t799 1800 1928

36.6 37.1 39.2
11 1JJ. I 40.6 JJ.J

13

t4
7.4 7.5 9,8

32.4
n\,{ ( 9.7 t2.7 10.1

IVIagIlCsl UlIr r r4r Y11:!!_\
28.4 32.8 32.5 29.9 24.3

5 bulpnale (IIIts/U
t1 11 96 90 71.5 100.3 81 .8

I
1

Iotal Dtssolveo )ollus (Irrts/r/
f,, - -,^^-A^A e^li.l"/-o/l\ 0 0 0 0.14 0.19 0.22

0.i6I OIal )Uspsllusu JYlrwlrl]Eljz
f)hncnhqfe /mcr/l') 0.41 0.61 1 0.25 0.73

8 0.07 0.07
Boron (me/l) 0.08 0.04 0.05 0.06

9
5.6 6.5 5.5 5.7 8.6 5.04

20 l'otasstum (mgrtJ

Fluoride (mg/l) 0.19 o ?1 0.19 0.16 0.16 0.i5
2t
22

23

0 0 0 0 0
A rqen c (ms/l) U

0.09 0.3 3 0.33 0.09
0.12 0.1 1

Laomlurll ulrB/r.,
0.13 0.16 oJ4 I o.:1 I o.o8 0.08

24 (.oDDer (mg/1,
I -o.l /nT rr/l\ 0.004 0.003 0.004

0.02

0.002 0.005 0.007
25 0.03 0.57 0.06

Nickel 0.03 0.05
26

1.11 1 .18 0.84 I o.qo 0.98 1.29
27 1.39 0.37

--

I !ron t mgll) 0.41 0.29 0.35 1.75
28

r-
l- T-- 5.8

29 c^--^ki^ Q
0.62

Ili.,orcifrr Scnre30 Moder
ate

31 Water QualitY

ffi C
)/. Green

Indicator ColourJJ

Tableg(b):waterAnalysisReportshowingAveragevalueofdifferentparametersduringthe
y.ut 2019 (Jan-June) is given below: <

STATIONTCODE'..rr:Ii

PARAMETERSsl.
No.

1928
1796 t79:1, 1?98 l?99 1800

Dissolved OxYgen @dl) 5.64 5.68 5.61 5.77 0.84 5.51

1.06 7.48
2 pH 7.99 7.46 7.6 7.6

208 271 227 181 305 232
J Cor-rductivity ( PS/cm)

1.83 2.5 3.13 1.84 10.16 3.38
4 BOD (me/l)

0.51 071 0.7 0.65 0.9 0.65
5 Nitrate- Nitrogen l@gl)

26.31 63.11 1 1.28 27.87
6 Turbidity (NTU) 28.30 22.00

I.JJ 1.33

148

0.66 0 0 1.33
7 Phenolphthalein Alkalinity (mgil)

115 120,3 162.1 1 13.3
8 Total AlkalinitY (mg/l) 109

9.28 5.4 23.01 12.3
L) Chloride (mg/1) 7.91 7,58

71 .5 5s.66 40 26.33 14 47.83
0

0.l6 1.45

w
0.60 0.14 2.99 1 .16

1 Ammonia Nitrogen (mg/l)
85 81.33 77.66 85.66

2
n\ 83I Olal natullgsJ I lllE/ r,

Calcilrm Hardness (meil) 40.33 47 45.66 41.33
9.15

47.33 43,66
1
J 7.39 10.23
4 IJr".lnaqc l' o/l) 10.48 12.04 9.52

)ar

101 .4 131 .5 lll.0 101 146.3 1 16.5
5 I ()lal L,rlJJUl Y!u rvrrvJ \ r"b' '/

T"t"l SusPended Solids(mg]) 0.326 0.3 0.19

0.241

0.225 0.223 0.265
6

0.203 0.596 0.278
7

/l\ 0.651 0.236
u5prr.lLU \rrrE

0.033 0.045 0.046 0"03 0.05 0.03 8
8 4.66

Potassium (mg/l) 4.28 6.24 5.2 J.J 8.3
9

0.056 0.056 0.1 81 0. 121 0.066 0.316
20 Fluoride (mg/l)

T- T-_

/l\
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ffiuoN,coDE

PARAMETER$
' ' ' '"-'. "''n\

sl.
No.

1928
0

t796 r191, .flg8 tx99 1800

0 0 0 0 0
2l 0.008 0.004

0.09

l'tl 5s \rrr5/ r/
0.007 0.003 0.004 0.039

22 Laon UIII \llIB/ r.,,

0.22 0.08 0.1 0.23 0.08
23 Uopper (mgi rJ

0.002 0.002 0.003 0.002 0.004 0.005
24 Lead (mg/l)

0 0
0 0 0 _0_

0.0125 Chromium (mg/l)

Nickel
7i.c /ms/l)

0.03 0,04
0.02 0.03 0.02

?6
0.25 1.33 1.6 0.1 0.23 1.75

2.'7 0.12 2.59 1.44 0.34
Iron (mg/D 0.47 0.17

28

BIO- MON
.NN DIN(:

rll r ---T--rT s 3

29 0.57
I\i.,o*oifrr Qnn30 Moderate
\l/otar (-),rnliti1 C
Wrt.t OualitY Class

Indicator Colour
-)' Green
JJ

'Latitude Longitude
Monitoring
frequencYLocation

.l'.- , . ;iiil rl:::;

FLrll Nagarian

Bridgc near Purana Bazaar . - .

Ncaial*.k Crt. ( DimaPur-Khatkhati
Road)

District flpeStation
Code

Dimapur 25"53.21', 93" 44.\ 5', M
R

t796
Dimapur R 25'54.17', 93"44.5 8', M

1191

r 798
Dimapur

Dimapur

R 25'55.66', 93'44.832', M

R '') <' <L ))' 93 "40.90' M

1199
Dimapur R 25" 55.28', 93'43.49', M

1 800 Nuton Bostt,
Elnrr{er Dimapur R 25'557 .l I 93'45.46', M

l9/.6 l\agal

11 is an important aspect tor revival of river Dhansiri in context of its utility as it is an important

perenniar River. The ultimate goar for beneficial use of river wiil determine the level of actions to

ins andjrrisation and

Tlte recluirement of river water quatity for wittl life and fish propagation also requires more

stringent conclitions antr river water quatity rtas to m,intain adequate Dissorved oxygen (DO)

content so as to support survivar of fish and otrrcr aquatic rife. Municipar sewage which flows to

River Dhansiri shourcr be treatetr to meet trte efJruent trischarge stipurated under schedule - vI of

the Environment (protection) Rures, r9g6, as we, as the criteria given below in the Table l0'

10
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able
Lluts'Do Water

QualitY Criteria -for
ProPagation of

witatir" and Fish

elass'{Er Water

auari{t.Ciitiria
.,i for lriigation;; ffi Clasi B (Outdoor

iTi',id.G;jsl.
No

6 to 8.5
6.5 to 8.5

1 nH
5me/l or more

2 Dissolved Or:gg(Uq <26
) Sodium AbsorPtton

R atio 26
4 Rnron

5 Free Ammonta <2250
6 n,t..tti.ut ConductivitY

qt?5oCrrmhos/cm
3mg/l

1 R,OI-)
SOOTv{PN/100m1

8 Fecal coliform

ACTTON PLAN FOR REJUVENATTC,N OF RtvER DHANSIRI-/

'^ ^-,t o..^,irrql nf fish life: 6
10: ffir irrigation, wild rife and survival of fish life:

---:-'."a-

TheBasisofProposedActionPlanforrejuvenationofpollutedriverDhansiriinNagaland:

Analysis reports of Nagaland Pollution control Board & central Pollution control Board'

order of the Hon,ble NGT (pB) New Delhi, titled .,More river stretches are now critically

polluted": cPcB (oA.67312018 in the matter of news item publish in the Hindu authored

I
bl

(i)

( ii)

Shri. Jacob KoshY'

The National water euality Monitoring programme under the Ministry of Environment and Forests

and climate change (MoEF&CC) has listed Dhansiri river, running along the stretch of Dimapur'

under the category of ,polluted Rivers' (priority I) in the country indicating that the water quality of

Dhansiri river is degrading further beyond human consumption or even for bathing'

Major sources of pollution in River Dhansiri are:

i. Sewage / municipal drainage from the Dimapur city'

ii. Improper disposal of solid waste into the drains'

iii.lndustrialeffluentsfromtheisolatedlocatedindustries.

Following comPonents have

in compliance to the Hon'ble

been identified for preparation of action plan

NGT Orders. The proposed action plan covers

for rejuvenation of river

following comPonents:

SOUITCE CONTROL

Source control includes industrial pollution and disposal of domestic sewage as detailed below:

6.5 to 8.5
> 4.0 mg/l
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ffi,treatment,utilizationanddisposaloftreateddomesticSewage:
(a) rdentification of towns and villages in the catchment of river Dhansiri and estimation of

quantitY of sewage generation'

(b) Storm water drains now carrying sewage and sullage joining river Dhansiri and

interception and diversion of sewage to STPs'

(c)Treatmentanddisposalofseptageandcontrollingopendefecation.

(d)ldentificationoftownsandvillagesforinstallingseweragesystemandsewagetreatment

plants.

t'9u L"

12.2 Waste Management:

(a) Collection, segregation'

generated from town in

transportation, disposal and treatment of municipal solid wastes

accordance of provisions of the Solid Waste Management Rules'

2016.

Restriction of illegal disposal of solid waste along the river bank and flood plain zones'

Burning of solid waste should be strictly prohibited'

Construction and demolition wastes should be disposed in designated areas and no case lt

should be disposed into river beds or flood plain zone'

1 2.3 Industrial Pollution Control:

(a) lnventorization of industries

(b) Category of industry and effluent quality

(c) -l'reatment of effluents, compliance with standards and mode of disposal of effluents

12.4 Flood Plain Zonez

(a) Regulating activities in flood plain zone'

(b) Management of Municipal, Plastic, llazardous, Bio-medical and Electronic wasteS.

(c) Afforestation in the catchment and aesthetic plantation programs'

(d) Improve irrigation practices'

12.5 Ecological/Environmental Flow (E-Flow):

(a) lssues relating to E'-Flow"

(b) Irrigation Practices'

,ffiffiffiffii #iffi

Detail gap analysis with regard to sewage, industrial effluents, waste (municipal solid waste'

industrial hazardous waste, biomedical waste, plastic waste, construction and demolition waste)

waste management are detailed below:

(b)

(c)

(d)

12
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1J.1 SEWAGE MANAGEMENT:

.I.hemajortownattributingtoRiverDhansiriareDimapurtownandE,astDimapurwhicharethe

main contributors of pollution load. Dimapur town has a total population of about l'22'834 (201 1

census) and the population is expected to grow 2,71'350 by 2035' whereas' East Dimapur has a

populationof2T,000whichisexpectedtogrowby5g'644'Mainsourceofwatersupplyforthistwo

towns are groundwater supply i.e. ring wers and bore we,s. considering, water supply is consumed

at 135 LpcD. the sewage flow is considered as g0% of the net water suppried to the consumer

which accounts to waste water generation of 16'19 MLD'

presently, there are no STp in the Dimapur city, however, a project "Pollution abatement of

riversDiphu&Dhansiri,,wasapprovedandsanctionedbyMinistryofEnvironment,Forests

& crimate change untler Nationar River conservation pran with 25.43 MLD capacity based

on waste stabilization ponrl Technology which will be implemented ancl 44o/o of the physical

rvork is compreted by the public Health Engineering Department. The detail gap analysis of

River Dhansiri is given in the Table 11'

Table l1: Detail GAp analysis of water consumption and generation in Dimapur city'

o

a

$xisting,STls. ,details GAPSI

no

Town or
City

Populatio
n'(2011--

, r'ens,,, '

Ei'pitted"
populaiio ,

n (in 203$)'

tothi$hter;,
'.oii ;tiu'

LPCD) in

1['otat sewage
.irgegera$qir ,'
(80o/o of total

water
consumPtion)

in tWP
Total no.
,of.STPs.

Total
iaDacifY

13.27 I

(under
constructi

on)

25.43
MLD

-9.24
ML
D

I Dimapur 1,22,834 271350 16.58

2 East
DimaDur

27,000 59644 3.65 2.92

TOTAL 1,49,834 3,30,994 20.23 16.19

Presently. the total sewage generation consisting of both

16.19 MLD, however, the present STP which is under

MLD. theretbre, it has a Gap analysis of -9'24 MLD'

Dimapur town and East Dimapur is about

construction has a total capacity of 25'43

13



"l

r)ictm"e r; rnsturation of sewer rine at Dintapur by rhe ,HED Depctrtmentfor sewage Treotment Plmt (S'tP)

Horvever. taking into consideration base on the projected population of 3,30,994 in the year 2035'

the estimated gap analysis in sewage management is 19'25 MLD'

Septic tanks have been made by individual households for disposal of sewage and the supernatant is

directry or indirectly disposed off in nearby drains which join into the 3 major drains which finally

merges into River Dhansiri'

Dimapur Municipal Council (DMC) under the AMRUT SAAP-I had constructed Septage

Management Plant of 30 KLD capacity at Burma camp' Dimapur' The Septage Management

Plant is in oPeration.

ACTION PLAN FOR RE]IJVENATION OF RIVER DHANS'R'

1' -(
."-' 

- -:...r
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*".;i:l;;:lir,:,;;: 1ffi li1,.illi

Picture 2; Construclion of Septage Monagement Dinrapur

1 J.2 INDI.]S'TRIAI, Ii}.FLUENT MANAGEMENT:

,r-here is no industrial estate in the catchment of river Dhansiri, however, some of the industries are

in isolation. 
'l here are 615 number of industries in Dimapur city comprising of 6 nos' of Red

Category, 296 nos. of orange category, 294 nos' of Green category and 19 in white category

majorlycomprisingofstonecrushers'brickkilns'steelfabrication'tyreretreading'

mechanised furniture unit, etc (Annexure l)'

The totar amount of water consumption by the different category of industries is about 157

KLDandtheamountofindustrialeffluentgeneratedis44.3KLD.However,inltedCategory

thereisonlyl(one)waterpollutingindustriesi.e.M/s.ModernAbattoirUnit,BurmaCamp,

Dimapur lvhich is generating waste water of about 16.27 KLD, however, it has an ETP with a

capacityof50KLD.Whereas,inGreenandorangecategorytheindustriesaremainh'small

scaleintlustriesandthewaterconsumptionisnothigh.However,thereisaGapanalysisofll

KLDandT.3KLDinOrangeandGreencategoryrespectively.

There are rbur (4 Nos) Hospitars with ETps with a totar capacity of 259 KLD and generating

rvaste water of about 156 KLD'

All the 615 numbers of industries have been issued consent under Air (prevention & control ol-

Pollution) Act, 1981 and Water (Prevention & Control of Pollution) AcL 1974'

Plant at Burma C'aruP,

15
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hb
'l'he samples of effluent from the ETPs are tested from time to time to check if the industries are

theunitsoperatingE'TPsfacilityarecornplying
complying as per the treated effluent standards' All

with the discharge norm as prescribed'

.I.able12:Detailsofindustrieswithwaterconsumptionandgeneration:

1J.3 MUNICIPAL SOLID WASTE MANAGEMENT:

Dimapur town is the major town in the catchment area

Council (DMC) and East Dimapur Town Council is

disposal of municipal solid waste' There are 23 (twenty

Cour-rcil.

of river Dhansiri' The Dimapur Municipal

the authority fbr collection' handling and

three) wards under the Dimapur Municipal

A table showing the details of the towns in the catchment area of the Dhansiri River:

f the two towns projecting the waste generation

I.'or managing the municipal solid waste, a Solid Waste Management Project has been proposed br

the Dimapur Municipar council (DMC) under Swachh Bharat Mission to the Ministry of Housing

and Urban Affairs (MoHUA) with atotal sanction of Rs. 1,10.72 crores (one Hundred ren Crores

unrr seventy Two Lakrrs onry) wherein development of the scientific waste management tacilities

ror Dimapur city will include Recycring plant, bio-fefiilizer production. particle board tiom waste

matters and bricks will be manufactured. only 5 to l0 % of the waste will land filled' However'

flnancial assistance is still awaited'

The legacy waste in the DMC dumping site is in the bioremediation process is being

implemented lvith the technical support from Dr' Ragini 'lain' Founder & cEO Geetanjali

OiiSting trbatment
;il'i.r,facilitics,.. . ... GAP

,i'r. 1'[,1 ,i'r"",
.iii[iiitibl,,",
ii;efflu"e.nt .i

ild i. t
sl.
No

Type of',
industrie$

Xumfei "t
induitries

Total no.
r,of.ETPs.

r ,Total
canacitY
50 KLD -24

KLI)76 KLD 26 KLD I

1 Red 6

1 00%
52 KLD 11 KLD

2 Orange 296 1 00%
29 KLD 7.3 KLD

1
J Green )94

4 White 19

Tablc l3: Detail o
,ffiGtioe treatment

facilitY

GAP

l-I fi..-;ott0ii.I
waste l

(at 0.35 kg 
;

I peihCad Pei
I dav) in TPL -

sl.
no

Town,,or
City,

Population
(2011 I

,,"c.qnS;Ui|1"

pop-ulptjon

rlfin'i,1.B.rU

"Tot[l,no;]
i.:., -.r11 , '' .

Tieatmeat
,'{acilitibs r

,Total
capacitY

Nil 100%
2.71,350 1 09 TPD

I Dimapur 1.22,834 100%
59,644 9.4 TPD N

2 East DimaPur 27,000

16
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o"i

Envirotech & National Technical Expert

Partner, Member of ISWA.

in Swachh Bharat Mission lndiao SA UNEP Tech

*{#&.:t::*riil r, i'Si

picture 3;Aerial view nf Dintapur MunicipalCouncilwa'ste duntp,site in-process Bioremedictliort

Bioremediation process will be continued till the Solid Waste Management Project under Swachh

BharatMissionbyMinistryofUrbanDevelopmentiscompleted'

The Dimapur Municipal council (DMC) has started the process of bio-mining in the existing

dumpsiteafterthewastesaretreatedandbioremediated.

1 ].1 INDI-]STRIAL HAZARDOUS WASTE:

-l.here is only 1 (one) industrial hazardous wastes generating industry generating hazardous waste

u,hich is given below, however, the sludge generated is taken to loc refinery in Assam fbllowing

n-ranif-est as per Hazardous waste (Management, Handling & Transboundary Movement) Rules'

201 6 as amended. Tlterefore, consiclering tlte economic viability option for disposol of hazardous

generotetl from only one industry no rtazurdous waste treatment, storage ond disposol fucility in

Nogaluncl at tltis stage is required'

Tablel4:Detailoftheindustryhandlinghazardouswaste:

-Nu*e 
& quantitY of

:trazardous chemicals
being handled

Hazardous waste

Generation in TPASl. no

1

**t*.*if tiir
I"d*" Oil CorPoration Limited,
Dimapur DePot. Kevijau ColonY,

Dimapur- I 91 1 12, Nagaland

HSD-6280 KL
MS- 1580 KL
SKO- 2990 KL

1 500 kg/annum
(1.s TPA)

Total: 10850 KL

17
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1J.5 BIOMEDICAL WASTE MANAGEMENT:

-I.here are about 75 numbers of Non bedded clinics/Laboratory and 26 numbers of bedded

Hospitals/ Nursing Homes operating in Dimapur city. It is estimated that about 269 Kg/day

biomedical waste is generated from these healthcare facilities (Annexure 2)'

or_rt of the 26 number of bedded hospital only 4 hospitals has ETP, the remaining22 hospitals do not

have ETps and thus discharge the waste water directly into drains. The four (4) hospitals with ETPs

tacility are namelY:

Table 15: List of Hospitals with Effluent Treatment Plant'
.Waste water

qeneratlonNnmddrilfilffiiI Capaciay of the ETP
(Litres/dav)Sl'

No 26.000 Litres/daY
1 Ir4/r Nik* EosPital & Research

Centre Midland- Dimapur.

50.00U LttresloaY

50,000 Litres/daY 30.000 Litres/daY
2. Mlr. Eden Medical Centre,

Kashiram,DiL
84,000 Litres/daY 54.000 Litres/daY

a M/s. Christian lnstitute of Health

Sciences &. Research, 4th Mile,
T)imqnrrr

75,000 Litres/daY 46.000 [,rtres/day
4. Mlr Zion HosPital & Research

Centre, Purana g4ZeL- !.lmqp!L-

Trtere is no contmon Bio-medicur waste Treatment Facility (cBMwrD in the stile of

Iyagarand. Most of trre HcFs are disposing trteir biomedicar waste througrt deep burial, and the

municipal wuste generated is being collectecl by the Dimapur Municipal Council and East

DiruupurTownCouttcilforJinatrlisposalinthedumpingyord.However,consideringthe

errvirottnterttar porution contror point of view there is a need for development of at least I (one)

snroll scnle cBl(TF facitity in the cutchment of river DhansirL

1J.6 CONSTRUCTTON & DEMOLITION WASTE:

Presently there is no proper inventory with regard to the generation of construction and

demorition waste, same is required to be carried out to develop adequate infrastructure for

management of c&D waste generating in the catchment of river Dhansiri'

The concerned departments/UlBs have to identify land for disposing off the construction and

demolition waste. However, at present the generated construction and demorition wastes are

used for filling up in low lying areas'

1 3.7 GROUNDWATER QUALITY MONITORING:

Groundwater is an important source for drinking as well as for other useful activities. About 70o/o ot

the populatior.r in Dimapur district depends on groundwater' The groundwater quality management

'r)

1B
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,, *r..*.d ,,d*he provision of the water (prevention and control of Pollution) Act. 1974' 'fhe

National water euarity Monitoring programme (r{wMp) facilitates evaluation of nature and extent

of pollution and eff-ectiveness of pollution control measures, water quality trends and prioritizarion

of pollution control efforts'

rn corlaboration with the central poilution control Board the Nagarand pollution control Board

(NPCB) under the NWMP monitors 8 stations from Ground water source in and around Dimapur

District tr.r,ice a year i.e., April and october' The NPCB follows the Monitoring Protocol as

recommencred by the centrar pollution control Board and the Results are referred according to the

Inclian Standard Drinking water Specification (Second Revision), BIS 10500:2012' Apart from field

observations,20 core and Generar parameters (physico-chemical) and g parameters of rrace Metals

are measured/anaryzed at the NpcB Laboratory. Assessment of pesticidcs could not be carried out:

however. it will soon monitor and assess along with the other parameters'

average value of different

'l'able 16: The list of NWMP stations monitoring the grouncl water quality is given belorv:

l,trt" W 4ing well & borewell)

,".f

Thedetailsofthesamplingstationalongwithlocationandtheannual

parameters are provided in the Tables l6 to 18 given below'

Table l7: Groundwater analysis report showing Average value of different parameters

Ouiing the year 2018 is given bclorv:

Lalitude Longitude: ,-lrf:::'' i L!.:.:r'.-

Location ''

r ^-^---- T\L

ffypdStation
Code

Dimapur w 25" 45',41" 93"36'01.6"
2898 ( )nenwell aI lr()vaPut t--,,ttot't" 'P''

Borewell at Dhansrnpar

- 

-rr ^+ -I-^,,1^z^rrma .rillqoe

Dimapur w 25" 47',l1 .5" 93'37',35.9"
2899

Dimapur w 25"52'10.8" 93'44'06.1"
93'44'36.7"2900 ( lnen wgll at I uu'ottt"'" """o

rr ^r r -..^--,,i-^* .rillooa Dimapur w 25" 52'57 .1"
290 1

(Jpen well Llt Lurrts
iil Dimapur w 25'52'00.6" 93'42'55.6"

2L)07 borewelt itt I llallslltt_:11:gw-
I   -^^^*. ,'rll^. Dimapur w 25'53'.32.8" 93'42'31 .6"

2903 Openwettat)lry
Dimapur W 25'55',1 1.5" 93" 43'29.9"

2904 UPen wgll at l\aBa \-srrtutvrJ

Borewell at Signal Point Dimapur w 25'53.7 s1', 93" 43.203',
2905

Station'.Cbde'
ru : .:l: -ji ir:

IS 10500:
2,0L2

horms
for

drinking
water

sl.
No

PARAMETIRS
2,9U? 2903 29o4r l, z9o5i::t, ,:;l;

..2900t
:1,1,,,

;r290li1
,:t,., ,.. - ,.,r

I 6.65 6.4 6.5-8.5
5.',|s 7 6.5 65 8 1.1

2 pH
216.5

a1^) t+ 781 123 194.5

0.4

1.5

3 Corrductiviry (PS/cm) t57 25l
0.3

20 r.5
1.5

181

9.9s 0.26 0,3 3 5.9

t
5

Nitrate- Nitrogen (UgO- 2.3
0.9 2.9 3.5 1.8

Turbidity (NTU) 3.6 2.8 I
0 8.15 0 0 0

6
Phenolphthalein
Alkalinit,v (mg/l)

0 5 0
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44 45 208

6.8

140 105 39

1 Totut ,qtkuilrylqdl- 20 35
29 167 29 200

27.8 9.2 z',t 13.4
250

8 IJ 7,4 )l.L 6.6L,lllul lue \ttr5/ r/

Chemical OxYgen
n^-^-,.1 r'-oil\

11.2 15.2 11
't.3

038
q

0.'73 1 .48

1n
117

11.12 0.2
0.5 0.6'7 .016

t0

ll

Ammonia Nitrogen
/mo/l) llll

31 .5

22.6

l5l 0.5
63 88 89

L"^"" r"no/l\ 40 53 lll
9.1

200I U[at I lclurrwJJ \r"b' '/

7^l^t* Hqrdness (mdl) 21 10 43 61 20 /t
12 5.1 16.8

4.6 10.4 4.8

l3
Magnesium Hardness

(mei l) 25.5
1 A'\

26 30
24.5 22.5 26.5 34

l9
87. 1

2t.5 397l+ Sulphate (mg/rl
I 19.5 95 r05 17 6.5 Jt)

-] fotat Dissolved Soltds
r) lt'ncrll 

-

0.6 0.6 I o.z: 1.3 500
0.3 0.3 0.3 0.3

l6
'I'otal SusPended

Solids(mg/l) 0.68 0.1 I 0.06
0.18 0.08 0.04 o 15

t1 ol.*^i.rto (ms/l') 0.05
0.05 0.05 0.07 0.22 0.5

0.02 0.02 0.03
3.9l8 Rnrnn (rnp/l)

3.9 3.1 1 5.9 1,3

0.08PotassiLrm (mg/l) J

007
3.1 3.4

0.07 1.0l9
0.12 0.07 0.07 0.09 0.23

20 0 0 0 0 0.01r lLlul lus \rrr5/ r/

Arsenic (rng/l)
Copper (rlg/l)

0 0 0 0
21 0.07 0.07 0.04 0.06 0.24

0.04 0.10
0

0.09
0.01 0.00322 0.03 0

0.1

0

0.1

0.02 0.01

23 l-c'ad (rns/l)

Nickel
Tinc (ms/l)

0.03
0.09 0.05 0.07 0.0s

0.1 0.1 0.09
2.04 0.011l

-a 0.52 0.18 0.75 2.21
I .41 0.42 0.99

3,26 0.0225 0.40 0.13 0.3 8 0.62
26 Iron (mg/l) 0.29 1.07

Some of the following parameters reported to be berow/beyond the Acceptable Limit are discussed

below.

pH is basically the measurement of the concentration of hydrogen ions in water. in terms of acidity

or arkalinity. Dissolved minerals from rocks and soil contribute to pH, but reaction of dissolved

carbon dioxide with water is a major determinant. The pH of 5.75 and 6'4 from Station 2898 and

2905 are recorded to be below the Acceptable Limit'

.i.urbidity is the measure of the degree to which water roses its transparency due to the presence of

suspended particres that include soil, algae, plankton, microbes and other substances. 0'9NT.J at

Station 2g01 was the only station recorded to be Acceptabre. Higher levels are associated with

higher revels of disease- causing micro-organisms such as viruses, parasites and some bacteria' High

turbidity also increases temperature which may lower dissolved oxygen levels in the water' The

suspended particle can also help the attachment of heavy metals and many other toxic organic

comPounds and Pesticides'

Alkalinity is the measure of the buffering capacity of a system or the ability of a solution to

neutrarize acids. rt is greatly influenced by the underlying bedrock type and soil. High values may

be caused by leaching of sewage and livestock waste, while very low readings may be due to heavy

20
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7t
ruptchangeSmaysignifypollution.Thehighestalkalinity

was observed at Statio n 2902 with a value of 208mg/1'

At Station 2904 the Ammonia Nitrogen was measured to be the highest with an average value of

r1.r2mg/1. The major sources of phosphate contamination are from wastewater from faulty septic

systems, livestock confinement and fertilizer runoff/agricultural drainage etc. Slight increase in

phosphate may cause numerous undesirabre effects such as accelerated plant growth' algae blooms'

and low dissolved oxygen revels. phosphate levels below 0.03mg/l are generally considered to be

ur-rpolluted whereas all the stations reported to be above the limit'

Iron in one of the most common elements found on the earth's crust and nearly au water contains

some measurabre amount of iron. The highest Iron value of 3.z6mg^ was detected at Station 2905'

The rowest varue of copper has reported at 0.04mg/l from stations 2898 and zg03' The reporls of

the slightry presence of toxic substances such as cadmium, Lead and Nickel also contributes to the

contaminant fbr pollution of groundwater in Dimapur District'

Table lg: Grountlwater analysis report showing Average value of different parameters

d;;i"g the year iotl lrun to June) is given below:

IS 10500:
20rl

norms for
drinking

water

SI

No
PARAMETER$

f ii.uitr[iibNiffiii.',''. . 

"
2905

,2898
;"ir.qr,l:i

2999,
li!l::

2900.i
I r, ii:.- i

290I '2900, 2903 2904

6.41
I

Dissolved OxYgen
(mei l)

5.9
6.55 6.5-8.5

6.8 6.09 6.7 LJ 6.6

1752 nl-l
858 780

170 254

0.1

201 461 382
) conducttvtty (ltvglu

12.8
4 BOD (me/l)

0.5Ll 16.7 0.4 0.5
5

Nitrate- Nitrogen
(rno/l)

2.1

1.79 19.93 1 .17 2.79 I
6.89 2.58 8.39 33.8

6 TurbiditY (N I u)
0

ID

20 0 0

1
Phenolphthalein
Alkalirrirv (rns/l)

0 0 I 0

104 12 36 20024 | tq+ 56 104
8 l'otal A lKallnlty Ung4J-

4.7 5.5 6.5 6.1 2.6 250

9 Chloride (,ndD 28.6 3.5 29

l9
44 24 )/ 16 37 12 22

r0
Chernical OxYgen

Demand (rng/l)-

oo? 0.03 I o. /) 0.13 0.22 0.03

0.5

ll Amnronia Nitrogen
(rne/l) 0.3 0.62

t32 88 88 128 152 200

12 iill ttord,.,eqs (ms/l) 16 68 UU

96
15

20 8 48 112

4.88

20 44 r20
r3

Calciurn Hardness
(me/l)

16.59 10.73 1.95 l 3.66
30

l4
Magnesium Hardness

(rng/l)
13.66 14.64 9.76

102 /.) ) 191
ql 436 4r9

l5
'tbtul Dittolved Solids
t rn o/l\

88 125

0.3 0.14 1.21 i.53
500

0.26 0.21 0.28 0.57
l6

Total Sr'rsPended

Solids(mg/l)

.i
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nt (t
-t-, /-

0.07 n1Q n{, 0 tR 0.3 0.1 1 0.07 0.14
17 I Phosphate (m

0.04 0.04 0.03 0.02 0.05 0.03 0.03 0.5
t8 Rnrnn (n-r o/l) 0.05

Potassium (rn/l)l9
0.19 0.09 0.28 0.31 0.21 0.32

0

1.0
20 ^

0.06 0.23 0.01
Arsenic (me/l) 0 0 0 0 0 0 0

21
0.014

0.1

0.001 0.039 0.033
Cadmium (ms/l) 0.049 0.079 0.012 0.1 64

22 0.07

0.03

0.1 0.05 0.003
0.07 0.06 0.1 0.1

Z)

u
Cooper (me/l)

0.02 0.02 0.95--
0.01Lead (mg/l) 0.01 0 0.01 0 0

0 0 0 0 0 0
25 i.,- 1mall\ 0 0

0.02
N ickel
Zinc (rng/l)

0.03

2.09
0.58

0.08 0.04 0.02 0.03 0.04 0.03 0.02
26

1.21 2.47 2.93 I .68 1.22 I .48 0.87 5

21
1.29 0.2 0.16 0.1 1 0.21 0.08 0.22 0.3

28 Iron (mg/l)

l;l

.I.hegroundwaterqualityincomparisonwiththedrinkingwaternormslsl0500;2012showsthat

most of the parameters monit oredranaryzed are within the permissible limit. however. the trace

metals especia,y copper, Lead, Nickel and rron are found in some of the monitoring stations 
"vhich

are the main contaminants for groundwater quality in Dimapur city'

.1 ACTION PLAN FOR MANAGEMENT OF SEWAGE:

(a)DepartmentofWaterResourceswouldundertakemeasurementofflowofthedrainsformulate

detailedprojectreport(DPR)foreachdrainandcorrespondingtown.

(b)Theflowineachdrainshouldexcludemonsoonflow.Furlher,anydrainifreceivingfreshu,atcr

fiom any escape channel etc, should be examined for its diversion rather than mixing v',ith

sewage.

(c) Sewage l.reatment plants (srp) for each town and related drains should be properry designed

with the interception and diversion plan'

(d) Sewage 
.r 

reatment plant (STp) and its design should be based on its tulr utiliz.ation capacit) and

ensuring simultaneous house connections to sewers as applicable to each drain and town'

(e)SewageTreatmentPlanshouldalsoconsidertreatmentanddisposalofsewagefromVillages

including discharges from toilets constructed under Swachh Bharat Abhiyan'

(t) Hotels/Restaurants particularly located on road-side should not dispose untreated sewage and

solid waste into nearby public drain or rivers. A directions will be issued to insta, a captive E'TP

and such establishments which do not comply will be regulated and levied with fines in case o1'

anY violation'

II.2AC.I.I0NPLANFOII.MANAGEMENToFINDUSTRIALEFFLUENTS:
(a).Alltheindustries(waterpolluting)willbedirectedtohavecaptiveE,TPsandensureto

compliance to effluent discharge norms'

tt

,]



'f' j
System (OCEMS).

(c).lndustries will be directed to adopt best practices to minimize water consumption and lor

recycling of treat waste water.

(d),Provision of waste water treatment system.

1.+.J AC]'TION PLAN F-OII MANAGEMENT OF I.]TILIZATION OF TITEATED SEWAGIi:

Treated sewage will be utilized for irrigation or agricultural or industrial cooling or constructiotl

activities purposes once the STPs become operational in the catchment of river Dhansiri Treated

water channel may also linked with irrigation network in order to reduce ground water consumption

for irrigation uses.

14.-+ AC]TION PI,AN FOR MANAGEMENT OF SOLID WASTE:

i. lmplementationofDoor-to-Doorcollection'

ii. Source segregation as biodegradable and non-biodegradable wastes.

iii. Identification of suitable site for setting up common waste processing and secure landftll

facility.

iv. Transportation, disposal and treatment facilities of municipal solid wastes generated fron.t

town in accordance of provisions of the Solid Waste Management Rules,20l6.

v. Restriction illegal disposal of solid waste along the river bank and flood plain zones.

vi. Prohibition on burning of solid wastes'

vii. Development of integrated solid waste management facility (provision of segregation'

treatment, compost, pellets making as well as sanitary landf-ill with lcachate treatment

provision in accordance with solid waste management rules,20l6 as further amendments

made thereof.

viii. Bio-mining and capping of existing municipal dumpsite in accordance with the Solid

Waste Management Rules, 2016'

1.1 s ACTION PLAN FOR MANAGEMENT OF FLOOD PLAIN ZONE (FPZ):

Department of water Resources should identify /demarcate Flood Plain Zone and regulate the

activities. Such regulations would also cover;

i) Plantation in Flood Plain Zone (FPZ)'

ii) checking and removal of encroachments periodically.

iii) prohibition of disposal of municipal and bio-medical waste particularly in drains:

iv) Notification of the Flood Plain Zones'
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ACTION PLAN FOR RUUVENATION OF RIVER DHANSIRI

ACTION PLAN FOR MANAGEMENT OF GREENERY DEVELOPMENT:

Adjacent to the banks of river Dhansiri, green coverage /parks wherever feasible will be developed

by the Nagaland Forest Department and Public Health Engineering Department also under the

project "Pollution abatement of rivers Diphu & Dhansiri" sanctioned by Ministry of Environment.

Forests & Climate Change under National River Conservation Plan will undertake alforestations

along tl-re STP sites.

'l'he Chief Wildlife Warden under the Department of Environment, Forests & Climate Change has

declared and notified the status of community reserves forests (Privately/community owned

protected areas) as on SIh May,2019 vide letter no. CWL/GEN/391(Vol-Vl)l191 Dated Dimapur thc

8tr'May,, 2019. It hus notiJied 10 community reservedforests in Dimapur district whichfalls in the

upstreum anrl ccrtchment areo of the River Dltansiri with a total sreo of 23.025 Sq. km, it is

urriclue as only few parts of the country where the privately/community owned protected ureo is

more os compared to the Government Owned Protected Area. The Nagaland Forest Department

along with the communities/tribes and allied departments of the state, have worked together. b1"

involving hunting communities to bring about a conservation story in the remotest parts of the state.

along the Indo-Myanmar border, through Community Reserve projects.

ACTTON PLAN FOR MANAGEMENT OF ENVIRONMENTAL FLOW (E-FLOW):

fhe river Dhansiri carry natural waters during the monsoon and even during the lean season as the

two rivers are perennial rivers. Provisions of roof top rain water harvesting in Govt. building"

commerciai buildings, hotels and Houses will be emphasized. Restoration of old lakes for

enhancement in storage capacity and as well as creation of artificial lakes or ponds.

In compliance with the order passed on OA No. 67312018 dated 20.09.2018 by the Hon'ble National

Green 'fribunal (NGT) Principal Bench. New Delhi, "River Rejuvenation Committee" was

constituted by the Governor of Nagaland, vide Notification No. FORNPCB-2116118, dated 2"d

Nor.'ember. 2018,

T'he proposed Action plans will be monitored by the River Rejuvenation Committee (RRC) which

has been constituted by Government of Nagaland. CPCB experts also shall be invited fbr the RRC

rcview, meetings fbr taking feedback and suggestions-

The Committee shall function under the supervision and coordination of Principal Secretary.

Environment, Forests and Climate Change. Action Plan for River Rejuvenation of polluted river

stretches shall be prepared and monitored by the Committee.

-JLt
;t

11.6

11.1
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River Rejuvenation Committee:

1. Director, Urban Development Department

2. Director,Industries & Commerce

3. Chief Engineer, Public Health Engineering Department

1. APCCF (Environment, Forests & Climate Change)

5. Member Secretary, Nagaland Pollution Control Board

- Member

- Member

- Member

- Member

- Member SecretarY

to review the Process of

ffi

The River Rejuvenation committee shall hold meeting every qua(erly

vu'orks carried out.

qi?W$;.ffi.ffi

Short Term and Long Term Action and the klentified Authorities for initiating actions and

the time limits for ensuring compliance

Short term and long term action prans and the implementing agencies responsible for execution of

the action plans and the time limits are given in the table below'

Action prans with time rines and executing authorities with the budget estimates are given in

he following Table below:e o

Amount
(in rupees)

RemarksAction Plan for
rejuvenation of River

Dhansiri

Execution
AgencY/

Department

Time
Targetsl.

No

SEWAGE MANAGEMENT
Ongoing Pro.iect I

The project "Poltution 
J

abatement ol' rivers 
I

Diphu & Dhansiri" 
l

was apProved and 
l

sanctioned bY Ministrr I

of llnvironment-
Forests &. Climate

Change under

National l{ir er

Conservation Plan

with sharing Pattern 70

(Centre) : 30 (State)

Pollution Abatement

I Project 44.91% o1'

lphysical uork in

I ptogr.tt. (Annexure [)

I en aPPeal ftrr

I extension ol' time lor

I completing the Projcct

P*rr. H."ttn-[:O'h June' I SZ'So

Engineering | 2021 l^Cro.res
o."pun*.ni I I Sanctioned

llbYI I MoEF&cc

1 (i) Sewage Treatment

Plant of 75.43 MLD
capacity based on

Waste Stabilization
Pond TechnologY'

i)Gravity sewer (300

mm to 1200 mm dia)

Interception &
Diversion works:

IntercePtion of major

drains of DimaPur

Town (Lengri Nalla,

Ilospital Nalla.

Dhobinalla and Sugar

Mill Nalla)
contributing to

Dhansiri River

pollution and

diverting it to the

STP



ACTION PLAN FOR RE]/UVENATION OT RIVER DHANSIN ',/ Lu

RemarksAmount
(in rupees)

Execution
Agency/

Action Plan for
rejuvenation of River

Dhansiri
(iii) Laboratories &

equiPments for

n-ronitoring the

qualitY of effluent of
STPs.

Will proPose the

amount to National

River Conservation

Directorate (NRCD) in

MoEF&CC

7 lakhs3Oth June,

2021(iv) STPs with a

provision
electromagnetic flow
meters at inflow and

I outflow of STPs'
2.5 crore3Oth June,

2021
(v) lnstallation of

OCEMS at outlet of
STPs and uPloading

of data in the NPCB

and CPCB servers.

3Oth June,

2021
(vi) STP with a Provision

of digester or drum
filters for utilizing
sludge cake as

resource recovery or

as manure.

3Oth June,

2021
Public
Health
Engineering
Department

Dimapur
MuniciPal
Council

3. Nagaland
Fire and

EmergencY
Services
DeParlment

Utilisation of treated

waste water

1. Irrigating the nearbY

plantation areas

within the vicinitY of
Sewage Treatment

Plant.

2. Use of treated waste

water for

construction of
infrastructure
projects or building
activitY.

3. Flushing/cleaning of
sewage drains'

1. Fire brigades.

5. Flushing PurPoses in
upcomlng

buildings esPeciallY

Govt. building, etc.

6. Operation and

maintenance of STP

CompletedDimapur
Municipal

Council

Construction of SePtage

Management at DimaPur

is made

CC till
2021.

to MoE,F &
3Oth June.

After commlsslonlng
the project "l'ollutitm

abatemenl o./' riYers

Diphu & Dhansiri" the

utilization of the

treated waste water

will be started.

Dimapur MuniciPal
Council had

constructed SePtage
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sr.
No

Action Plan for
rejuvenation of River

Dhansiri

Execution
Agency/

)enartment

Time
Target

Amount
in rupees)

Remarks

Management Plant oi
30 KLD capacit,v at

Burma CamP,

Dimapur under

AMRUT SAAP-I.
The Septagc

Management Plant is
in operation.

INDUSTRIAL EFFLUENT MANAGEMENT

1 Action against the
identified industries in
operation without
Consent under Water &
Air ActiAuthortzalton
under Ilazardous and

Other Wastes

(Management & Trans-

boundary Movement)
Rules" 2016.

NPCB 31't March,
2020

Department
own

Budget

Action as per relevant
provisions of Water
Act. I 974 and Air Act.
1981 shall be taken

against any unit found
operating without
mandatory consent of
the NPCB.

2 Inventorization of the

water polluting
industries in the

catchment of River

Dhansiri covering
assessment on aspects

relating to Effluent
Generation, ETP

Capacities and final
mode of effluent
discharge

NPCB 3l't Dec,
20t9

J Action against the

industries who have not
installed ETPs or
existing ETPs but not
operating or treated

eftluent is not meeting
the prescribed standards.

NPCB 31't Dec,

2019

Department
own

Budget

Directions wtll be 
I

issucd to llotels and 
I

car servicing centres to 
I

set up an ETP or I

settling tanks for 
]

trapping the oil and 
Igrease. 
I

J Estimation of industrial
ef fluent generation and

setting up of Common
E,ffluent Treatment Plant
wherever f-easible.

Dept. ot' | 31" Dec.

lndustries and I ZO t O

NPCB I

A detail inventorl' and

study will be carried
out in the catchment of
the River Dhansiri to

ascertain the elfluent
generation and

therafter a proPosai

will be initiated to thc

MoE,F&CC lor setting

up of Common

Effluent Treatment
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Amount

(in rupees)

Execution
Agency/

Department

Action Plan for
rejuvenation of River

Dhansiri
Plant.

Notification alreadY

circulated and

published in the local

dailies.

OngoingDistrict
Administration,

and DMC

Prohibition of Burning

of any kind of waste

including agro residue.

SOLID WASTE MANAGEMENT:
110.72

Crores
31't June

2021
Dimapur

Municipal
Council

Solid Waste

Management Project.

A Solid Waste

Management Project has

been proposed under

Swachh Bharat Mission
to the MinistrY of
Housing and Urban

Affairs. DeveloPment of
the scientific waste

management facilities
fbr Dimapur CitY will
include Recycling Plant,

bio-f-ertilizer Production,
particle board from
waste matters and bricks
will be manufactured.

Only 5 to 10 % of the

waste will land filled.

CompletedDimapur
Municipal
Council

Providing two waste bins

1br segregation of drY

and wet waste

On-goingDimapur
Municipal
Council

Bioremediation of
Dimapur MuniciPal
Council existing
dumpsite

Remarks

Approval lrom the

Ministry ol' Housing

and lJrban Affairs still
awaited.

Dimapur MuniciPal
Council has Provided
70428 nos. of tn'o

waste bins (green &-

blue) to ever)'

household fbr
segregation of dr-v and

wet waste at source ilt

2018 under Swachh

Bharat Mission.

Bioremediation
process
implemented bY

DMC with
technical suPPort fiom
Dr. Ragini Jain.

Founder &. CE,O

Geetaniali E,nvirotech

& National Technical

Expert in Swachh

Bharat Mission India.

SA LINEP 'f ech
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Amount
(in ruPees)

Execution
AgencY/

artment

Action Plan for
reiuvenation of River

Pa.tr.. Member of

ISWA.
Bioremediation
Drocess will he

lontinued till the Solid

Waste Management

Project under Swachlt

Bharat Mission bY'

MinistrY of Urban

DeveloPment is

31't March
202r

DimaPur
MuniciPal

Council

5wffi*.^t of one

Common Biomedical

Waste Treatment and

Disposal FacilitY

31'1 Dec,
2019

s.tt,,,fit;f ETPs in all

the bedded hosPitals

including the

Government and Private
hospitals.

ffiWASTEASSESSMENT:
ComPletedNagaland

Pollution
Control Board

lnventorY (Assessment,

quantification '1d
characterization) on E-

Waste & Plastic waste

OngoingDimaPur
MuniciPal

Council

DeveloPment of
collection and

disniantling centres

Remarks

i"rd f'"t t.tting uP of

CBWTF is available at

BamunPukhuri'
DMC had submitted

the DPR to the

Government of
Nagaland.

Will give directions to

all the HCFs to set uP

an ETP.

NPaB h"t comPleted

inventorY. assessment'

ouantillcation and

.hrru.t.rirarion ol I:-
Waste & Plastic waste

in 201 8.

I o,,. auY interactive

and
programme
handling

awareness
ON

and

management of wastes

was organized b1'

NPCB on the 28th Feb'

201 I targeting the

Material Recover,v

Facilitiesi ScraP

dealers on how it
be managed

efficientlY with

harm to

environment.

. can

most
least

the
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Amount
(in ruPees)

Execution
AgencY/

.q..tion Plan for
rejuvenation of River

Dhansiri

PUBLTC SANITATION: Dt."p* MuniciPal

Council under Swachh

Bharat Mission

(Urban) constructed
,10 nos, of Communitl

toilet in DimaPur.

CompletedDimapur
Municipal

Council

Conttructio, of

community toilets ar

vulnerable areas,

30tl'June,
2021Low Cost Sanitation:

a) CommunitY latrines

with 12 seater

capacitY (17 Nos)

b) Public lavatorY with

3 seater caPacitY (16

nos)

Along with the

existing 8 NWMP
Ground water stations

an additional

Groundwater
monitoring will be

done in Summer and

winter month.

31't Dec,
2019Groundwater qualitY

monitoring at salient

noints in the catchment
.f river Dhansiri and

DMC dumPing site

during summer (MaY-

.lune) and winter

(December-JanuarY)'

Ongoing
programmes

Water
Resources

Department.

Aspects such as ground

u'ater extraction,

adopting ground water

charging.

Ongoing
programmes

Water
Resources

Department.

Adopting Good

irrigation Practices

project "Pollution

abatemcnt of rlvcrs

Diphu & Dhansiri"
which was aPProved

and sanctioned b,v

MinistrY of

It will covers in the

Environment. Forests

&" Climate Change

under National River

Conservation Plan

Water Resources

department under the

State Plan carry out

activity wherein lvells

are dug for ground

water extraction.

Sensitization
programme tbr ground

water charging w'ill

also be imParted'

Water Resources

Department has been

carrying out activities

under the Minor
lrrigation Schemes

wherein diversion

GROUNDWATERANDDRAIW

rotection rvallweir,
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ACTION PLAN FOR REJUVENATION OF RIVER DH '6 I

RemarksAction Plan for
..i"".rriro"-or nir..

Dhansiri

Execution
Agency/

Department

Time
Target

Amount
(in rupees)sl.

No
una ti* &. unlined

canals are been

constructed under the

Ministry of water

Resources.

FLOOD PLAIN ZONES:

Prohibition on illegal I District

disposal of waste and I edmil:tllion
renroval oil &DMC
encroachment from river I

banks. I

Continuous
activitY

Direction in this

regard on illegal

disposal of waste in
the drainage has been

issued bY DMC in the

local dailies on

13.03.2019. It further

authorized the colonY

councils/GBs to

implement the order

and also in-rPose line

against the defaulters

in their resPective

colonies.

It will be monitored

regularly.

\VIRONMENTAL FLOW (E-Flow):E

i Provisions of roof toP

rain water harvesting in

Govt. building,

commercial buildings,

hotels wherever feasible.

District
Administration

31't Dec.

2019

Directions to be issued

by the Government of
Nagaland'

A proiect ProPosal.
"ConserYalion ancl

Ecologicul
develoPment rtf

PadamPukhuri lakr;

has been submitted t

the MoEF&CC bY tl

PHE,D DePartment

) Water shed management

in the catchment

wherever feasible

(restoration of old lakes

lbr enhancement in

storage caPacitY and as

well as creation of
artificial lakes or Ponds)

PFIED and

Water
Resources

Department

IC

GREEN DEVELOPMENT:

1 Plantation on both sides

of the river and in the

private land and

individual land owner

Department of
Environment,
Forests &.

Climate
Change

DeveloPment o1-

CommunitY Reserves

in the upstream and

catchment areas o1

River Dhansiri.

It will thecovers inj-l a.ffor.stations along the PHED | 30tr'June,
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ACTION PLAN FOR REJUVENATION OF R'YER DHANS'R'
ii)r,
U tl-

RemarksAmount
(in rupees)

Execution
Agency/

artment

Action Plan for
rejuvenation of River

Dhansiri

CLEANING & AWARENESS ACTIVITIES

31't Dec.

2019
Dimapur
Municipal

Council

Awareness and cleaning

of clogged drains

3Oth June,

202t
Public awareness

programme through add

on media

MISCELLANOUS

Ongoing under the

NWMP
MonthlyRegular monitoring and

sampling of water

quality of fuver Dhansiri

and various drains on

monthly basis.

31't Dec,

2019
State Health

Department
Impact of water

pollution on health of
public and awareness

thereof.

31't Dec,
2019

District
Administration
and DMC

Prohibition of disPosal

of MuniciPal. Plastic and

Bio-medical Waste

particularlY in drains

E,-flow will
30th June,

Maintaining E-Flows

proiect "Pollution
abatement of rivers

Diphu &. Dhansiri"

which was aPProved

and sanctioned bY

MoEF&CC under

National River

Conservation Plan

Cleaning of clogged

drains and awareness'

Will Seek financial
assistance tiom CPCB

under Environmental
Compensation.

It will covers in the

project "Pollution
abatement of rivers

Diphu & Dhansiri"
which was aPProved

and sanctioned b"v

Ministry of
E,nvironment. Forests

&" Climate Change

under National River

Conservation Plan

The DePartment of
Health & Famil.v

Welfare will conduct

awareness and health

camps.

The DMC had alreadY

issued notihcation to

the wards/colonies.



ACTION PLAN FOR REJUVENATION OF RIVER DHA
,r) -r

() -,

Amount
(in rupees)

Derrartment

Action Plan for
rejuvenation of River

Dhansiri

Department of
Environment,
Forests & CC

Development of bio-

diversity parks

GRAND TOTAL AMOUNT

assessed afier

completion of STP and

evaluation of the

discharge during the

lean season'

The Chief Wildlit-e
Warden under the

Department of
Environment, Forests

&. CC has declared

and notified the status

of 10 communitY

reserved forests

(pri vatel Y /c o m m uni t-v

owned Protected arca)

in DimaPur district
which lalls in the

upstream and

catchment area of the

River Dhansiri with a

total area of 23 '025

Sq. km.
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2. Shri t,alit Bol<olia

Additional Direclor,
National l{i ver (.onscrvatiotr lli rgctcrate'
M inistry <l{ [tlvi ro tt irtent ]rtt rt.lsl & ['iinlate' Lnaili{e'

Pt" Dcen Dayal Antoclaya [lhaw'att'

CGO Ccmplex, l.orllti Rcracl, New' t)elhi- l 100i13

4. Dr. A. tl. r\l<r:lkar (Vlerrlbr,r) Fornrer Nlember

SecretarY, CPCB, l)clhi

in compliarlce t0 *lo*'blc H{i'l

O, A No. 673/2$'t$

i'.r o.i\- I,r{J | 1 I 7 l'2A19"\{lQ lvl - |

/ I ". .'..
l;. i; t',..',':..

" Slrr i 11 lt'i lSlrri dwa j

[.onsrrlfrttrt, Nalioru,rl Missiort {br Clean (ianga

hI uh ii. llll &C11,

1:;l irlui,t', ivlalor'llh)'an Chand National Stadiurrt

lrrtii; (,lrte \t'rv llclhi - i 10002

i. Shr, lii.iliit Kal<l<;rti

I r1,1ri1!1,\'l'.'ist,t li.r'lIi.lrOl
i'..'iinisiry ili licLtsing, arrri [Jrbatt Affairs
l",larrlana Azacl llo;td, lla;path Roacl Area,

l. r'nl t';r I St'c!-eIari at, N evv l)elhi - 1 1 000 1

', !ilr. ii !/irroii lJ:tltir, Al) & DH, l'f Division IMemberJ

5ub: Flinute s ol'tire
{I}BJ New Delhi

\if.

{JLt' illeeting of Tash Team
orrlers dated 20'09.2018,

held in CPCB on 6.09.2$19
a9.1,2.2018 & 08.04.2019 in

l)lt'iisP lirrd enclilsed tltirtutes

)r'i ir i ii:r' l.,i rtti r rrtornl;rtiort please.

['.lrrl: As abov{:

{.og:3t tc;:

I I'S t.u 'NlS'

') i.arv 0tlicer (.N1rs

of Bth meeting of the 'l'asl< Team hE'ld

tl rmrla'l'hat<trrJ, Law Section, CPCB

tior l<rnd itiform;rtirin of 'MS' pleale

[ror infi:rntation, piease

on 6tii St.tpternher, ?01! in (-l'Cll

Yours faitlrfullr,

iA, Surihakur]
Ilivision Head, \,VQM- I

rlr,-

fA" Sutihakar)
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Central Pollution Control Board
(Ministry of Environment, Forest & Climate Change, Gcvr. of lndia)

Parivesh Bhawan, East Arjun Nagar,

Delhi - 11{032

Minutes of 8th meeting of the Task Team held on 06.09.2019 in Corxmift**
Rcom, 5$' Floor, CPCB, Delhi for ensuring compliance to Hon'ble NGT {pB},
New Delhi orders dated 20.09.201 B, 19.1.2.20J B and 08. 04. 2019 in OA No 6731;fi{ S
irr the Matter of News ltem Publishe{ in 'THE HINDU' Titled "More river stretch*s
are now critically polluted: CPCB" 'll

Eight meeting of theTaskTeamwas held onSeptember,6,2019in CPCB under the Chairrlanshrp r{
Dr Prashant. Gargava, Member Secretary, CPCB for revia*irg revised action plarrs for rejuvenation ri
identified polluted river stretches (P-l & P-ll category ) received from States viz. Nagaland, Meghala'ra, Assam,
'Man:pur&DelhiforensuringcompliancetoHon'bleNGTordersdated20.09.2A1B,19.122018and 08042C19
List of participants is annexed (AnnexureJ)

D,-. Prashant. Gargava, Chairman of the Task Team who joined task team after attending one rnore nreeting
in CPCB welcomed the officials of Nagaland, Meghalaya, Assam, Manipur& Delhi Governments. Sh. J.C Babu
Additional Director briefed about Hon'ble NGT orders and action taken so far by CPCB. He apprised the
Committee that CPCB Task Team has approved so fer, 52 out of 61 action plans w r.t P-l & ll polluteC rtver
stretches pertaining to 15 States and action plans 9 out of 61 stretches pertainrng to 5 States viz State ol

Nagaland, Meghalaya, Assam, Manipur, and Union Territory of Delhi are placed before the task tearr:

members in eighth Task Team meeting.

Thereafter, Task Team requested representatives of State Boards/ State Governmenti UT acjministratiort
officials to present detailed action plans proposed for rejuvenation of the identified polluted river stretches tn

the respective State. The representatives from Nagaland, Meghalaya, Assam, Manipur & Delhi presented aclron
plans and task teanr reviewed the action plans. Upon detailed deliberations, State-wise decrsions/ suggesiions
nrade are detailed in the table below:

Gate
o Diphu Bdg

Observations of the Task Teant

Water quality of polluted river and drains
contributlng to pollution to be assessed
and reported in accordance with the SOP
or protocol laid down by CPCB only
(max/min BOD values are to be reported
in place of average values)
Hazardous waste generated from lOC.
Dimapur to be disposed of through lOC,
Guwahati, Assam in accordance with
provisions laid down under HWOW (M &
TM) Rules, 2016 as amended as the
activity involves interstate disposal of
hazardous waste.
Action plan for maintaining E-flow also be
included

subject t0
conditions

entified Polluted
River Stretches

endat
of the

ask Team
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lMeghrLtta

rAssam

I

l

i

l1
I

i

l

I

I

Umkhrah
P-l

MawlaiTo
llong

mshyrpi
idqe To

Dhanketi

ong

tver
lkaso achal

3-!tw-eL,q!,
ng Paltan
al,

-_ 
nii Sfpi undei cornmrssioning should be

ciirected to obtarrr CoE urrder Water
(Prevention and Control of Pcliution) Act.
1974

. Frequency o{ meetings of Monrtoring
Committee proposed to be constituted for
review of implemeniation of actions plans

also be included.
All timelines for implementation of

approved action plans to be included rn

line with Hon ble NGT order dated

. Ground wate: quality with respect to Fecal

Coliform and Heavy metals also required
to,be included

. Automobile Servrce Centres be covered
under Consent under Water Act
(Prevention and Control of Pollution) Act,

1974. and Authorization under HW& OW
(M & H) Rules, 2016 as amended

. Hospitals generatrng biomedical waste
should have deep burial provision for
temporary disposal of generated bio-

medical waste till existing CBMWTF is
upgraded/ new CBWTF becomes

operatipnal.
Action plan for septage management and

provision for in-situ bioremediation of all

minor drains also be included in the action
plan
lnterception and Diversion of sewage
from all drains contributing to pollution to

be included for ensuring tapping and

conveyance of sewage to STPs

Proposal for assessment of GW quality at

salient points in the catchment areas as

per CPCB crrteria be submitted to CPCB
by 30.09.2019 for inclusion under NWMP
Timelines for implementation of approved
action plans to be included in line with
Hon'ble NGT order dated 08.04.2019

A location map showing all minor drains
(before and after merging) with 6 major

drains and their locations as well as the
proposed STPs to be included in the report.

subject
conditions

t__
IUmshym

lp'.i

1'

J.
I

I

lecommended
ubject tt:

ions

bbhatti . lnterception and Diversion of all drarns for

uwahati ensuring taPPing of domesttc
sewage/industrial effluent and its diversion
to STPs/ CETP be included rn the action
plan.

. Construction of conventional STPs will take
time and as short term measures, bio-

remediation of all major drains also be

included

."_Treatment capgcfy-ol 03 propoged STPs

orusola
uwahati

Recommd*;d
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i \ l' Jil:Xii'il"'#;ff io obiain Noc rrom

I I \' ::Y?; recharse sround Y'l:: :: ousn

, \ I oround water rJciaigu pono" and cteationi \ l :i;;il", n.f; t,it*"n'"[J'.jXf'::1 I rakes/ponds 
't,r3:LJi tll*''""'ins E-

, i \ watershed.*3t^,^^,,,n^n\ \$:L=/s;;,,il:i:ui,::*n":ffi:'E 
I

i i ] i'dile"oltu" rncluded -a t'o"nlRecommenric'r

hfu \ ;:X#,' H"*; n.{3;':1*q'::l:!i"l?:^: 
l:::'."':t;;'\ I Bishnupur \ methane_ru*"u"lr"ruio-lig"tt"t 

unit as a 
1 
condrtrons

I \ 

Bshnupur 

\. *;lli;i*l*:n:"'.:rxxfl::l*x\

- '---r - T-to bt'pecfiA creaii[ in ine proposed 

'i i actton plans .^r rir.rar *c resour(
\ \' 

-rto"tw 
utiiizing'ground water as resource

i I' iil;;i f* oi'uit;* to obiain Noc trom 
'

Rules 2016 as amended and timeltnes

alsobeincluded ,,- ^ o r-\.r,:qtr>
. Ar; ,"rrvi" wtth resPect to C & o Y::t'

E waste and the pioposed action plan to

lManiPur

]Delhi

1

I
I

abad T
r

be included r:^,:^6 ,..t i

iil;;i;;--"r in-situ remedtatton ?li
H;;i; related to watersheo 

1

fiI" #*" n' 
1^ 

g",!:l,#ilf ;":".",!'jS: \

nonds and creatton oT attlrrurar Hv'rvv/ -.-

;g,ffi.5ffi[i"il.#'*:iffi:';'r:Hi';
obtained Consent under (Prev"ilqi'li 

lli*,deratiori ol
Control of pollutiont Acr', rr ' - "'1 

\"pprorrd action
X;ih;;ir";"n under waste Manasement

Rules as applrcable'i;;; iaentidea and lplans in 
-nexr

X'* 
-iJlniti"t"o":*i*mg lff;I:' 

oi : as*

industries with immeota.Ie e'rc:-t 
:^' :.,-.* 1

' '[::JF 
**11,."i.:::;ii:': ,*rii! i

oeneratrng inOustrief-il- te rncluded I

fo hu,."u",., n"".lli^*i#" P:,?::l1 l: 1

i

\

I

l

Iil..il;,i""s',." "i"i"a 
DPcc shallensure

safe storage of geneiated HW t'y .*'lI I

;i;##ii isor u"to*"u oPerattonar 
I

in Delhi State a^^^ ^^^inci rin*q l. I;il i."nli'r"n bv DPcc-asalntt^Yt'lt' il;;dJ; 
-ii 

1t_e-sat*l:?;'::T:# J,l' T;
waste or battery

Mandoli Loni Border areas'

Achievable target w'r't BOD should be

illi,i"ri"i'" spe"clncattv in vrew ' oT

imnlementation ot proposed action plans

ioli"iuuunution of river Yamuna'

i"tirirli"" of Real rime water ou-1t111

ilil,;;;s SYstem (RrwQMs) on rrver

Yamuna at all salreni Poinis 'l:-o- 
b:

included as a Part of action Plan ot

- 
jej*e 

" 
O' lL ol-r t v e L-Y-q f gn L -

I
I

l
!

t__
-l--*'

i

1

i

l

1

i
i

i

. *..*:-::--ittrl:*11i*T1*#'''
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I
I

Co*pi;lie;s,ve Pii, ti' ue in"iuoeci ror I

g;-;ining and recommenciaiicn nt I

;ri"ii;g "municipal durrpsites whlch 
I

il;; ground water remecliation 1

around existing MSW dumping sites'

Proposed ,Ction Plans/Pl.ans, '19::
execution to be specifred clearly rather

inan giulng reference of the activities

ptopoi"O in different OAs frled before

Hon'bie NGT.

t-
I
I

I

. Budget estimates and specific time lines

"n",irO 
be mentioned clearly specifying

conitralnts w.r.t linked activities if any' for

'mpfementation 
of actton plan inline with

ion'ure NGT order dated 08 04'2019I I I Hbn'ble NG I oroer oaleo uo uar'zu I r 
l

I I ' Revised action plans as approved by 
,

. I I nnc to be submitted to CPCB prtor to

I I __-_--r rgl!_le3\ Team meeting- 
- -I _ _t _-_....

The Task Team arso suggested to states/ UTs that any difficurties faced in execution of the orders oi l"lr:n'hlt'l

NGT inctuding some actlJns for rejuvenation'oti'ffii'.i:'f:f:-tiuuittt*tttt*s' the concerned State sh,,r'iti:

seek relief on the grounds justified before Hon',ble NGT for consideration and acceptance

The Meeting ended with vote of thanks to the Chair'

-- oo --
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.I'tII.] NAGALAND SAND AND GRAVEL MINfNG MANAGIIII1}IN'I- GUIIX]LINIIS'. zoron}[t1 .

1. I}ACI((}ROUND: :

San.J is classilied as a "l\,[inor l.\4ineral", mincr mineral includes buildirrg st.-1lles- grzvcl,

ordinary clay, orciinary sand otlrer than sand used for prescnbed purposes. attd anY other
' 

11rleral rv6ich the Central Govcruulcnt nray, l;v notification in the Offrcial Gazette. declare

to be 0 rl116.11 rrrine1al; as clefinetl trncler Section 3(e) ol the lvtines arrd Minerals

(l)evelopttrent aud llegulations) Act, l9-5? (MMDR Act) Urrder the MMDR Acl' the legal

arrci aclnrirristratrve control ovcr nrrror nrinerals vests witil the State Governmenls. wlt<l ilave

tire powt:rs io make rules to govenl tniuor tntuet'als'

.Ar.,corclrrrul), the State Goyemrnent of Nagaland has fi"amed the "Nagalatrd Minor lvlrneral

Conccssion ltule. ZOO4" (NMN4CI{ 2oo4) unclel scctioil 17 of the Nagaland Ou'tterslttp

-i-r-arrsl.cr oi iand arrci its Resourccs) i.io-i'l.AR Act 1990 lor awaicliiig, iegiliaiing, aii..l

adnrinislering the lnrllor mineral concessiotl granted under the afbresaid Rules'

Sarcl is:r il,idely used c:ommodrty rvhose clentancl- is contittttottslv rncreasing ir,'ttlr lncreaslllg

ru{;astnrclure dcvelopment o{'the cotuttrn, ancl ts widely used across the coutrtry by cottrtliotl

ciirzcrrs Sanil is arr esseltial lnritemldnd is iisecial.gng with cenietit prrnlarii-v in conslruction

Thrs has resplted in mushroonrng of iilegal riv'Ir qand mining activities and ha's resultecl to

var.iorts issues of river ec6systellls anci tlte environlilent itl getreral.

(.o,scqtre.tly, tirere lrave beerr varlous lrulicial tuterventiotrs with Suprenrc Court atlrl

Nr!t,..r1a! (ir.ee1r 'l'rit:gqal 
-<teppinl_r in tQ r:otrtrrtl the sitrralion

I,EGAI. I-RAIVIEWORK:

T'he Stats ol Nagalarrd has its owrr legal fra.mework of rrrinerals namelv, theNagalarrd fuhnor

l\4rne|al Concessrort llules 2004, franted uncler Section 17 of N0'I'l'AR Act 1990 to lcgr'riate

r',rir.ror rlrnerals. inc'.1trding sancl altd gravcl rnirring l{owever' the State llas tro separale

glidclitt,:s for mirring sand clistinct fronr otlter minerals As per the Rules o{'[rxectrtivc

lltrsirtess, 2016, the Departnretrt of Gcologl' arrcl Mining rs autlrotized to itrtplettrettt

r"egglaltt nS a6cl overall atlrrrirlisLratton ol'rlta.ior minerals. oil and llatlrral qas inclpdirtg mitlor

nr i ner a1s.

(}I IIDII|I,INE, INTRODUCTION :

I-his gurleline may be called as "Tltc Nagalarrrl sand arttl Gravel I\{ining Milltagernettt

.4!^t' 'i'lie iviait, <;bicctii,e is iii pioinote:;cierltl{lc l'1111}1llg of's:rtld attd gt'aYel atlLl
i 'lll(lClllll'S /.lJl:, , I IIL lvldrrr ur'-lLLtr\ u r'

clrcoural!e er*rironrnentally 1l'iendly tnanagenreirt practices in orrler to restore and nrflttrtatlt

t5e river bionetwork ard rts resources. 'l'he basic prrnciple ott which sustatnablc satrd gravel

rrrirri,g r,uidelines calr tre basecl is that river resoulces lllust be,tilrzed lbr t'lre bencftt of the

present aud ftiture generatiotl rvhicfi should be prudently tuatlaged aud developed'

a
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The gui leline is prepated as per the provision given in the NMIVICR Act, 2004 for regLrlattort

and rrrar ragement oi minor nrtnerals ttt the state ol'Nagaland.

4, OB.TE( TI\/ES OI,'THE GUIDET,INE:
'l-his Crtritleline is intended for use by relevant autlroritres and updates the existlng Sand and

(iravel llermlttilrg lrolrcres or gurclelirres to achieve the following regr-rlatorv and tnanagement

o'oiccriv es

a Sarril and Gravel rnliir:g guidelines and itnplenientatiotr shall be based ott the Nagaiand

Min'lr Mrrreral Cottcession Rttles. 2004 (NMMCR 2004)

b To errsure thai sand and gravei extraclion is carrieri ottt in a sustainabie manner.

c. 'i'o rraintain the river equilibnum wrth the application of seditrtent trallsport princ-.iples in

deternining the locatiotrs, period arld quantrtl'to be exh'acted.

d t.o alrlrlv river nrodel such as HEC-I{AS rn identrfying the suitable locattons. pcriod atld

cluar trtv tltat can be extracted

c To r:6sure tlrc cclnsewation of tire nvel equilibrium ancl its natut'al etlvirrltttlrcttt llv

prot{)ction and re.qtoraliott of tlte ecologieaI s]'stenl

l' 'l'o 
l-.revenl ground ivater pollrrtron by prahibrting sand rninitrg on fissures whcre tt works

as fi tcr prior 1.o ground water recharge.

g J'o avoirl aggladation at the downstream reach especiaiiy those u,-ith hydraulic stnrctures

srrclr as lettres, rvaler irtlakcs etc. arrd to ensurethe rirrers ate protected fi'onr llanl< arrd bed

cros rirl Lreyond rls stable profile.

h. 'To itnprovc the cffecttveness of monitoring of mining and transportatioll of nlined out

rnatt lial

5. S]'ANDARI) ENVIRONIUIIN'I]AT, (,ONDITIONS FOR SANI) NIINING:

Tndrscrirnrnate sancl an<l gravcl mining has deteriorated the river ecosvstctt itt tttauv llar{ tlf

tlie courtry clue to lack of proper statutory Rules or Act 'Ihe Nagalancl Sand and Gravel

I\4irrrng IVlanagement Gurcleline has laid the following sterndard for sustainable tDanagetilettl

a. Reporl of Geological, Il1'drological and River-ntorphologl'

t. Ir4rning Plan, Mrne Closure Plan. Il,l!{P- EIA etc

r. hlaridatory poss€ssioil of vzilid l\liniiig lease r,vith al1 necessary clearance /periniis

( . I)istrict surve'y rcp()rt prcparecl hri the District Environmcttt Impact Assesslnenl

Authority ( DlrlAA)

6, IDENT]I'ICATION OF SAND BLOCKS
lcierrtifrcatics Ceals *,lth the preparatory, ';;ork before a sand l;iocl< is all'ccaleti cr brC cut l'<rr

rrining Tlre, (ieology atrcl Mining f)epartmerrt of tlre slate shall estitrtatc drstrict wise detnancl

and tirereupon for the.entrre state ari<l accordingly come up rvrth tlte recluiretrrent ol'lurther

a[1ct*rents, '{'he tlepaltrnelt shall r-ise t]rc S,.u-r.,ey of Lr,Jra1-opo sheet sap of the area attei c.otr<lr'rct

:,,ot inspcction an6 conhrnr lrom l'rclcl validarion regarcling availability of sartd attd p-ravcl.

Icientrficatto n may be carrieci out untier the foliowing categories oi' work



6.I PRIPARATION OB DIS:TRICT STIR.VEY REPORT:

It is rmpotant to prepare a suNey document rnappirtg the status of sand sources in'the

Aictrir-t '!'his srrn,ev shc,uld Lre e.onqlttc.ted and reoort be prepared for each distnct

;'";;;r;;;;;-of areas of aggracrario,/deposition where r*ining ca.,r be allorved ard

identifrcatronotareasoierosjonatlciproximityit'liitlrastruciurestructuicsarrri
rnstagations where mining should be prohihited Use of satellite rmagery for rdentif ing

areas of sand deposit arrci quantrty and althenticatiou through field validatiol

b. Calculation of a*ual ratc of replenrshrnerrt ancl allowurg ttme for replentshrnettt after

rrrrrtirtg in areas

c lclentif ing ways of scient-ific atrd systemahc rnrllulg

cl lclenti$'ing measures for protection ol environment and ecology

o l)ctct ttrining rneasures l'or protectiort of bank erosion

f A berrch rnark (BM) with respect 10 meau sea level (MSL) shorrld be macie essetrtrai to itl

ntirring channei reaches (MC.R) Llelor,"'which no mintrtg should be allor'ved

g'ldentrlyrngStepstoConservatlonoflninornrineralresourcesoftlreriver.
h Perrnanent gauging lacrlities (for discharge ald secltment both) sltould be tnade

compulsory. {or tlre sites ltavitrg excessive mintrtg tn consultatiori with clerlLral crouncl

Water Boarcl (CGWB) or arly cot'trpetetrt State Agency'

r lrrrplemelltlng safeguard for cileckirlg.ii1egal a:id indiscrete minr-ng and transporta'trorr'

(r.2 Geological RePort:

Detaiieci geoiogicai repori coiiiainifig 'cetails of the nrinmg at'ea' TXiPS/GPs sunrcv'

inftastructure an6 erviron.tnent. local geology. drainage, geornorphology, exploratiolt slattrs'

geological rnap, laboratory analytical r"pori of the sanrples etc' clf eacir trlock shoulti be

prepared by the Assrstant (ieologist/Geoiogist of the drstrrct in which the block lies befoLe

pultrngttforauction/aliotnrerrt-Tlrepotentialareasofsandandgravelnl,ir'ringtrralrsprepared
usitrg T'otal Statiorr

l.hereportshouldalsoreflectsustamalrlenritigationnleasutesiorltlrrgteiilllr'aiiagemcntof
sand and gravel mining'

,1 . I\IINE MANAGEIUE.NT PI'AN:

Thc fbltowlng managenrent l)iarl lliav be adoptcd '"'"'hiie designirrg for sr-rslainable sand

1111ll1ng:

?.1. In- ritl'eam Mirring I'ecolulnelldations:

aPen-nit,r',rn,''uvoiuiiieL;asedonllisasu'ieCarutualreplenishment'
lrEstabiishanabsoluteelevattonbeiowwhicirnoextractiolrmay

etrveloPed level or redline)

c Llmit in-streatn cxtraction tnethods to bar skirnming"

9r

occur ( nrinitnutl
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Extract sand and gravel from down-stream porlion of the bar

Con centrate activ ities to min im ise disturbance'

Review cumulatrve effects oi sanci and gravel exiractiorr

Mailttain fl ood caPacitv

Establishing lon g tertl mon ttorln g p ro gr amlre

i Minirnise activities tltat release fine sediments to the river

1 Retam vegetation buffer at e<1ge of water and agaurst river bank'

[..Linrittn-stt.eatrroperationstotheperiodbetweenNlayarrdSeptenrbcr
i fur atinuat status and trends repcrt'

7.2.'DfEchannel ol' !-lood plain extraction recommendation'

a. Floocl plaitr extractiorr should be set back fronr the rnain charurel

t Thc maximum depth o[ flood plain extractiofl should rernain above the channel

thah'veg'

c.sideslopeoftloodpiainexcavatronshouirirangefiom3.itiil0'l
c Ptace stockpiled top sotl above the 25 years returlr perrocl or automatlc readabrlity

index (ARI) leve1

e.Floodpialnpitsshouidbercsioreclttlweilaiiilhabitatorreclaltnecfcragricult..:te
f Establish a long tenn monitorlns programme

p. An annual slatus and trends repon

7.3. lReclanlation PIan :

a.Baseline,,^,",consistingofexistingconclitioncrosssectiorrdata
h.CrosssectionofthereplenishedbarshoulclbetheSameaSrilebaseilrrecjata
^ .r)r^ai*a*ic morr qhnr.r.,ir.!o the aerial extend of the excavatiort and extend oi'the
L. i-iqiilttl9Lliu .ruI'

riParian buffers

d. Plantilrg plan famrliar w'ith the river flora for areas such as road that neecl to be

roctnred

€. Monrtonng Plans

fApprop,,ot',."lun,ationpianforirt-sircat,.,an.jfloodplallrsandandgravet.

DI STRI CT IIIWTRONM EN'T IMPACT ASStr'SS}fENl- AU'THORITY (D EIAA)

.rheie si,aii [re Distrrci E*vironri-reiii L-,ipaci Asscssrnent Authoritv eomprrised of followine

Membcr;;
DeputY ( lotltlrsstouer

DcrP/s1)

DFO

Water R:source DePtt

if ist. Pol luticn Conttol

Pl-IE

rl.

C.

t

;

1

2.
1
.1 .

4

6

1

I

. Chainnalr
Member

Member

. Member

Board lUernber

. Mcmber

Dist.OfiicerG&M
N{unicrP li/ Town Council :

. Meurber Secretan

Ivlember
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The DEIAA shall vrsit the Mine site and inspect to exarnine a,d scrutinize EIA and Ii,MP

prepared by the authorized officer and issue euvironmental clcarance up to 5 hec[ares which

rias beer appried for and make recommendation on suitab*ity of site for nrrning or prohibrt

therco[.

A sub-divisionar Envrronment Impact Assessmenr Authority ('EIAA) shall be consttttrtecl

for better monitortng and to assist the DEIAA'

9. SAND fIIISINESS AI,LOCAI ION MODEL:
,l,hc nro::t cotrnllon method of allocation followed across tlre courrtry 

]:.j11: 
nrarket nroclel

r.vhere private contractors are allocated sand mines through competitive brdding"Ihe

allocation model to be consid*r"o uy u ,iut" d"p*nd, on the obiective of the state lf the State

Ob.1gc,tlvt: is revenue tnaxinrizatiotr then it can follow the }{arke, *,11;,lowevel, if the

state desrre to keep the prices ancl operatrons u,cier contror, then it ca. foiiow the i'{otified

l'rice Nlodei

a' 
il*:* $',.i;*.,, r\{oclel a!1 the les-seeslcert'f':0,'":l::: ]'-=:}te.shourd 

resister

t.hemselvesontireonlineportal.TlreLessees/clealerslravetoentertlrecletailsofits
conc:ssion/stockyard, locattolt, quaiity and quanrit-v of sarrd expected on rveekly basis as

per the reserve estimation and approved rnining plan

Itr trr;rrket nrodel, allocatiorr is undertakerr using orre of tlre follorvirlg rrretlrods.

a) Terlder

l") Auctron

c) Tender oum auction mode

overallitslrouldprovidethefollowingdetails:
a Details of in" mine inctuding Geological Report'

b Eligibility criteria ( Tiechnical and financial )

c. I{eserve pnce to be hased on rhe 9zo of rovalt.v payable by the bidder'

d securitv bid/EMD

e Other affidavit/annexures/ supporturg docuntenls'

b,Noti|redPricirrgMorleVNominatiorrlrasissandblocks)

undr:r this moder the state Govemurert willbe notifietl 0nry atter getting rire rrririri'g pian

appr.lvedatldenvironn.len[clearatlceolrtained.Theblockscattbeallocatedtoany
reler,antStateCorporatioilorFirmsorVlllageCorrncllorSl{G.PricesandSelirngunrler
thlsmodelrenrainwitlrthestate/statenolninatetlAgencies,italsoiequii.csstrtct
lnonrtori*g ftrr succcsslirl *;,;; opreration Further tlie State crovt shou*l aiso specrfy

the rltes of transportatlon and klep the sand suppil' suf{tciettt so that the prices are not

tncreased artificially by the transpolters.
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10. DEhIAI'ID - SIIPPLY ES'IIMATION:

ThestaleshallconcluctScientificf)emand-supnlvalselsmentofsandgravelreachesandto
a.ont hrrsiness models with the following two methoris for estimation of sand detnand -

suPPlY 
:

a. RBI lndex based methodoloP"

ThisrnethodshallbaseotrtlretlatareleaserlbyRBl,ratioofconstructionGro.ssValue
addr:tl (GVA) of State with consfi''retiou GVA of India is calcttlaterl Further' that

rlurn )ef is multrplied by the cernent sales in India' once cement consurnption of the state

isknoqfi,tlresameismultrpliedbythelbctorof2Stocierivetlresatidcotlsulrtption'

b. Cementconsumption based methodology

I-n this nrethocl, the demand of sand 
'hutl 

b" based on cement consumption in the state

anrl rlistnct multiplied ily a conversion factor tn terms :'*=:*::-a 
trorrnative cernent to

sandconsumptionratio.Followinginput^sarerequtredforestinrattolr.

lnDrt ts

a flr'ment cottstrtlptton irt the State or district

b.Ctlnverstonfactor.cemcnttosarrdc.otlsrtnrptionratiol:2.5fNormative)

c. Alte rrrate optiorts for natural sand

ro--- -.+irngtion of gap derrved from <Jemand supply assessment' State shall analvse the

riiie estiii 
labie with t6em consrdering the large cleficits i* clerniuld

altenatc oPtions for sand' avat

and r,upply of sand' alternate options need io be piomoied' as;

a I mPort of sand

b. 14 sand

"' t[t1YJlffi:'mt".., limits ror rhe granr or concession as per the rules and pohcies

Iv{ining rnethocls sharl be as per the appr.ved environme.t cleararrcer rvlinrng pia, a.ci as per

notificatrons of the NMMCR Zr_r04. Arso, the mrnimum area is proposed at 5 Ha for better

sLrpply ancl better control by State Governnretrt,s pcrint of vtew Sarrcl gravel deficit ofl.ering

large art:as may result in delays in the process of obtarning clearances and approvals and

hence may oifer sntallci ai'eas as pel'iimits of DEIA-A

F"' Indi;dlrl
0 - lr1- _---1oo _tr-S-- - l

For CommunttY
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*In case a State Goventnrcttt need,s to allot .snruller or ktrger arees, the State is.free lo do so
ds per their minor mineral concession nrles.

12. JOI]YT tNSPf, C'I'ION COMMTTTEE:
The purltose of Joint lnspeption Report (JIH is to provrde a comprehensive assessment of
sand avarilable rn each identified block and over all provide a go-no go decisron. The JIR

team responsible for identification inspects the various parameters that restrict sand mining

as per the State rules and guidelines. Durrng the identification slage iself, the detaiis should

be noted ciown anci b.ased on those details and other constderations that may be facing the

state, it l,hould be decided rvhether the block should be allocated for minins or not. Further.

once the ddcision is taken the entire fonnat along with considerations based on which the

decision has taken should be uploaded on the departmental rvebsite which shail be available

for pubtic view. 'l'he Deputy Commissioner will issue urstructions based on the Joint

lnspectir,n Reporl with clear recommendations to the concemed District Officer In-charge

from G&:M of sand Mtnins in the S*;ate.

A complehensive Joint Inspectron Report (JIR) should be prepared by the Joint hrspectron

Coln mifl ee consisti ng of tlr e foll owin g departm ents/conccrned offrcral s

1. Ireputy Commissioner Chainnan

2 L,aw enforcing fPolice) : j\4ember

3 PWD . Member

4 !y'ater Resources Department . Members

5. (ieology and Mining Depu . Member Secretary

6 E.F and CC . Member
', ]\ICDrlD .tri^rn!"\^a
/ i.iJli-L__D lvl.(/llluLl

8. l"ny s11rat relevant department as per the State requiretncnts

1 r ti rrl\trrrrl}rNlr- ItiIIif'If A'M SN{.
iJ. Iil\rtta I vlw\v rrtLLLrlll\fuftr.

Monitolng rnechanisrn shall inciude inspection of inining site. quality, geo-environtnental

tmpacts ind river ecosystem, river pollution, river morphology, legal and rilegal Mrnrng and

transporlatrons of sand and gravel etc

14. PROM0TION OF M SAND:

The statl Gov-t may eilcourage proillotioll of IVt sand as an alternate source fiorn rtver sand.

This ma.z also reduce the tntensive river sand rnining in the State and to meet gap of demand

and supp ly.

r5. R0!Af rl':
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ItoyaltylRevenue in respect of Mining Lease/Leases is specified in the NMMCR Act 2004
and aiso in the Section 9 of the MMDR Act 1957. Royalty is a variable retum and it varies with
quantiry of mrnerals extracted or rnined.

1(r. SAI,F;S ,{ND TRANSPORT:

In case of market rnodel, ail the lessees/ certified deaiets in thc State should register
themselves Ofiline/Online in tire department of Creology and Mining or through the portal.

For registering, leiseei certified dealer will have to enter the details of rts concession.r

stockyard, location, qr-rantrty oIsand expected crr u rveckll'basrs. as pci'tlie aiipi'uved riiiniug
plan .

17. TRANSPOR'I'ATION AND STOCKYARI}:
The supply of sand to consurncrs should be through stockvards that should be rnaintained by
ail rndrvidual leaseholders/ raising contractor/ State cl-'rpcratrons etc. as the case tnair i:s. 1i.,"
stockyard should be estabhshed in the vicinrty of the reach within a dishnce of 200 meters

from the tnotor-able road/pucca road h case of small slze leases or clu-ster of leases, a single

stockl,61d for a group of sand reaches may be estabhshed. The size of tire stockyald sh.ould

be sucir that it has the capacity to store the stock of -1 months of extraction from the reach,

this 'would also lrelp in inaintaining supply during monsoon

T'here shall be provrsion of weigh bridges at the stockyard and all the vehicles transpor[ing

sanri to theconsumers shoulcl pass iliiougli it io keep a irack of exaci rluaritrty of,sanci rn ihe

vehicle as per the loadurg capacity of tlie vehicle prescribed by the transport department,

All sand gravei carrying vehicles shall have a vahd transport pennit The transport perrnit for
transporlation of sand gravel shouid be gencrated at the stookyard after verification of the

paymellt.

18. ILLEGAL SAND GRAVEL MINTNG
Illegal Sand Mining is so prevalent tlrat it has developed into black market that continues to

exploit millions of tons of commodity annually in the open loot of the riverbeds, canals and

beaches rs being drarned by rllegal means. Tliegal rninrng ur santl gravel rnay be categorized

tnto 4 types.

^ Iilonnl a-rrn,..1i66 frOnr lhe uri-irOtifie.l areaS4. i I i !]<l4r !z\ Lr 4L

b. Illegal extraction due to over the permissible lirnits

c Illegal stocking and

d Illegaltransportatian

19. APPLTCA:I]ION PROCESS, CLEARANCI, AND APPROVAT, T'OR GRL1YT OF

MINING LEASES, QUARRY PERMMS AND STOCKYARDS:
Tlie following mandatory documeilts are required to obtain leases and pennits from the Gor,'t.

to cany out sand gravel rnining. stockyards and transportatlon
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a Land possession and NOC from land owner and District administration.

b. NOC from Village Council if the land falls under the village communily land

c. Consent tiom Nagaland Srate Pollution Control Board
. d. Geologi.at ,epo.t prepared by an authorized RQ-P/ Geologrst..'l'hc report shali inciude

and specrfu the stretch of the rrver and stream ordcrs, river morphology, quality and

quantity for sand concessions

e'Mrnep1anandreclamationplanpreparedbyarrauthonzedRQPi.tvtrnrngEngineer

f. Elvironment'hnpact Asscssrnerlt (EIA) arrd Envtronnretrt Martagetnent Plan (EMP)

prepareri by fhe concerned f)FO.

g Consenf from the District Environment lmpact Assessment Authoriry (DEIAA), the

f)eputy Commissioner of tlte concerned district

h Consentiapproyal fronr the competent authority ficr modification of arrv- rrrining plart

during operation Period.

i. Copy of GST registration certificate
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ffirt/L.{(6,

The Secretary

N,tinistry of Jal Shahi

l" Floor, Iv{ajor Dhyan Chand National Stadium

India Gate, New Delhi ' I 10002

Sir,

I am enclosing herervirh the monthly pro,qress report for River Dhansiri (Priority I) for the

monrh olJanuary 2020 in compliance of Hon'ble National Green Tribunal Order dated 08.04.2019

in O.A. No.673 of ?018.

Encl: As stated

Dated2210112020

To

Sub: Nlouthly progress report for thc monlh of January 2020 in compliance of Hon',ble

Nalional Grecn Tribunsl order daterl 08.04.2019 ln o.A. No,673 0f 2018

Yours faithfully,

ililJ4/
--7t

(Dr. Kenei Miachieo, IFS)
Member Secretary

Copy lo:

The Member Secretary, Central Pollution Control Board for kind information and necessary

action.

,LI.
Member Secretary

Scanned with CamScanner
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Format for submission of Monthly

(Hon'blc NGT in the matter of OA

Progress RePort bY States/UTs

No. 673/2018 dated 06'12'2019)

frumGion of Progress bY

State/[JT-Com Pliance statusActivity to be monitored

Work under Pro$ess
Ensure 100% treatment of sewage atleast

in-situ remediation ar.ritv se*{l nttnePtion and

Jiu.ttion rvorks 33 % comPletedof setting up of STPs and
-connecting 

all the drains and other sources

of generation of servage to the STPs must

Work under Progress3l.03.2021ffiallstepsof action

plans including completion of setting up'sTPsandtheircq@

River Rejuvenati on Committee

l. OSD Environment & Forests,

2. DeputY Director, Industries &
Commerce

3. Member Secre4ry'NllE

zz.ot.zaz0

22,0t.2020

ffiset up appropriate

mechanism at State level
. Specify accountabilitY of nodal

authorities not belorv the Secretary

level
. Chief Secretaries maY have an

accountable person attached in their

office for this PurPose

Fortnightly
commencing
2t.t2.2019

Monitoring at State level must take

Monthly
(Preferably
before 20'n

of every

@nishedbYthe
StatesfuTs to

r SecretarYr Ministry of Jal Shakti

. Member Secretary, CPCB

Survey rvork ongoing

Prcgress r.port may be comPrised of
details along rvith completion timelines

(i) Identification of polluting sources

including drains contributing to

river pollution and action as Per

NGT order on in situ treatment

STP 95% completedStatus of STP,I&D and serverage

networks. Details of existing
infrastructure, Gap analYsis,
proposed along rvith completion
timeline.

There is no CETPs.

There are 2 nos. of ETPs in

operation.
Directions rvill be issued to Hotels

for sening uP of ETP.

(iii) Status of CETPs. Details of CETPs
and ETP infrastructure, Gap

Analysis, Proposed along rvith the

completion timeline. No. of
industries and complying status

Proposal of Rs.110.72 crores

submitted to the Ministry of
Housing and Urban Affairs, Gol.

nO Status of Solid Waste Management

& Details of Processing Facilities.

Details of existing infrastructure,

Cap analysis, ProPosed along rvith

the cornpletion timeline

Scanned with CamScanner

sl.
No.

Timeline

I 31.03.2020

3 r.03,2020

7

3

4

4.1

v

311512020
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(v) Latest u'ater quality of polluted

river, its tributaries drains rvith

florv dEtails and ground water

quolitY in the catchment of ffi:ffii
::xHd''j:j;ilh*l$j
l; #:';H:!ull!r''il'"i' 

r"'r "" i "

ihei r resPecti vt 9l'^oll'1, co,., n.on
--^-^"al fnr setling uP or'

FI, lfi '[:'#lii,lll*Ti[ .u'

@asreand
scientific waste management

including bio'medical waste'

.i"ii. i*,rt and decentralized

i"uira rro".tting including rvasle

generaied from hotels' ashrams'

etc.

ffill;i[",Ji: i:: ;;'.:::,ffi::
water extractlon'.-.r i*ta, i, .tro
prosramme f1fl:::" *"

Inalt imPtemtntatron'

GftililtiilEe'tution

inx';t*i:ri::T*:*;"*l
::i,','fi f ,'xl'J..,o, ilii i'o ;" 

" 
t

I%ier Resoutttt 'lliii-, ,no.t
been canYi ns 

"Yl -'i::'J:"- ".

rvater Resources'

@Practices

ffi@ntor

m:auu:g;ruGf-ftuiiGtl"u"ttine

the WatgLB!!9YI9P

N s ongoing

ffi
@*or

the riuer .-;:::ff=-
Ff;fiffi'ffiEsorthe fh.thfilffi diftvltd e n u n d e r

it. O.Prn,tnt ol Environment'

;Iffift;; has declered und.-,..,

""iin.ilr.r. 
strtus of l0 communrty.,

,.*tr.a'i""tts (private/ com munlly

"rrnJr.otttted 
area) in DimaPur

iitiii"l't,i't-' falls in 
^the 

upstream

Ini'.ui.r,nttnt area of the River

?iii"titi"ltrt a total area oi23'015

ffiParkson

U

).'

P.l

)l
iu H,r""***

I
Scanned with CamScanner
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ACTION PLAN FOR CONTROL OF AIR

POLLUTION IN NON.ATTAINMENT CITY OF

DIMAPUR CITY AND CONGLOMERATES,

NAGALAND.

By

AIR QUALITY MONITORING COMMITTEE
NAGALAND
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ACTION PLAN FOR CONTROL OF AIR POLLUTION IN NON.ATTAINMENT

oF DTMAPUR (NAGALAND)

Dimapur is the commercial hub and largest city amongst all the other districts of

Nagaland. lt is located at 25054'45"N and 93o44'30"E and is bounded by Kohima

district on the south and east, Karbi Anglong district of Assam on the west, and stretch

of Golaghat District of Assam in the north. The estimated population of Dimapur is

9,75,782 (as per 201 1 census). As ol 2011 census it is the most populous district of

Nagaland. Dimapur is hot and humid in summers and moderately cold in winters. lt is

also the gateway to Nagaland and its only railhead. The city also has the only f unctional

airport in the state.

u I uLId a t)ult u) w N

Total number of petrol and diesel vehicles registered under Dimapur District comprises

of 61,823 nos. Out of which non commercial vehicles registered are around 48,482,

commercial passenger vehicles around 8,497 and commercial goods vehicles around

4,830. And the total no. of vehicles based on wheel based categorization are 2

wheelers comprises ot27,737,3 wheelers of 8,061 and 4 & above wheelers comprises

ol 26,025. However, Dimapur city being the commercial hub vehicles are centric

towards Dimapur city f rom all the other districts.

e,8

CITY
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ln Dimapur District, industries consented with the Nagaland Pollution Control Board

accounts to total 617 unit which are categorized accordingly 12 units of Red Category,

303 Orange Category and 302 Green Category.

i.i ;i".i S r": i l'',' Hll :

Dimapur city has been placed under non-attainment cities because it was found that for

a period of 5 years (2011-2015) the air quality was consistently above the National

Ambient Air Quality Standards for PMro. Accordingly, this action plan is proposed to

bring down the level of air pollutants within a given time frame by the responsible

departments and implementing agencies and the co-operation of the public at large.

The agencies responsibilities time frame and budgetary requirements are as given in

the chart.

:iif3l.Ii:6#*.* #f A,iffi $*#Li*IJTB*ru 9f"i ffil{V1&{3{JIt *tTY;

The major sources of air pollution in Dimapur city are:

i. Dust raised from vehicular movement on the dusty roads.

ii. Vehicularemissions.

iii. Burning of wastes such as municipal waste bins, garden/leave waste, etc.

iv. Emission from small scale industries such as stone crushers, sand mahals,

tyre vulcanization unit, etc

v. Construction activitY.

vi. Burning of fossil f uel for domestic purpose.

i., i i:ii'"]i.-i &8"" t']-Y U#t"{ $"t* fi [ ruffi {'d ilTYd# ffi H {N & ffi il } :

The Nagaland Pollution Control Board has been regularly monitoring the air quality

under National Air Monitoring Programme (NAMP) in Dimapur city using manually

operated Respirable Dust Samplers. Under the National Air Monitoring Programme

(NAMP) there are two monitoring stations in Dimapur i.e. in Bank colony (317) &

Dhobinala (448). Under this programme three air pollutants are monitored and analyzed

viz., Nitrogen dioxide (NOr), Sulphur dioxide (SOz) and Respirable Suspended

Particulate Matter (RSPM). The monitoring of pollutants is carried out lor 24 hours (4

hourly sampling for gaseous pollutants (NO2 & SOz) and B hourly sampling for

particulate matter (RSPM) twice in a week.

The gaseous pollutants i.e. Nitrogen dioxide (NOz) and Sulphur dioxide (SOz) are within

the national standards in both the monitoring stations'



s!.
no

Station name
Station
code

Station type District
,l Bank Colony 317 Residential Dimapur

2 Dhobinala 448 Commercial Dimapur

llc
MONITORING STATIONS UNDER NAMP PROGRAMME IN DIMAPUR, NAGALAND.

5 new additional NAMP stations for Dimapur city had been sanctioned and financial

assistance have been received. The Board is in the process to operate and monitor the

new additional stations.

il.t ri,jr iil::iti;iii i.,1il#h{sL{'dtffilrq;} fl:#trt 1ft$ff{"-ffi"|*fl147911f:fl"d;

The aforesaid action plan shall be implemented by Nagaland Pollution Control Board in

co-ordination with various stakeholders/Department such as Deparlment of

Environment, Forest & Climate Change, Department of lndustries & Commerce, Urban

Development Department, Transport Department, Municipal Councils, Traffic Police,

Town Planning, Border Roads, PWD and District Administration.

I iii ; i"r: i, i : [it [:r X',1,' e'i"i # ru * "fl &TEJ $ :

The Chief Secretary, Government of Nagaland convened meeting on 271n November,

2017 with the concerned departments and briefed the importance of Action Plan to

improve the Air Quality in Dimapur and its conglomerates and how each departments

should work to improve the air quality. A series ol meeting with the various depaftments

have been convened to mitigate the air quality and work on the various objectives

entrusted in the action plan to each department.

GFTADED HHSPONSE ACTION PLAN (GHAP) FOR DIMAPUH CITY:

ln pursuance to the Hon'ble Supreme Court order dated 2nd December,2016 in the

matter of M,C Metha Vs Union of lndia regarding air quality in Dimapur city a Graded

Response Action Plan (GRAP) has been prepared where a new category of "Severe

Plus or Emergency" has been added to the present categories of Moderate, Poor, very

poor and severe.

Based on the present level of air pollution and trends observed in last few years, the

GRAP points given below have been incorporated in the Action Plan, which include:-

1. Regular cleaning of road dust and sprinkling of water on unpaved roads.

2. Strict vigilance and no tolerance for visible emissions, impounding or imposing

heavy fine on plying of visible polluting vehicles.



Ill
3. Strict enforcement of PUC emission norms.

4. Deployment of traffic police for smooth traffic flow at identified vulnerable traffic

cross section areas.

5. Strict enforcement of Hon'ble Supreme Court directions dt. 23.10,2018 on use of

fire crackers.

6. lntensify public transport system with cleaner fuel.

7. Strict enforcement of ban on open burning of garbage, etc, covered movement of

vehicles carrying solid waste, construction materials, etc.

8. Shut down and shifting of small polluting industries.

r:"i"r{:"}f.* r}l..&hj s#ffi **$EyFt#L *S &*}q rs}-l-u?!#ru iru hi*ti-fi,"1"1'klt'}{:,i1yN',{J i-iii!r

ii' l-:li,:iit.il'1-:ft

1. Name of the citY : DimaPur

2. Air Pollution concerns : Particulate matter

(pM r o)

:

3. Air pollution levels: (provide range of 24-houly Annexed as Annexure-

average concentration values; annual average '1

for past eight years)

4. Months with high air pollution levels : January, February,

March, November &

December.
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ANNEXURE. l

,':,i:".;:. i,;,.. i:: r:;i1f;rlliit"i,,Ltrffi f"tt-i&t"11""1 {,}$; #i{'+1$,ili".tfi,i.lXT'II:

Annual Average Concentration of Particulate Matter (RSPM) in Dimapur city for the past B years

i.e. f rom 201 1 to 2018:

Years
NAMP stations Dimapur

(Average)

Standards for
Residential, Rural
and other AreasBank Colony Dhobinala

2011 BO 98 89

60 pg/m3
(Annual)

2012 76 95 86
201 3 B9 116 103

2014 111 158 135

201 5 109 142 126

201 6 109 141 125

2017 129 153 141

201 B 125 148 137

Monthly Average Goncentration of RSPM for the 2 NAMP
stations in Dimapur City for the year 2016
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ACTION PLAN FOR CONTROL OF AIR POLLUTION IN NON-ATTAINMENT CITY

oF KOHIMA (NAGALAND)

ill i i ill|]i";i..:i.:Tli.-:,i,J:

Kohima, is a hilly district of lndia's North Eastern State of Nagaland, it is located at

25s40,N g4s07'E and25.67eN 94.12qE sharing its borders with Dimapur District in the

West, Phek District in the East,

Manipur State and Peren District

in the South and Wokha District

in the North. When Nagaland

became a full fledged state on

1st December, 1963, Kohima

was christened as the caPital of

the state. lt has an average

elevatlon of 1261 metres (4137

feet) and covers an area of

'1,463 sq. km, with a densitY of

183 per sq. km. Kohima town is

located on the top of a high

ridge and the town serPentines

all along the top of the

surrounding mountain ranges as

is typical of most Naga

settlements. As of 2011 Census,

Kohima district has a PoPulation

of 2,67,988.

Kohima features a more

moderate version of a humid

subtropical climate. Kohima has

a pleasant and moderate

climate - not too cold in winters

and pleasant summers'

December and JanuarY are the

coldest months when frost

t n'q " 1:i-\
LTSY*t*d c$r,rrB8. i'.....*

.-\
't qlol|nn$sli;r r
L^ f'

"a- 
-... {'r?"\"8''

occurs and in the higher altitudes, snowfall occurs occasionally' During peak summer
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t+ .J

months from July-August, temperature ranges an average of 80-90 Fahrenheit. Heavy

rainfall occurs during summer.

Total number of petrol and diesel vehicles registered under Kohima District comprises

of 93,476 nos, Out of which non commercial vehicles registered are around 28,343',

commercial passenger vehicles around 9,572 and commercial goods vehicles around

61561 . And the total no. of vehicles based on wheel based categorization are 2

wheelers comprises of 3424;3 wheelers of 2 and 4 & above wheelers comprises of

90,050.

ln Kohima District, industries consented with the Nagaland Pollution Control Board

accounts to total 106 unit which are categorized accordingly 3 units of Red Category,

41 Orange Category and 62 Green Category'

,t ",,."; t-. l,'., 1 lt'ii::li

Kohima city has been placed under non-attainment cities because it was found that for

a period of 5 years (2011-2015) the air quality was consistently above the National

Ambient Air Quality Standards for PM10. Accordingly, this action plan is proposed to

bring down the level of air pollutants within a given time frame by the responsible

departments and implementing agencies and the co-operation of the public at large.

The agencies responsibilities time frame and budgetary requirements are as given in

the chaft.

;iiij'r.j*,)L"S *f &1ru f#LL#TE#ru tEq K*F{ifl*tr& #}TYr

The major sources of air pollution in Kohima city are:

Dust raised from vehicular movement on the dusty roads.

Vehicular emissions.

Burning of wastes such as municipal waste bins, garden/leave waste, etc.

Construction activitY.

Burning of fossil fuel for domestic purpose.

:i: |i * 1"r ..,.1 A"- i i "/ ilri i] h{ I f # ffi i ru{: Ii* ffi T?d# ffi K { l'$ &fl?$ F } :

The Nagaland Pollution Control Board has been regularly monitoring the air quality

under National Air Monitoring Programme (NAMP) in Kohima city using manually

operated Respirable Dust Samplers. Under the National Air Monitoring Programme

(NAMP) there are two monitoring stations in Kohima i,e. in Opposite NST Office (609)

t.

ii.

iii.

iv.



t27
and Opposite War Cemetery (610). However, station Opposite War Cemetery (610) has

been shifted to a new location in PWD junction.

Under this programme three air pollutants are monitored and analyzed viz., Nitrogen

dioxide (NOz), Sulphur dioxide (SOz) and Respirable Suspended Particulate Matter

(RSPM). The monitoring of pollutants is carried out for 24 hours (4 hourly sampling for

gaseous pollutants (NO2 & SO2) and 8 hourly sampling for particulate matter (RSPM)

twice in a week.

The gaseous pollutants i.e, Nitrogen dioxide (NOz) and sulphur dioxide (soz) are within

the national standards in both the monitoring stations'

MONITORING STATIONS UNDER NAMP PROGRAMME IN KOHIMA CITY,

NAGALAND.

sl.
no

Station name
Station
code

Station type District

1 Opposite NST office 609 Residential Kohima

2 PWD junction 610 Commercial (Along the
National HiqhwaY-29)

Kohima

2 (two) new additional NAMP stations for Kohima city has been proposed to the Central

pollution Control Board, however, sanctioning ol the new station is still awaited.

l. L i i i',;, i' i.i i l l t,Ji:i lui il{:f* /\N }S}id f * ffi l fst P [- H &"i il ffi 
.T&T(* 

ffi :

The aforesaid action plan shall be implemented by Nagaland Pollution Control Board in

co-ordination with various stakeholders/Department such as Department of

Environment, Forest & Climate Change, Deparlment of lndustries & Commerce, Urban

Development Department, Transport Department, Municipal/Town Councils, Traffic

Police, Town Planning, Border Roads, PWD and District Administration.

i i-i; i .il f;'l illiTeTI,*ru ST&T ij1* :

The Chief Secretary, Government of Nagaland convened meeting on 27Ih November,

2017 with the concerned departments and briefed the imporlance of Action Plan to

improve the Air Quality in Kohima and how each depafiments should work to improve

the air quality. A series of meeting with the various departments have been convened to

mitigate the air quality and work on the various objectives entrusted in the action plan to

each deparlment.
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GffiASED HtSpCINSE ACTION PLAN (GnAp) FOR KOHIMA CITY:

ln pursuance to the Hon'ble Supreme Court order dated 2nd December,20.16 in the

matter of M.C Metha Vs Union of lndia regarding air quality in Kohima city a Graded

Response Action Plan (GRAP) has been prepared where a new category of "Severe

plus or Emergency" has been added to the present categories of Moderate, Poor, very

poor and severe.

Based on the present level of air pollution and trends observed in last few years, the

GRAp points given below have been incorporated in the Action Plan, which include:-

1. Regular cleaning of road dust and sprinkling of water on unpaved roads.

2. Strict vigilance and no tolerance for visible emissions, impounding or imposing

heavy fine on plying of visible polluting vehicles'

3. Strict enforcement of PUC emission norms.

4. Deployment of traffic police for smooth traffic llow at identified vulnerable traffic

cross section areas.

5. Strict enforcement of Hon'ble Supreme Court directions dt. 23.10.2018 on use of

fire crackers.

6. lntensify public transport system with cleaner fuel.

7. Strict enforcement of ban on open burning of garbage, etc, covered movement of

vehicles carrying solid waste, construction materials, etc.

B. Shut down and shifting of small polluting industries'

Action plan for Control of Air Pollution in Non-Attainment city of Kohima

1. Name of the city

2. Air Pollution concerns

3. Air pollution levels: (provide range of 24-houly

average concentration values; annual average

for past Eight years)

4. Months with high air pollution levels

Kohima

Particulate matter (PMr o)

Annexed as Annexure-1

January, February,

March, November &

December.
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Annexure- 1

:;ii i l"l1 r"l:ai i..ii: .qg'*qffi.iffitr'{T J&iii *ti&E-.}^f Y #f $.#Htl'^4S. ili"}"Y;

Annual Average Concentration of Particulate Matter (RSPM) in Kohima city for the past 8 years

i.e. from 2011 to 2018:

Years
NAMP stations

Kohima
(Average)

Standards for
Residential, Rural
and other Areas

Opp. NST
office (609)

Opp. War
Cemetery (610)

2011 62 92 77

60 ;rg/m3
(Annual)

2012 63 100 82

201 3 66 104 85

2014 71 113 92
201 5 71 119 95

201 6 62 121 92

2017 79 150 115

201 B 8B 125 L07

Monthly Average Concentration of RSPM for the 2 NAMP
stations in Kohima city for the year 2016
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A,vHlExuREP-l tY
NAGALAND POLLUTION GONTROL BOARB 3,9

f:i : 3 l: : ['i E: r,T Y,, 
"iza: 

l?,x;',;ltii,
W ebsite : www. npcb. n aqal and. oov. i n E -m ai I : npcb2@v ahoo. co nt

,d

iffis
",rxr_..*

NPCB/NAMP/NA/2660

To

Dated: 1510212020

The Member Secretary,
Central Pollution Control Board,
Parivesh Bhavan,
East Arjun Nagar,
Delhi-1 10 032.

(Kind attention of Shri V.K.Shukla, Add. Director & Head AQM Division)

Sub: Action plan for non-attainment towns: Compliance to Hon'ble NGT and

CPCB Directions-reg.

Sir,

With reference to the above cited subject, I am enclosing herewith the quarterly

progress report for the approved city Action Plans of Non-attainment cities i.e. for

Dimapur and Kohima cities for the state of Nagaland for your kind information and

necessary action.

Thank you.

Encl: As stated

Yours faithfully,

I:' I
" 

k'fr*-.-',,1
(Dr. Kenei Miachieo, IFS)

Member SecretarY
Nagaland Pollution Control Board
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